REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED
OPERATING IN EPC, OFF-SHORE CONTRACTS
(Under Regulation 36A (1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

!_ RELEVANT PARTICULARS

| 1. [Name of the corporate debtor along with PAN/ CIN/ LLP
No.

Process Construction and Technical
Services Private Limited
U29113MH2006PTC161487

2. | Address of the registered office

Office No 8,9,10,11,1st Floor, Shree
Ramkrishna Niwas CHS Ltd, Plot 46|
&47, Sector-40, Seawoods, Nerul-West,
Navi Mumbai, Thane, Maharashtra-

Further details including last available financial statements
(with schedules) of two years, lists of creditors, relevant
dates for subsequent events of the process are available at
URL:

400706.
3. |URL of website - https://pctspvtltd.com/
4. |Details of place where majority of fixed assets are located |Navi Mumbai
5. |Installed capacity of main products/ services EPC Company
6. |Quantity and value of main products/ services sold in last| NA
7. Number of employees/ workmen 0
8.

https://ibbi.gov.in‘en/claims/claim- |
process/U29113MH2006PTC161487

9. |Eligibility for resolution applicants undersection 25(2)(h)

Interested parties can obtain required

16. | Process email id to submit Expression of Interest

of the Code is available at URL: information by sending email to:
ip.pets@gmail.com
10. | Last date for receipt of expression of interest 30" QOctober 2023
L1.|Date of issue of provisional list of prospective resolution | 8™ Nqvember 2023
applicants
12. | Last date for submission of objections to provisional list | 13" November 2023
13.|Date of issue of final list of prospective resolution|17" November 2023
applicants |
14. Date of issue of information memorandum, evaluation| 19" November 2023
matrix and request 5
15. | Last date for submission of resolution plans 19" December 2023 |
|
|

ip.pets@gmail.com

My

CA Sunil Kuml:?l? {(aRBra

RP for M/s Process Construction and Technical Services Pvt Ltd.
IBBI Registration No.: IBBI/IPA-001/IP-P01011/2017-18/11662
301, 3rd Floor, Reegus Business Center, New Citylight Road,

Above Mercedes-Benz Showroom, Bharthana-Vesu, Surat«395007

Date: 14 October 2023
Place: Surat
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FINANCIAL EXPRESS

PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: L74B59DL1530PLCO40042)
IM THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO

INTEGRA CAPITAL LIMITED
This 15 wilh reference o RBI letber PV, (NBFC-BL) Serial 5415/05.09.03572023-24
dated 25.7.2023 1 i hersby informed that Infegra Capital Mansgement Limiied, orginally
incorporated on G205 1990 urder the companies act, 1956 as Integra Capaal Management
Lembad has changed iks name o Integra Capital Limited widle approval beiter dated
101052023,
Furthar, it s mformed that pursuanl t rule 29 of Companias (Incorporation) Rules, 2014, the
compary has baen s=sued a new carificate of incomporation pursuant to change of nems in
Form Na. INC 25 by the ROC, MCT of Delh avidencing the change of nams
Al slakenoldars ana requeshed o lake nale of tha abave infomalion.

By arder of the board of directors

Sl

Place: Dalhi Tariin Vahia
Date: 13-10-2023 (Managing Director)

e e B ferhres
NATIONAL SEEDS CORPORATION LTD.
{ SITERT FTERTE ST TTRA-THAT 17 1)

(A Gevt. of India Undertaking-Minl Ratna Cempany)
HIOE AT T (CIN): UT48930L1963G 0003913
g W TATE-12, Hem-5, Aiw ¥, SIenRT-700091

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVIGES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS

iUndar Regulafion 36A{1)of tha Insolvency and Bankrupicy Board of India
{insalvancy Resolulion Procass b Corporala Parsons) Ragulalions. 2016)

FT: 033-2367-1077 | T4, $-991 ¢ nsc kolkata, ro@gmail.com
.~ T ~ 3/ LAY, wmie/ 2023-24) TR o 13-10-2023
HEAT /| NOTICE
 TE AT HdmE | Shorterm e-Tender Notice for
N Supply of fresh finished product of
5 e A AT (o egiory of varlous varieties of

Fodder Maize, Groundnut,
Blackgram & Bengal gram seeds.

AT W, |

fifert

fifiter e it ot & o e
3 amifee & R

i fror Ay fefes

NATIONAL SEEDS CORPORATION LTD.
{sree T TAEE-TEAT )
(& Govt. of India Undertaldng— Mini Ratna Company)
WITITZ AT FEAT (CIN): UT4899DL1963GOI003913

EOATE TTATAS ; WU, W12, HUE-5, WIR 6, HIETr-7 00081
W 033-2367-1077 / 74, 3% : nsc.kolkata.ro@gmail.com
o.:— I - 3/ W.eE AL - wer/2023-24) e : 12-10-2023
HEAT /| NOTICE

o, 772, ¥, e, Fow, o, o afir | Notice inviting Short term e-Tander for

R (OTEHR) 5 P P & T | 6 oo o) varios varietios of
& it &5 v e e P 4 fim | Greengram, Blackgram, Gram, Fieldpea,
TR SR AR FE AT | Grasspen (Lathyrus) seede.

fore Far * fau, =7 [ (Sl

R & wa frm o e
www.indisseeds.com TH 1 T3 AfEE
¥ wigeme Al et d-dee
https: Mindiaseeds enivida.com =7
AfEET 23-10-2023 % 14:30 ¥4 79

Fordelails, please visit NSC's wabsile
www. indiageeds.com under Public
Matice (Tender [ Quetations). Online
bids for the abowe tenders may be
-=:L.I:|mr119.'1 separately at NSC e-Portal:
: latest hy 14:30 Hrs. ::-f 23- II]-IEI.'}
fird '“'".’31' T | *']5 i MfETT ¢ | Comigendum !/ addendum, if any, shall
o i A TS R R | | only be published in NSC's website,

ferepn g & fom, o e (Pl
wR) O omerl P oW A
www indigsecds.com 256 39 fiaar
T WEEA A v o -
IM“M&@F—MM bk https:/lindiaseeds.enivida.com
AT 19-10-2023 % 14:30 T TF | atest by 14:30 Hrs. of 19-10-2023.
e @ =fed ) =0 9 TRET ¢ | Corrigendum / addendum, if any, shall
o et Sasmge Wl v Ol | only be published inNSC's website

For details, please visit NSC's website

'F-I-Efn:?l':l'én-den Quntﬂ!lnns} Cinline
bids for the abowve tenders may be
submittad separately at NSC e-Portal:

£ e, TER Brw R, ST | Regional Manager, NSC. Kolkata

RELEVANT PARTICULARS

1, | Kame of fhe corparate dabior akang Process Construction and Technical Services
with PANY I}Ihl' LLF Ho, F‘rh'i!-lt lellu'-l;l IJE'9113I'I-1HET.IUEF'TG |GT4RT
2 ﬁ.ﬂdre-zs-:ur ihe reg.-e..ered n‘fr:e ' DlﬁrF- |".I-:| ﬂ 9 I:| 111" Flnar, ‘*.hrm,1
Famirishna Niwas CHS Lid, Plol 45 &47,
sector=A0, Seawoods, NesukWasl Kavl
Mumba, Thame, Mabarashlea- 400705,

.| URL of webste | hitps:lipctsputitd.com
4, | Detads of place whene majonty of Mavi Mumbal
fixed assals ans located
[ 5. | Instaled capacily of main procucts sendoes | EFC Compiany
6, | Quandty and valiee of main prodiscis! | NA

sarvices sold in last inancial yoar {

Rumbier af emnlm&&' workmen i

4. | Further detads includng kast available | higps: bk govindendclaims/clainm.
financial stabements (with schedules) of | processl 29N SMHAM06PTC 1614587
two yaars, ksts of craditors, relevan

dales for subssguent events of the

procass ane available &t LIRL:

8, | Eligibdlity far rascdulion sppicants

| Intarestad parisas can obdain required

ureler sactiom 28 2)ih) of the Coda nfomafian by sanding emal o
& awalable at LRL; pcls@u'r-ar cam

16, | Last data for receipt of expression 30 Oclobar 2023
af inlenes|

.11. Cate of issue of provesiona] Est of | 4" Kovember 2023

prospectie resalution arplr.ar'-_-.

12 | Last date far submission of |:-I:1B:I|-:PS.
o provisional fist

13 Dale |:-* isguE :ﬂ'ﬁral Izt of
prospecive resnlflhn:-n appla:ara

| 12" Nowamber 2023

| 17" Movamber 2023
| 14. | Date of issue of information n'en'nranré.lrr.
evakuation malrix and request for resolltien
pare % prospechive resclliton applicants. |
15. | Last daie for submission of res-:ul.rrm rlarls
| 16, | Process emal id to suamit

Expression of Interess

18" Nowember 2023

19" Decamber 2023
e ﬁ"é e

=18
CA Sunll Kumar Kabea
RF far M's Process Construction and Technical Sarvices Pyi Lid.
IEBI Registration No.: IBBUIFA-0OYP-POT0112017-1801 1662

Ciate: 14" Qetober 2023 301, 3" Floor, Reegus Business Cenler, New Cibdipht Boad,

Place: Surai Ahove Mercedes-Benz Showroam, Bharthana-Yesu, Surat-335007

COLGATE-PALMOLIVE (INDIA) LIMITED
CIN: L24200MH1937PLC002700
Regd. Off: Colgate Research Centre, Main Street,
Hiranandani Gardens, Powai, Mumbai 400 076.
Tel: (022) 6709 5050 Fax: (022) 2570 5088
Website: www.colgatepalmolive.co.in
Email Id: investors_grievance@colpal.com

NOTICE is hereby given that pursuant to Section 124(6) of the
Companies Act, 2013 (“the Act”) read with the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (“the Rules”) as amended to date, Colgate-Palmolive
(India) Limited (“the Company”) will transfer all equity shares in respect
of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://Iwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in
In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &
Bank account details and Nomination details. Shareholders holding
shares in demat mode can register/update their bank account details
through their Depository Participants.

For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

Place : Mumbai
Date : October 13, 2023

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLCO10492

Regd. Office: HNO-MNO1, Hub and Qak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventuras.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
Wolice ks hessby given thal the 01/2023-24 EGM (Exira-Ordinary Ganeral Maating) of the
Company 15 schedulad o be hald an 8ih Mavamber, 2023, Wednsesday al 01.00 pm
through Viden Confierence, in comphianca with all applicable laws and circulars issved by
the Ministry of Corporate Affairs (MCA), Govemnmend of India & Securities & Exchange
Boand of India (SERT), to rarsact the business that will be sat Tarh in B Motice of e Meeting.
Az per aloresasd circulars, the Nolice of EGM has ko be sanlonly by alectroms made ba those
Membears whose E-mail I are already registered wilh the Company! Deposilanas. The
Company is also providing e-vating and remode a-vating facility o all its members similar in

earlier praciices

[Py emal 1D iz fraady regstared with the Company! Depositary, Nobics of EGM and kagin
datails for avaling shall be sent [0 your ragistared amail address. In case you have nod
registered your email ID with fhe ':f'mpany- Depasitary, please follow below instruchons 1o
regizteryour email 10 for obiaining Notice of EGM &login delals fore-voiing

Registration/updation of e-mal addresses & bank account details:

Send a request to RTA of the Company ie. MAS Services Limited at T-34, |
2nd Floor, Dkhla Industrial Area Phase - ||, New Delhi- 110 020 in duly filled |
Farm No.15R-1, which can be downicaded from the webste of tha En-mpm;.'i
&l www.magrumventures.in under investor Relation tab as well as RTAS)
wabsite e, wawmasseny com under download tab, You can also send the |
Form Mo [SR=1 with digital signature 1o BTA's email i 'rn'.west'r@massemm;
under copy rnark&:Hn company s cs_ md@ussahwhad in

| Demat | Please contact g.-uur DF and regisier your emad address and bank acoount |
Holding | delails a5 per the process adwised by DF.

E-voting Information: Tha C Comparty will prowida its sharehoiders facilty of remote 8-
woting through electronic woling serices arranged by NSDL. Electronic voling shall @so be
made avallabbe io the shareholders paricipating in the EGM. Details reganding the same will
be provided in the Molice of the EGM and will 50 be made available on the Company's
website vz WWa magnumventunes.in
The Nolice of EGM will aiso be available on Company's website at
warmagnumyentures.in and website of B3E Limited af waw bseindia.com and NSE
Limited &l www.nseindia,com Members atlending the maeting thraugh VT shal be countad
for the purpose of Dionum under Section 103 of the Companses Act, 2013,
For Magnum Ventures Limited
Sdi-
Pardeep Kumar Jain
{Managing Directar)

Physical
Holding

Date: 1410/2023
Place: Ghaziabad

TELANGANA STATE POWER
GENERATION CGRP{JRATI{]H LIMITED

e

VIDYUT SOUDHA - HYDER
T.No.e-01ICETPCISE-IIBTPSTSGENCO/2023-24

BTPS (4x27TOMW)— New conveying system fordiversion of raw coal from the

existing crusher housa 1o stock the raw coal near chain conveyors and

construction of space frame struclure raw coal storage shed al Bhadradr

Thermal Power Station, Manuguru, Bhadradri Kothagudem Dist. Value of the

works: ¥,109.43 Crs. Scheduled Open & Closing Date: 26.09.2023 at 16:00

Hrs & 08.11.2023 at 16:00 Hrs.

T.No.e-12ICEICVINThermal TSGENCO/2023-24

KTPP - Construction of compound wall around the permanent storage
sheds of Kakatiya Thermal Power Statian, Chelpur (Village), Jayashankar
Bhupalapally Dist, Value of the works: ¥.36,75,384/-, Scheduled Open &
Closing Date: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs.

T.No.e-05/CE/O&

(KTP3-V&VI Stages/SE/QO&MNVITSGENCO/2023-24

KTPS-V Slage — Replacement of Super Heater Headar 4A, 4B, 5 & B Sub-
Spool Peices and other connected welding works in Unit-X of 250 MW of
KTP5-V Stage duning Annual overhaul penod for the year 2023-24 at
Paloncha, Bhadradr Kothagudem Dist. Value of the works: T.35,32, 321/-
scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.

T.Nowe-1TMICEIOSMIK TPS-VI Stage/CHPIMM/PA1TSGENCO/2023-24

KTP3-VIl Stage - Procurement of varous types of Rollers for Kothagudem
Thermal Power Station Stage-Vil, Paloncha Bhadradn Kothagudem Dist
Value of the works: ¥.19,10,000/-, Scheduled Opan & Closing Data
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

T.No.e-1TICE/QAMIKTPS-VII Stage/CHP/EM/P31/TSGENCO/2023-24

KTPS-VIl Stage - Procurement of LAT make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-Vll, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥.27,60,5100-, Scheduled Cpen &
Closing Date: 07,10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.

023-24

T.No.e-183/CE/O&MKTPS-VI Stage/P31TSGENCO/2
KTP3-VIl Stage - Procurement of Empty Hydrogen Gas cylinders for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥.15,00,0000-, Scheduled Open &
Closing Date: 10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

For further Details: *

www tsgenco.co.in, hitpstendertelangana.gov.in

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising

SATURDAY, OCTOBER 14, 2023

LA A (e @ e-Tender Notice

Tender No : 205/2023-24/SE/PHC/MVPA
Jal Jeevan Mission (JJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC in
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in

Superintending Engineer
PH Circle
KWA-JB-GL-6-1371-2023-24

Muvattupuzha

ANNOUCEMENT IN TERMS OF REGULATION 1B(5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEQVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBELE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registerad Office: Slaintass Centre, 4" Floor, Piof No. 50, Sactor 32,
Gurugram, Harvana-122004, India;
Tel Mo.; +91-124-4616800, +01-124-4816677; Fax No.; +91-124-4616655
Wabsite. warw shalimarpaints.com

e et e ferfres

NATIONAL SEEDS CORPORATION LTD.
{ T FIERT T TORA-TAT Te7 AT
(& Govt, of India Undertaking-Mini Ratna Company)

STy e, i #rw Ty, e [ Regional Manager, NSC, Kolkata
WIGITE TEAT ST (CIN): UT4B99DL1963G0I003913
#ir wrte | wts-Te, wiE-12, HEe-5, ofe #E, 700091

wiT: 033-2367-1077 / 74, 3349 : nsc. hnlhal:.m@gmall.:nm
1= TVITET — 14/ T AT, ¢ e/ 2023-24/ T ¢ 12-10-2023
AT /| NOTICE

AR T T 1O RAR|_paihg soprot 30050,
1.300 vtz w1 7 ftay fma | of Seeds, within the distance of
TRV ERRTAET | sithon ity viem dongal

T e F T, T O (-
a‘mrl:] = W“"T"H'EFI' TS

For details, please visit NSC"s wabsils
www indiaseads. com undar Publs
Motice {Tender ¢ Quotations), Online
bids for the above lenders may be
subithed senarm&dy gt N3C - P'-::n‘al
https:/lindiaseeds.enivida.com
latest by 15:00 Hrs. of 02-11-2023.
el = wfed “‘Fl'-i it "[':ETR Corrigendum ! addendum, if any, shall

.
fﬂwi'rrm?rﬁww TE WEE R | | only be published in NSG's wabsita.

] A =:h==n R
https:Hindigseeds.enivida.com %

iR 02-11-2023 F 15:00 59 7%

ﬂi‘l‘ﬂ‘!l‘iﬂ‘ﬂi, i’lﬁﬂﬂiﬂ'ﬁﬂ' wiEEE | Reglonal Manager, NSC, Kolkata

Eﬁ Karnataka

Bank Ltd. |@0

Your Family Bank. Asroes hadia.

Regd. & Head Office: P, B, No.599, Mahaveera Circle, Kankanady, Mangaluru - 575 002,
Ph: 0824-2228222, E-mail: investor.grievance@ktkbank.com
Website: www karnatakabank.com, CIN: LEST10KA1524PLCG01128

NOTICE OF LOSS OF SHARE CERTIFICATE

Motice is hereby given thal the following share certificate(s) have been
reported as lost! misplaced and upon reqguest rom the shareholder{s)/legal
heir(s) the Bank will proceed 1o issue duplicate share cerificate(s) o the
below mentioned person(s) unless a valid objection with all supporting
documenis is received by the Bank at its registered office within 15 days
from the date of pubfication of this notice. No claim will be entertained by the
Bank with respect to the original share cerfificate(s) subsequent to the issue
of the duphcate thereal.

&l.| Falia Cort No. Dist No. Mo of Mame of the
Ne: Mo, From To | From To |[Sh Shara Helder
1 |57000731 | GAE0D | SEA13| 1320747 1320966 4700 |PRAKASH A

413211 SEIIE3LY | SEI1A3MA

441085 [ QUATI2GS | 190874857

ah0Ta2 JOSF0A5EY 305703078

For Karnataka Bank Ltd
Sham K
Company Secretary

Place : Mangaluru
Date : 13M10/2023

PO i - POWER MECH PROJECTS LIMITED
. Registered& Corporate office: Plot No.77, Jubilee Enclave,
Madhapur, Hyderabad- 500 081, Telangana
L'\Q ) Telangana, India Telephone: 040 30444418
il Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156
NOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s)
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. It
may be noted that the concerned shareholders can claim the shares and dividend from

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

Thig annowncement CAnnouncement’} is being issuad by Swastika lnvastmant Lirmited,
the manager io the Open Offer {"Manager to the Offer” or *Manager”), for and on behalf
of the Acquirer, pursuant to and in compliance with Requlation 183) of the Securities and
Exchange Board of india (Substantial Acguisiion of Shanes and Takeovers) Regulations.
2011, az amendad ("SEBI (SAST) Regulations™) in respect of the mandatary open offar
I acquira up ko 2,17 64,307 (Twa Crore Sevantean Lakh Sixly Four Thousand Nine
Hundred and Saven only) fully pald up equity shares of face value of INR 2~ {Iadian
Rupees Two anly] each of Shalmar Panis Limited [“Equity Shares”] rapresenling
26.00% of the Expanded Voling Share Capial from the Ebgible Shareboldars of Shalimar
Painds Limited {"Target Company™ by Halla Infra Markel Private Limited ["Acquirer”)
pursuant b and in campliance with SEBI (SAST) Regulations {*Offer " Opan Offar”).

Thiz Anncuncermnent should be read in contnuation of, and in conjuncton with the Pubic
Announcament dated September 27, 2023 [PAT), Delailed Public Statement which
wag published on September 30, 2023 ("DPS") and the Draft Leter of Offer féed with
the Securbes and Exchange Board of India (*SEBI™) on Oclober O3, 2023 (*DLOF)
Capilallzed ferms uzed in this Announcement but net defined shall have the same
meaning a5 assigned o such larms in the PA, DPS and DLOF.

The Eligite Shareholders are requesied to take note of the following developments with
respect o the Offer,

(&) Revigion in Offer Price:
1. The Acquirer has actuired ihe following Equily Shares pursuant to SE Share
Purchase in accordance wilh Regulation 22(24) of the SEBI (5AST) Regulations:;

MNo. of Equity Shares | Average prics Total

Dake acquired by the per Equity consideration
Acquirer Shara (INR} [INR]}

| October 12, 2123 24 10,6010 168,063 40 .51,32 524 05

Mabe: (1) Since e Equily Shares have baan scouved oing the Offiar Perod, thay wil ba placed
in the Share Escrow in sccardance with fegulation 22(24) of the SEBI (SAST) Regustions. Tha
Acqguirer will mod ha anhbled fo seancise yofig mphls with reapect o such aguily shares kaatin the
Sivare Excrow &5 reglivad undey e Takeover Riesguisdions. Such Equily Shares shall fe ralagzed
foACuers damat sceoumt a0 Acqiarer can enerniEs vofing rghls an such Equly Shares woan
e aarar o () axpy af 21 (Twenly Ove) Working Daps o the date of e OPS. provded tha
AN onSlarsion Nas bean daposied im Cash in the Escrow Sooowd of (W expry af tha
e Panad of the Ogan Oifer &8 osfedroned if sccordance wath Me SEB! [SAST) Rgations.
2. The highest price paid by the Acquirer in relafion to the aforesald Equity Shanes is
INR 169 50/- {Indian Rupess One Hundred Sty Nine apd Filly Paise caly), which
i& higher than the Offer Price. Tharelore, in terms of Regulation &(8) of the SEBI
(5AST) Ragulations, the Offer Price slands revised fram INR 1651 (Indian Rupess
One Hundrad Sixty Five only) per Equity Share to INR 188_50- (Indian Rupesas One
Hundred Sixty Nine and Fifty Paise anly) per Equity Share ("Revised Offer Price”|
Accordingly, the Revised Offer Price shall be paid o all the Elighla Shamsholders
who validly tender their Equty Shares in the Open Offer, subject fo the terms and
candiions 52t aut in the P&, DPS and the LOF that will be send fo the Elgible
Shareholders in accordance with the provisions of the SEBI (SAST) Regulations

Financial Arrangement:

Based o0 the Rewsed Offer Price, ihe revised maximum consideration payable
under the Offer (assuming full accegiance of the Offer) is INR 368.91.51,736.50
indian Rupees Three Hundred Sty Eight Crore Minely One Lakh Fifly
One Thousand Seven Hundred Thirly S and Fifty Paisa only] [*Masimum
Consideration™). In wiew of increaza in the Maximum Congideration, the Acguirer
has deposilad additional funds in e Ezciow Account crealed 1o provide security Tor
performance of its cbligations under the SEBI (SAST) Reguiations. The additional
amount deposited in the Ezcrow Accounl has been confirmed by the Escrow Agent
by way of a confirmation letier dated Ootaber 13, 2023,

2. The Acguirer has made fim financial amangaments for fulfiling the payment
obligations under the Cffer, in terms of Regulation 25(1) of the SEB! [SAST)
Requlations, and the Acquirer & able to imglement this Offer. Sen and Ray,
Chartered Accouniants (FRM: 032304TE} having itz office at 322, W Mall, Thakur
Complax, Kandivas (Ej, Mumbai 400101, Tal. Mo <91 76666 03760 (Fakesh
Kumar Koia, pariner, membership noc 1223000, vide Iz cerlificate dated Oclober
13, 2023 certified that the Acquirer has adequate and firm financial resources
frough varifiable means o fulfil its obligations under the Offer,

3. Based on the above, the Manager i3 satisfied that firm amangernents have been
put in place by the Acguirer to fufill i obligations in refation to this Offer through
varifiable means in atcondance with the SEBI {SAST) Regulations

(G} Other Information:

1. Excepl as delailed in fhes Anncuncermeant, all olhar larms, condilions and corflarts of
the Open Offer and the PA, OPS, DLOF remain unchanged.

2. The Acqurer and its diraciors, in el capacity as deactors, accepl responsibility for
tha information cortaingd in this Announcement and also for the obligations of the
Acruirer lasd down in the SEBI {SAST) Regulations in respect of the Cpan Offer.

This  Announcement s edpecied o be available on SEBPs  websie
(wwa_sibi. going

(B)
1

Lad

lssued by the Managar

|=! swastika

Swastika Investmart Limited

Registerad Office: Flat Mo 18, 2% Floor, Morth Wing, Madhaveshwar Co-operatve
Housing Socety Lid, Madhav MNagar, 1112, 5. V. Road, Andhen W, Mumbas (MH] -
4000sa

Merchant Banking Division: 48 Jacea Compound, MYH Road, indore (MP) = 4532001
Contact person: Mahil Goyal

Tel mo.: #97 731 6644244, Fax no.: 91 731 6644300

E-mail: merchanibankngi@ewastika.colin

Investor Grievanca; mb.inuesﬁu:grieuanpe@swaslika o0.n

Website: www swastia.coin

SEBI registration: INMDIO012102

Validity period: Permansni

Hag_atrar to the Offar

e e

BEETAL

BEETAL Financial & Computer Services Private Limited

Address: "BEETAL HOUSE", 3rd Floor, B9, Madangir, Behind Local Shopping Centre
Mew Delhi-110062

Contact persan: Purst Kumar htlal

Tel. mg.: 011-295612687-83 26051081, 26051064

Fax no.; 011-23961284

Email; beatal@beetallinancial.com, beelalra@gmal.com

Website: www beetalfinancial.com

SEBI regigtration: INRDXOO00262

Validity period: Permanant

For and on behalf of the Acqulrer
Hella Infra Market Private Limited

Place: Thana (Wesl)

Sd/-
Place : Hyderabad Mohith Kumar Khandelwal
Date : 13-10-2023 Company Secretary

Date: Ociober 13, 2023

copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off CST Read, Kalina, Santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www.hathwaybhawani.com, Email: investors.bhawani@hathway.net

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED fRs. n Lakhs)
Sr Standalone Consolidated
Registered Office: "UB Tower", UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 Ne Particulars Quarter | Quarter | Quarter | HalfYear | HalfYear | Yearended | Quarter Quarter | Quarter | HalfYear | HalfYear | Yearended
Phone: +91-80-45655000, 22272807 Fax: +91-80-22211964 i el e ML el WL R ol e
! b i 38 ber [ S& b temb Mareh Se bt Ju L4 bt temb Se bt Mareh
CIN: L36999KA1999PLC025195 302023 | 302028 | 302022 | 302025 | 30,2022 | 3nz0zs | szves | se202 | 302022 | 302023 | sozozs | 312023
Website: www.unitedbreweries.com Email: ublinvestor@ubmail.com {Unawdited) | {Unaudited) |{Unaudited)| (Unaudited) | {Unaudited) | (Audited) | (Unaudited) | (Unaudited) | (Unaudited) | {Unaudited) | {Unaudited) | [Awdited)
1 | Total Income from Operations 6794 ¥i0.34 83.93 1_3&-.33 164.00 312.32 67.09 7034 33.93 138.33 164,00 3_12.32
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Net Profit / (Loss) for the peniod (before |  (4.18) 0.74 18.78 (3.44) 19.31 33 65 (4.18) 0.74 18.78 (3.44) 19,31 53 65
: i Tax and Exceptional tems)
The following share certificates of the Company have been reported lost/misplaced and the holders ofthe 3 | Share of net Profit / {Loss) of Joint vanture (113) 11.22) (3.20) 1235 (8,06} (8.05)
said share cerificates have requested the Company forissue of Duplicate Share Certificates. accounted for using the equity mathod
MNotice is hereby given that the Company will proceed to issue Duplicate Share Certificates to the below 4 | Net Profit / (Loss) for the period before (4.18) 074 | 1878 (3.44) 19,31 33.65 (5.31) (0.48) 15,58 {5.79) 11,25 26,60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of WA 1AMy, Eeptonal Roms)
' (afler Exceptional items)
i i Distinctive No. & | Total Comprehensive Income / (Loss) for | (3.58) 0.74 13.08 [2.84) 14,38 25.62 {4.71} {0.48) 10.78 {5.19) 6.32 17.57
§L1 ‘Folio | Cortificats] No. of Name of the Shareholder the Period (comprising Prefit / (Loss)
No.] No. No. Shares| From To for the period after tax and Other
1 |UBO0G268&| 104511 660 | 1639721 | 1640380 SHAMSHA JAMAL KARIM {jiw) Comprenensive income (after tax))
JAMAL KARIM M 7 | Paid up E_quu].- Share Capital (Face valve | 810.00 810,00 | 810.00 810.00 B10.00 B10.00 £10.00 §10.00 810.00 E10.00 810.00 810.00
2 |UB050384| 111690 | 800 | 5303031 | 5303830 | ABDUL RASHEED ABDUL il d
RAHIMAN (j\w) B | Earmings Par Share - (Basic, Diluted and (.05 a.m iR ) {0.04) 0.18 .31 (0.06) 10.04) 013 10.07) (.08 0.21
ABDUL RAHIMAN KUNJU not annuatisad) {in Rs.)
3 |UBD504901 112983 400 | 5745041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-
le}SHI‘MRAH N POOJARY 1 The above 15 an extract of the defziled format of the Financial Results for the quarter and half year anded September 30, 2023 filed with the Stock Exchange undar Regulation 33 of SEBI [Listing Dbligations and
Any persﬂn[s] hawing ﬂbje-:tiﬂrs ¥ the ssue of The dl.l]}liEEl’[E TS cértiﬁc&tes should lDdgE his/her/their Disclosure Reguiresments) Regulations, 2015, The full formal of the aforesaid Financial Results is available on the Sfock Exchange website [www.bseindiacom) and on the Compary's website
2 ] ! X = . = i ! (wrww hathwaybhawani.com).
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place : Mumbai For Hathway Bhawani Cabletel & Datacom L1d
be entertained from any person(s). Date : October 13, 2023
For UNITED BREWERIES LIMITED Sd/-
i Valan Pathan
Place:; Bengaluru AMIT KHERA Director & Chiel Executive Officer
Date . 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07466214

o0 o
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SATURDAY, OCTOBER 14, 2023

PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT48930L1990PLCO40042)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO

INTEGRA CAPITAL LIMITED
This 1z with reference o REI leHer PV, (NBFC-BL) Serial S415/105.09.035/2023-24
dated 25.7.2023 & is hereby informad that Integra Capital Managemant Lirmied, ariginaiy
incorporated on D205/1990 under he companies act, 1956 as Intagra Capital Managemend
Limited has changed its name fo Integra Capital Limited vide approval letter dated
10M 02023,
Further, i is informed that pursuant io rule 22 of Companies (incorporation) Rules, 2014, the
cTpany has been issued a new cerificate of incorporation pursuant to change of name in
Form Mo, INC 25 by the ROC, NCT of Delhi evidencing the change of name.
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NATIONAL SEEDS CORPORATION LTD.
{ AT TIEETT T U A-TIAT 75 TOrAT
{A& Govt. of India Undertaking-Mini Ratna Company)

T ITOTE TEET TAT (CIM): UT48990L1963G0I003913
T wraie ; WU, Tie-12, HaE-5, A W, HIAE-700091
Wi 033-2367-1077/ 74, '§—'ﬁ'ﬂ nsc kolkata re@gmail.com

.1~ TR — 3/ CAURAY, ; wier/2023-24) fai : 13-10-2023
=T / NOTICE
T, ; Short-term e-Tender Notice for
e o e 3 e[Sl of e ished rouc o
CS category of various varieties of
it g ot gt & fory e

Fodder Maize, Groundn
$-fafarr st w0 A Blackgram aaﬂangﬂl ur:m s:"ngdu.

NATIONAL SEEDS

{ AT FTRT T TR
(A Govt, of India Undertaking-Mini Ratna Company)

FHAE TEETA WIEET (CIN): U74899DL1963G01003913
@i FTETAY | Wiw-TE, W12, HEm-5,
T 033-2367-1077 1 74, 'Hm nsc_kolkata.ro@gmail.com

3/ wa. e A, : wier/2023-24) Fieri : 12-10-2023

o, :— T -

it e e

CORPORATION LTD.
THEAT

e #e, T00091

H=AT /| NOTICE

o, T2, WA, W, fov, v, S il
T (magit) % Fafie Rt 3 o
& i 3 v Pl v oy fme
FTHTA §-TAFeT T 0 1

Notice inviting Short term e-Tender for
EC:HBPP of fresh finizhad product of
of various varieties of
Greangram, B ram, Gram, Fleldpea,
Sesamum, Mustard, Lentil and
Grasspea (Lathyrus) seeds

All stakeholders are requested to take note of the above information.

By order of the board of directors

adi-

Place: Delhi Tarun Vishra
Date: 13-10-2023 (Managing Director)

e forrom & for, o e (P
FTE) 6w GPW @1 e
www.indisseeds.com %6 7R A
7 Wi JE e i E -
hitps:/findiaseeds.enivida.com T
wAfeEan 23-10-2023 F 14:30 591 7%

b B el e S 1 o

For details, please visit M3C's website
www.indiaseeds.com under Public
Motice (Tender § Cuotations). Online
bids far the above lendars may be
submitied separately at NSO e-Portal:
https:/lindiaseeds.enivida.com

latest by 14:30 Hrs. of 23-10-2023,
Corigendum / addendum, If ary, shall

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED
OPERATING IN EPC, OFF-SHORE CONTRACTS

[Under Regulation 36401 )of the insolkency and Bankrupicy Board of India
[Insotvancy Resolution Process for Corparate Persons) Regulabions, 2016)

RELEVANT PARTICULARS
1. |‘Mame of the comporate debbir along Process Construction and Technical Services
with PANI CIN LLF No. Private Limited U281 13MH20068PTC 161487
2. | Address of the-registered office Office Mo 8.9,10,1,1" Floor, Shree
Ramknshna Miwas CHS Lid, Plot 45 347,
Sector-d, Seawaods, MNeml-West Nayi
Bdurnizai, Thane, Maharashira- 400706

3. | URL of webzite htips:petsptitd comy
4. | Details of place where majority of Nawi Mumbai
fiwad assats ars located
5 | Ineteled capacity of main products! senvicas | EPC Company
(6. Criantity and vatue of main producisd HA

gervices sold in fast financial vesr
7. | Mumbsr of employeas! workmen | @
8. | Furlher details mchuding lasl availatle | htlps:dibbe govinfen'calms’claim:
fingncial slatemends {with schedules) of | process/UZ311 3MH200GPTCIGT48T
bwi wears, lists of craditors, refavant
dates for subzaguent events of the
pracass ane avalable at LURL:

[ Efigibdsy for resolution ap-pln::anls.

Interested parties can obiain requined

T E e Wi TEEm AT | | only be published in NSC's website.

fowgn T & o, 99 [ A
aﬁ?sr'l ‘;h 3=|-_r|'41H ﬁnﬂqﬂ;jr f—*r-m'r'?
£l ﬁnﬁ"s,:raﬁ* - T
hitps:findigseeds.enivida.com =T
Afewag 19-10-2023 F 14:30 99 7%
G e e e
o it AeromE 0T e B

For details, please visit NSC's website
www.indiaseeds.com under Public
Maotice [Tender [ Quotations). Online
bids far the above tenders may be
submitted separately at NSC e-Foral:
https:flindiaseeds. enivida.com
latest by 14:30 Hrs. of 18-10-2023.
Corrigendum / addendum, if any, shall
oy be publishad in N30 s wabsita.

FHTS AT, TET AT T, SIAETT | Reglonal Manager, NSC, Kolkata

£rir v, vy Aoy vy, wYerETAT | Regional Manager, NSC, Kolkata

MAGNUM VENTURES LIMITED

CIN: L21033DL19280PLC010432
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
MNotice is hereby given that the 01/2023-24 EGM {Extra-Crdinary General Meeting) of the
Company is scheduled fo be held on 8th Novernber, 2023, Wednesday at 011.00 p.m.
theough Video Conference, in compliance with all applicable laws and circulars issued by
the Ministry of Corporate Affairs (MCA), Government of India & Securites & Exchange

Board of India (SEBI), totransact the business that will be setforthin the Nefice of he Mesting

As par aforesaid circwtars, the Mobice of EGM has tabe sent only by electronic maods bo thass
Mambers whase E-mail 14 are already registerad with the Company’ Dapositaries. The
Company is also providing e-voting and rameta a-voding facility to all its membars sirmilar b
garliar praciicas.

Hyouremall ID is alresdy registerad with the Cormpany Depositary, Notice of EGM and login
details for e-voling shall be sent to your registered ema# address. In case you have not
registered your email 10 with the Company! Depositary, please follow below instruchions to

NATIONAL SEEDS

2

T e ;

e | e 10 e A
F Tt o Rral 6 T ¥
1,300 TR FT TR i fE

TR & 3~ g

wET |t e s

(v T T ST
iA Gowvl. of ErH:Ir-H Undertaking- Mini Ratna Company)

THITaiIe TEETT FEAT (CIN): U748990L 1963601003913
WH-TH, Tie—12, HaF-5, HIvL #, HIEmE-700091

WA 033-2367-1077 | 74, $-991 & nsc_kolkata.ro@gmail.com
W, i TPAT ~ 14 w.oe A, wier/ 2023-24) FRvw : 12-10-2023
To==T /| NOTICE

CORPORATION LTD.
T Tl

Hma-Tandat quuﬁﬂ for W
ng approx. 1, 8q.
of Godown ce for Storage
of Seeds, within the distance of
approx. 10 KMs from

Siliguri City West Bengal.

g fam & fAw, @ g (-

Frews) & sl femm 9t famme
www, indiaseeds.com 25 3% faf
e wiveme A weaa P R of-dde
hitps:/findiaseeds.enivida.com T
sfermram 02-11-2023 % 15:00 %9 7%

For defails, please visitNSC's wabsita
www.indiaseeds.com under Public
Rotice (Tender [ Quotations): Online
bids for the above tenders may be
subrmitted zeparately al NSC e-Portal:
https:llindiaseeds.enivida.com
latest by 15:00 Hrs. of 02-11-2023.

(A KERALA WATER AUTHORITY CRCHTEET(EE
“Tender No : 205/2023-24 YA

Jal Jeevan Mission (JUJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC i
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in
www.etenders.kerala.gov.in

Superintending Enginee
PH Circlg

KWA-JB-GL-6-1371-2023-24

Muvattupuzhﬁ

ANNOUCEMENT IN TERMS OF REGULATION 18(5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEQVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office: Stainless Centre, 4” Floor, Plot No. 50, Sector 32,

Tel No,: +81-124-4616600, +91-124-4616617, Fax No.: +81-124-4616659;

Giraaran, Haryana-=-122001, india;

Website: www shalimarpaints.com

This announcement (“Announcement’) is baing issuad by Swastika [nvestment Limitad,
tree manager to the Open foeri‘llanagnrtn the Offer” or "Manager'). for and on behalf
of the Acquirer, pursuant to and in cormpliance with Regulation 18(5) of the Securities and
Exchange Board of India [Substantial Acguisition of Shares and Takeovers) Regulabons,
2011, 25 amended ("SEBI {SAST) Regulations’) in respact of the mandatory open offer
b acquire up to 217,684,807 (Two Crore Seventeen Lakh Sixty Four Thousand MNine
Hundred and Sewen only) fully paid up equity shares of face value of INR 2/- (Indian
Fupees Two only] each of Shalimar Faints Limided ["Equity Shares’} representing
26.00% of the Expanded Vioting Share Capita from the Eligible Shareholders of Shalirmar
Paints Limitad {"Targel Company”) by Hefia Infra Market Private Limited (“Acquirer”)
pursuant t and in compliance with SEBI (SAST) Regulatons ["Offer”"Open Offer’).
This Announcament should be read in continuation of, and in conjunction with the Public
Announcement: dated September 27, 2023 "PA"), Detased Public Statement which
was published on Seplember 30, 2023 ("DPE7) and the Draft Letter of Offer filed with
the Securities and Exchange Board of India ("SEBIF) on Cclober 08, 2023 ("DLOF").
Capitalized terms used in this Announcernent but not defined shall have the same
meaning s assigned to such terms in the PA, OPS and DLOF

The Eligible Shareholders ara requested to take note of the following developrents with
respect io the Uffer:

(A) Revision in Offer Price:

1. The Acguirer has acguired the following Equity Shares pursuant to SE Share
Purchass in accordance with Regulabon 22{2A) of the SEBI (SAST) Regulations;

Mo. of Equity Shares | Average price Total
Date acquired by the per Equity consideration
Acquirer Share (INR) {INR)
Cctober 12, 2023 24,10 60 168.063 40513282405

Mote: 1) Sincg tha Equily Shares have bean acquired during the Orfer Panod, they wall ba placed
i e Sfare Escrow 17 accerdaoce wilh Reguatian 22(24) of the SERI [SAST] Regitabians. Tha

under section 25(Zjih of the Code information by sencing email io: register your eémail 10 for obtazining Motice of EGM & login detais for e-voting. ﬁaﬁ;ﬁiqﬁﬁmwﬂ”ﬁ I'q{_h';rg'qi‘im:r?l?mﬁ | Caorrigendum [ addendurr, il any, shall Acquirer will not be enfiled 1o exercise valing nights with respact [ such eqis rf shams kegt i the

SN : anly be published in NSC's website Sha et Loy thes TRRBover FEauslias. Suth Gal Shams Shal b lsased
is availabla at URL: ip-pets@gmail.com Registrafion/updation of e-mail addresses & bank account details: re Ezcrow 58 requined’ under the Takeowar Reguiatians. Such Equily Sharas shal ba ralaas
. : T i s Acquarer s devmiad account and ACUINET G Bxercise valng fighfs on such Equaly Shares upan
10, | Last date for receipt of expression 30° Delober 2023 | Send a request to RTA of the Company L&, MAS Services Limited at T-34, gt U, W Srer B, BRI [ Regional Manager, NSC, Kolkata the erier of: i} sxpine of 21 {Twanty Cne) Warking Days from F e oty o1 T A% praunded the
of interest - | 2nd Floor, Okhla Industriai Area Phase - ||, New Delhi - 110 020 in dety filled E:g;m 'I:,.mhf,fmhn.:' flfl‘drie 'ft-'uw E't}emh’l'fp-:'j il Mhr';r i Eﬁr'-:[ﬁ f‘EFhE-.wFS.ﬂD'r; %I_:J w:n";# o T
11. | Date of issue of provisional st of 2" Movamber 2023 i Form Mo, [SR-1, whichican be downloaded from the website of the Company il FaLn ’ DP-TT Ul '?“_l-- _l" 9{"5*1: B8 WY T 2 aceril bl Regu 'E'-'H
prospactive resclution applicants Physical i at www.magnumventures.in under Investor Relation tab as well as RTA's 2 ITNhr;: 'J}?;TE,;‘W?E”:‘EE vy t:-E SDEUJE; él:ﬂrglgflﬁn E r1hﬂ :(-jnlr:egalg E':I'-“ﬂ'r'fz"&-'i-'{ 'ﬁ
= (SepAE e edtonatdinctom (A Nousinber 2] R | ?Ebﬁ:‘f : FEIIE“:IM EZEEEF; A et EUTE-"'”“ tﬁs Soncanel e et Ehei is higher. thani zlhe:anfeLrwIIZ?ricse Trfﬂr:fme in tgn!fns I-::n? seq-..-',;h:{m g:,?fﬁ gf I:;'-ENSEI%J
iginnal list arm No. W al signature to RTA's email id investon@masserv.com | 3 : ' L I -
bo provisiones) et _ e et  ri@cisababad o Karnataka Bank Ltd. I.:) (SAST) Regulations, the Offer Price stands revised from INR 165)- (Indian Rupees
13, | Dale of msue of final st of 17 Movember 2023 | Fl:'l ': " 5 . Your Family Bank. Acsoss India. |:||"|E HI.II"I-IZ_HIE{:I Si:.j-’. Fi...-._-;- .;'mh'j. I:.Er Eq;_::h- Share 9] ] = 1ﬁglﬂ:|.|'_.!|nd|an Rms {:'HE
_____ prospective resolubion applicants | D'H“i“t F'Iaa:ae contact vour DF and register your gmail address and bank account Hundrad Sixty Mine and Fifty Paise nnlilj per Equity Share [‘Revised Offer Price”).
14, | Date of ssua of information mmnmnﬂum 19" November 2023 Holding | delails as per the process advised by DR Regd. &Hﬂiﬂﬁh FB hﬁ.mm Kankanady, Mangaluru - - ST5 002 Accordingly, the Revised Offer Price shall be paid to all the Eligible Shareholders

Ph: ﬂl!hm E-mail: investor who validly tender their Equity Shares in the Open Offer, subject o the terms and

Website: mmﬂmmuk com, CIN: umgmwﬁﬁg conditions sat out in the FA, DPS and the LOF that will ba sent to the Elgible
Shareholders in accordance with the provisions of the SEBI (SAST) Regulations.

NOTICE OF LOSS OF SHARE CERTIFICATE i Bsn i

Motice is hereby given that the following share certificate(s) have been 1. Based on the Revised Offer Price, the revised maximum consideration payable
reported as lost misplaced and upon request from the shareholder(s)legal under the Offer {assuming full acceplance of the Offer) is INR 368,91,51.736.50
heirls) the Bank will proceed fo issue duplicate share certificate(s) to the {indian Rupees Three Hundred Sixty Eight Crore Ninety One Lakh Fifty
below mentioned person(s) unless a valid objection with all supporting One Thousand Seven Hundred Thity Six and Fifty Paise only] (“Maximum
documents is récaived by the Bank at its registered office within 15 days Consideration”). In view of increase in the Maximum Consideration, the Acquirer
from the date of publication of this notice. No claim will be entertained by the has deposited additional funds in the Escrow Account craated to provide sacurity for

ith to the criging! shar ifi . gihai performancs of ifs obligations under the SEBI [SAST) Regulations. The addibonal
Eﬁﬂg gﬁplﬁ%ﬁmf’e Dfe original share certificate(s) subsequent tothe issue armount deposited in the Escrow Actount has been confismed by the Escrow Agemt

by way of a confirmation betier dated October 13, 2023,

evahation meatrc and request for resohution |
pians to prospeciive resolution applicants
15. | Last dabe for submission of resclution plans

16. | Process emad i to submit
Exprassion of Interest

E-voting Information: The Company will provide its shareholders faciity of remate a-
voting through alectronic voting services arranged by NSOL. Electronic voling shall also be
made-avadabde to the shareholders participating in the EGM. Details reganding the same will
be provided in the Moatice of the EGM and will also be made available on the Company's
wabsile viz, waw magnumveniures.in
The MNotice of EGM will also be available on Company's webzite at
wwiw.magnurrvantures.in and website of BSE Limited at www.bseingia.com and N3E
Limited at wew nsaindia.com Members attending tha meeting through VO shall be counted
for the: purposs of Quorurn under Section 103 of the Companses Act, 2013,
For Magnum Ventures Limitad
Sd/-
Pardeep Kumar Jain

197 Distembar 2023
ip.pelsgerail com

Edi-

CA Sunil Kumar Kabra

RP far Mis Process Construction and Technical Services Pvt Ltd.
BBl Registration Mo.: IBBUIPA-BHIP-POI0N 201 718111662

301, 3* Floor, Reegus Business Center, New Cityfight Rioad,

Abowe Merceges-Benz Showrcom, Bharthana-Vesu, Suret-295007

Date: 14° Oclobar 20231
Plame: Surat

Date: 141072023

COLGATE-PALMOLIVE (INDIA) LIMITED Place: Ghaziabad (Managing Directar) 8L| Folie Cert No. Dist No. No. of| Name of the 2. The Acgquirer has made firm financial amrangements for fulfilling the payment
CIN: L24200MH1937PLC002700 |Mel  No. From To | From  To |Sharess  Share Holder obligations under the Offer, in terms of Reguiation 25(1) of the SEBI (SAST)
Regd. Off: Colgate Research Centre, Main Street, 1 |s7op0¥31 | seepo | sasiz| 13g0747!  1apoacs| 4790 | PRAKASH A Regulations, and the Acquirer is able to implement this Offer. Sen and Ray,
Hiranandani Gardens, Powai, Mumbai 400 076. . _ 413211 52316382| 52318328 Chartered Aocountants (FRN; 0303047E) having its office at 322, V Mal, Thaliur
Tel: (022) 6709 5080 Fax: (022) 2570 5088 _ TELANGANA STATE POWER sl | ool Kume Kofa. parnr mamarsip o 122300}, vid 5 certcal cated Ocober
Website: www.colgatepalmolive.co.in Il GENERATION cnﬁpuﬂmmm LIMITED : = 13, 2023 certified that the Acquirer has adequate and firm financial resources
Email Id: investors_grievance@colpal.com S VIDYUT SOUDHA * HYDERABAD - £ _— For Karnataka Bank Ltd through verifiable means to fulfil its obligations under the Offer.
NG - - i Mangaluru Sham K 3. Based on the above, the Manager is satisfied that firm arrangements have been
T.No.e-01/CETPC/SE-IBTPSITSGENCO/2023-24 Date : 13/10/2023 Company Secretary put in place by the Acquirer to fulfil its obligations in relation to this Offer through
NOTICE is hereby given that pursuant to Section 124(6) of the BTPS {4x270MW] - New conveying system for diversion of raw coal from the verifiable means in accordance with the SEBI [SAST) Regulations.
Companies Act, 2013 (“the Act’) read with the Investor Education and existing crusher house o stock the raw coal near chain conveyors and (C) Other Information:
Protection Fund Authority (Accounting, Audit, Transfer and Refund) construction of space frame structure raw coal storage shed at Bhadradsi 1. Exceptas detailed in this Anncuncement, all ather tarme, condifions and contents of
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive Thermal Power Station, Manuguru, Bhadradn Kothagudem Dist. Value of the SOWER MECH PROJECTS LIMITED the Open Offer and the PA, DPS, DLOF remain unchanged.
(India) Limited (“the Company”) will transfer all equity shares in respect works: 7.109.43 Crs. Scheduled Open & Closing Date: 26.08.2023 at 16:00 FOUIE 2. The Acquirer and its directors, in their capacity a directons, accept responssbity for

Registered& Corporate office: Plot No.77, Jubilee Enclave,
Madhapur, Hyderabad- 500 081, Telangana
Telangana, India Telephone: 040 30444418
Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156

NOTICE

the information contained in this Announcerent and also for the obligations of the
Acquirer laid down in the SEBI (SAST) Regulations in respect of the Open Offer,

4. This Anncumcement. iz expected io be availzble on SEBl's  website
twww 5ebi.gowvin)

of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned

Hrs & 08.11.2023 at 16:00 Hrs.
T.No.e-12/CEICIVIlIThermal TSGENCQ/2023-24

KTPP — Construction of compound wall around the permanent storage
sheds of Kakativa Thermal Power Station, Chelpur (Village), Jayashankar

shareholders to claim their unpaid/ unclaimed Second interim dividend Bhupalapally Dist, Value of the works: T.36,75,384/-. Scheduled Open & Transfer of equity shares of the Company to oot by s oagee
amount(s) for financial year 2016-17 and failure to claim the same Closing Date: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs. Investor Education and Protection Fund (IEPF) '-1 Swastika

would lead to their equity shares being transferred to the IEPF Authority T.No.e-05/CE/O&M/KTPS-VAVI Stages/SE/O&MVITSGENCO/2023-24 Shareholders are hereby informed that pursuant to the provisions of Investor Education L

without any further notice. KTPS-V Stage - Replacement of Super Heater Header 44, 48, 5 & & Sub- and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016{ | Swastika Investmart Limited

Registered Office: Flat No,18, 2™ Floor, North Wing, Madhaveshwar Co-operative
Housing Society Lid, Madhav Nagae, 11112, 5. V. Road, Andheri W, Mumbai (MH) -
400055

Merchant Banking Division: 48 Jacra Compound, MYH Road, Indore (MP) — 452001
Confact parson: Mahit Goyal

Tel no.: +81 731 6644244; Fax no.: +81 731 6644300

E-mall: marchantbanking@swastika co.in

Investor Grievance: mb.investorgrievancedewastika.co.in

Website: www swastika.co.in

SEBI registration: INMO0QG12102

Validity period: Parmanani

BEETAL

BEETAL Financial & Computer Services Private Limited

Address: “BEETAL HOUSE", 3rd Floor, 89, Madangir, Behind Local Shopping Cenire,
Menw Dilhi-110062

Contact person; Punil Kumar Miltal

Tel. no.: 011-20961281-83 26051061, 26051064

Fax no.; 011-20061284

Email: beetalfibeetaffinancial com, beelalrtaigmail com

Website: www baataffinancial com

SEBI registration: INROOD00O262

Validity period: Permanent

For and on behalf of the Acquirer
Hella Infra Market Private Limited

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,
which remained unclaimed for a period of seven years has been credited to the IEPF on
08" June, 2023. The corresponding shares on which dividends were unclaimed for seven
consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without|

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. If
may be noted that the concerned shareholders can claim the shares and dividend from|

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s|

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in

In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &

Spool Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul period for the year 2023-24 at
Paloncha, Bhadradri Kothagudem Dist. Value of the works: 7.35,32,321)-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.

T.No.e-1T1/CEIOEMKTPS-VIl Stage/CHP/MM/P41/TSGENCO/2023-24

KTPS-VII Stage — Procurement of various types of Rollers for Kothagudem
Thermal Power Station Stage-\Vil, Paloncha Bhadradri Kothagudem Dist.
Value of the works: .19,10,0000-, Scheduled Open & Closing Date;
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

Regisirar to the Offer

T.No.e-173/CE/OEM/KTPS-VIl Stage/CHPIEM/P31/TSGENCO/2023-24
KTPS-VIl Stage — Procurement of L&T make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-Vil, Paloncha Bhadradri
Kothagudem Dist. Value of the works: 3.27,60,510/-, Scheduled OUpen &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.

T.No.e-183/CE/OSMKTPS-VIl Stage/P31UTSGENC(O/2023-24
KTPS-VIl Stage — Procurement of Empty Hydrogen Gas cylinders for
Kothagudemy Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: 2.15,00,000/-, Scheduled Open &
Closing Date: 10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

For further Details:

“ www.tsgenco.co.in, https:/itendertelangana.gov.in

Sd/-
Bank account details and Nomination details. Shareholders holding Place : Hyderabad Mohith Kumar Khandelwal| | Plage: Thare (iVest)
shares in demat mode can register/update their bank account details "IMPORTANT" Date : 13-10-2023 Company Secretary| | Date: October 15, 2023

through their Depository Participants.
For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

. o e - i
copy, itis not p035|ble to verlfy its contents The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off CST Road, Kalina, Santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www hathwaybhawani.com; Email: investors bhawani@hathway.net

Place : Mumbai
Date : October 13, 2023

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED B
Sr Standalone Consolidated
Registered Office: “UB Tower”, UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 Ne Particulars 'ii;u“:r:l: ﬂuzﬁ Ql:;gtgr Haifd‘l":daf Hﬂﬁ‘fﬂ:l Year ended llu-urt;r QHEH ﬂuar!tlzr H:'I:d‘l’:;r I-i:::d‘l’a;r Year ended
Phone: +91-80-45655000, 22272807 Fax: +91-80-22211964 = 2 = ne ands phced | oo :
: Septembe Ju September | September tembe March September [ September | September | Septembe March
CIN: L36990KA1999PLC025105 aﬂ.zﬁ‘zar 30, z“uezs ;ﬂfﬂzz ma ﬁ,zm' u,lzrnﬁza 30,2023 nfm ;u“,;?zze 3 30,2023 m'i,zmr n?zm
Website: www .unitedbreweries.com Email: ublinvestor@ubmail.com {Unaudited) | (Unaudited) |{Unaudited)| (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | {Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
1 | Total Income from Operations §7.09 70.34 £83.93 138.33 164.00 312.32 67.99 70.34 g3.93 138.33 164.00 312.32
H.___,_,.—__._DTI CEFORLO 5_5 OF SHARE CERTI E_IQﬂTE 2 | Mat Profit / (Loss) forthe period (before | {4.18) 0.74 18.78 (3.44) 19.31 3365 (4.18) 0.74 18.78 (3.443 19.31 33.65
Tax and Exceplional items)
The fﬂ“ﬂ'ﬂ"i’iﬂg share certificates of the Company have been reported lostmisplaced and the holders of the 3 | Share of net Profit / [Loss) of Joint venture : g 5 : £1.13) {1.22) (3.20) (2.35) {8.06) (5.05)
said share cerfificates have requested the Company for issue of Duplicate Share Certificates. aceountad for using the eguity method
N{mm 13 hereb}r gil,‘.'en 'Ehat the Com pany will prn{:eed to iESUE D‘UpliEEtE Share EEI‘tifCEtEE to [he bEiGW 4 | Mat Er-nfit;' I:LEIEEI] far 'Erl.i‘. period before (4.18) .74 18.78 [3.4d) 1831 3365 19.31) 1048 15.58 [3.75) 11.25 25,60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of {Ex (Rl Evgpcng Moy
publication of this notice. 5 | Met Profit / (Loss) for the period after tax | {3.73) 0.59 14.05 (3.14) 14.45 2502 {4 86) {0.63) 10.85 (5.49) 6.39 16.97
(after Exceptional items)
: : Distinctive No. & | Total Gomprehensive Income ! {Loss) for {3.58) 0.74 13.98 (2.84) 14.38 25.62 {4.71) {0.48) 10.78 (5.19) .32 17.57
Sl.| Folio |Certificate| No. of Name of the Shareholder the Period (comprising Profit / {Loss)
No. No. No. Shares From To for the period after fax and Other
1 |UB0G2688| 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (j\w) Comgrehensive Income {after tax))

JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | 810.00 21000 | 810.00 810.00 £10.00 810,00 210.00 £10.00 £10.00 810.00 310.00 810.00
2 |uBoso3s4| 111690 | 800 | 5303031 |[5303830 | ABDUL RASHEED ABDUL Bf 15107 eact)

RAHIMAN (i w 8 | Earnings Per Share - (Basic, Diluted and | (0.05) g.0 017 (0.04) 0.18 0.3 {0.06) {0.01) 013 (0.07) 0.08 0.21

ABDUL RAHIMAN KUNJU not annualised) (in Rs.)

3 |UB050490) 112933 400 ST45041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-

HHW]SHWAEAM N POOJARY 1 The above is an extract of the detailed tormat of the Financial Results for the quarter and halt year ended September 30, 2023 filed with the Stock Exchange under Regulation 33 of SEBI (Listing Obligations and
ﬁny Derson(s) having ﬁbj&ﬂtiﬂﬂﬁm the issue of the duplicate share certificates should lodge hishat/their Disclosure Reguirerments) Regulations, 2015, The full format of the aforesaid Financial Results is available on the Stock Exchange website (waww.bseindia.com) and on the Company's website
abectonwihal supporing documenls it te Companyat s Regitered Oficewitin 15 days fom e | , 11 s auesnrody i ot ey e Bardf Dt e spctveeting n Ot 13202
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place : Mumbai For Halhway Bhawani Cabletel & Dalacom Lid
be entertained from any person(s). Dale : October 13, 2023

For UNITED BREWERIES LIMITED 5d/-

_ Vatan Pathan

Place: Bengaluru AMIT KHERA Diracior & Chief Executive Officer

Date : 13.10.2023 ] COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214
1nanc1alex LEpgpr . 10
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SATURDAY, OCTOBER 14, 2023

PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT4E99DL1930PLCO40042)
IM THE MATTER OF CHANGE OF MAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO
INTEGRA CAPITAL LIMITED
This iz with reference fo. REI letter PV, (NBFC-BL) Serial S415/05.09.035/20023-24
dated 25.7.2023 it i hereby informad that Integra Capital Management Lirmded, originaiy
incofporated on 02051990 under the companées act, 1956 as Integra Capital Managémend
Limited has changed (s name o Integra Gapital Limited vide approval letter dated
101002023,
Further, it is infarmed thal pursuant fo rule 25 of Comganies {Incorporation) Rules, 2014, the
company has been msued a new cerificale of incorporation pursuant o changs of name in
Form No. INC 25 by the ROC, NCT of Defhi evidencing fhe change of name
All stakeholders are raquesied to fake note of the above informadion
By order of the board of directors
Sdi-

Place: Delhi Tarun Vohra

Date: 13-10-2023 iManaging Director)

REPUEBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS

(Under Regulabon 36401 jaof the Insalvency and Bankrupicy Board of India
{Insolvency Resolution Process for Corporate Parsons) Regulations, 2016}

E-:l
[ZTE]

N

e drer A fefees
NATIONAL SEEDS CORPORATION LTD.
(9T T w7 ITHA-TAT

T AT )

(A Govt. of India Undertaking-Mini Ratna Company)
TE=- =T (CIN): UT43990DL19636G01003913

ErTT FTATER ; WU,

=12, HFr-5, Tl %, HierETa-700001

W 033-2367-1077 | 74, -9 : nsc.kolkata.re@gmail.com

o, :— T —

3/ vArE AT wrer/2023-24) AT ; 13-10-2023

T=AT / NOTICE

AT o, T, 39 v E A

Fafir ity o oo v 4T 3 v

fafiter zeams ot amgfit & fom st
§-foferey amfem o ot

Shortterm e-Tender Notice for
Supply of fresh finished product of
C8 category of various varieties of

Fodder Maize, Groundnut,
Blackgram & Bengal gram seeds.

NATIONAL SEEDS

o, :— IrmET - 3/ e A

e Tt ey feafaes

(Ao TR T TTERE-TaAT
(A Gowt, of India Undertaking-Mini Ratna Company)

HITGE TEATT FHEAT (CIN): UT4899DL1963G0I003913
BT TR ; STE-T, WTe-12, HeeR-5,
Wi 033-2367-1077 | 74, -9 : nsc.kolkata.roggmail.com
: wier/2023-24/ Teeme : 12-10-2023

CORPORATION LTD.
o HEAT

HTeE #18, HIRT-700091

AT/ NOTICE

N, 7, A, W, o, v, oy o
Sl (wamgim) % Fafirer ot 3 o
& andi 3 v Fafider e oy & fom
s §-Fafiey o we g

Notice inviting Short term e-Tender for
Supply of fresh finished product of
CS cate of various varieties of

Greengram, B ram, Gram, Fieldpea,
Sesamum, Mustard, Lendil and
Grazspea (Lathyrus) seads

e faam & T 73 g (Fiea-

FEIE) F W H = SEEEE
WWW. m:lum:rd.mnm:l T EE) fTaﬂ':F'T
7 e 9 v W E e
llllj.!h- Hindiaseeds enivida,com o7

AfgFa 23-10-2023 F 14 maﬁmﬁ
SO e e T e
frbime Frmoy ot e o WA B0

Fordetails, please visit NSC's websile
www.indiageeds.com under Public
Motice (Tender | Cluatations}, Online
bids for the above tenders may be
submifted separataly al M3 e-Portak;
hitps:llindiaseeds.enivida.com
latest by 14:30 Hrs. of 23-10-2023.
Comigendum / addendum, if any, shall
anly be published in NSC's wabsia.

www.indiaseeds.com 51 3% fafa
B s wreft wers fam & $-ddn,
hitps:/findiasceds enivida.com =7

19-10-2023 % 14:30 & 7%

fird =t wifies) g o wizww
Tovra =1 Faemge T ) Wi w1

Fordatails, pleasa visit NSC's wakisile
mrﬂuﬂ[amﬂaﬂm under Public
Motice (Tender [ Quotations). Onlina
bids for the above tenders may be
subrmitted separately al NST e-Portal:
https:/lindiaseeds. enivida.com
latest by 14:30 Hrs. of 19-10-2023.
Cormigandum f addendum, if any, shall
only ke published in NSC s website.

TN T XG0T 8% e-Tender Notice

Tender No : 205/2023-24/SE/PHC/MVPA

Jal Jeevan Mission (JJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC in
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in

Superintending Engineer
PH Circle
KWA-JB-GL-6-1371-2023-24

Muvattupuzha

ANNOUCEMENT IN TERMS OF REGULATION 18({5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registerad Office: Stainless Cantra, 4" Floor, Plot Mo. 50, Sector 32,
Gurugram, Haryana-122001, india;
Tel No.- +91-124-461 EEIZIIZI +01-124-461661T; Fax No.: +91-124-4616650;
Website: wew shalimarpaints com

#rifry e, ¥ &y T, WTETT [ Regional Manager, NSC, Kolkata

“ﬁﬂm. T8 &= e, weERTT | Regional Manager, NSC, Kolkata

RELEVANT PARTICULARS

a1 e B PR S A ey

1. | Name of the cor rporate debtor along Process Constructon and Technical Services
with PANT CINLLP Mo, Private Limited U204 13MH2Z006PTC 161487

| ﬂh.':P NnEIEI 10,11.1" Flogoe, Shres
Hamkrshna Mewas CHS Lid, Flat 48 847,
Bactor-40, Seawaods, Nemul-West, Navl
Murnbai, Thane, Maharashira- 400706
https: Y pokspeiid, comy

Mawi Mumbai

'E'_ Tl Address of the reﬁ:%gs-!d office | OFice No 841011

3. | URL of websits
4 | Delaits of place whare majonty af
fixad assats are located

5 | Installed c;a.:‘mrj.- :-rmar-pn:-:lu:::s' senices | EPC Company
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processLZ31 13MHZ00GFTC 161487
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ip. pisgmail.com
30" Detober 2023
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177 Wovamber 20023
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evaluation matrix and request for resakution |
plans 1o prospective rascbulion applicants

Last date for submission of resoluion plans 19" Decembar 2023

]
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Process emal i 1o submit i ﬂmﬁ@;}:l'-ﬂ" e

| Expression of nlarest

CA Sunll Kumar Kabra

RP for Ws Process Construction and Technical Services Pyt Ltd,
[BB| Registration No.: IBBUPA-DMIP-PO1011/2017-18M1 1662

301, 3" Floor, Reequs Business Center, New Cibyiight Road,

Above Marcades-Benr Shownom, Bharthana-Vesu, Surat-135007

Date; 14" Ociober 2023
Placa: Sural

™

COLGATE-PALMOLIVE (INDIA) LIMITED
CIN: L24200MH1937PLC002700
Regd. Off: Colgate Research Centre, Main Street,
Hiranandani Gardens, Powai, Mumbai 400 076.
Tel: (022) 6709 5050 Fax: (022) 2570 5088
Website: www.colgatepalmolive.co.in
Email Id: investors_grievance@colpal.com

NOTICE is hereby given that pursuant to Section 124(6) of the
Companies Act, 2013 (“the Act’) read with the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive
(India) Limited (“the Company”) will transfer all equity shares in respect
of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in
In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &
Bank account details and Nomination details. Shareholders holding
shares in demat mode can register/update their bank account details
through their Depository Participants.

For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

Place : Mumbai
Date : October 13, 2023

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLC010492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +#91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMEERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
Motics i5 herely gven that the D172023-24 EGMW (Exbra-Drdinary General Meefing) of the
Company &5 schaduled fo be held on 8th Novermber, 2023, Wednesday at 011.00 pm
through Video Confarance, in compliance with all applicable laws and circulars issied by
the: Ministry of Comporate Affairs (MCA), Government of India & Securities & Exchanga
Board of India {SEBI), by ransact the busineszs that will be setforth in the Nogice of the Meeting.

Az per aforesaid circutars, the Notce of EGM has to ba sent only by etectronic mode to thosa
Members whose E-mail Id are afready registered with the Company! Depositaries, Tha
Company is also providing e-voting and remoie e-woling facility fo all its members similar to
edrlier prachices

Hyaur email 1D 5 already registerad with the Company' Depositary, Notice of EGMand login
detais for e- voting shall be sent bo your registered emad address. In case you have nat
registarad your amail 1D with the Company! Depaositary, please follow below instructions 1o
ragster your email 10 for ablaining Notice of EGM & legin detas for e-valing.

Regrstmllunfupdatlun of e-mail addresses & bank account details:

[ Senda request to RTA of tha Ct I::urrr:-an:,- l.e. MAS Services Limited at T-34, |
| 2nd Floor, Okhla Industrial Area Phasa - 1|, New Delhi- 110 020 in duly fi f'llem
F-::urm M. I5R-1, which can be downloaded from the website of the Company |
Physical | at www. magnumventures.in under investor Relation tab as wall as RTAs
Holding | websile .. www.masserv.com under download tab. You can also send the,|
[ Form No. I5R-1 with digetal signature o RTA's email id investon@masseny.com
undercnpy ﬂarl-;ajh}.,crrr;:nam- aics rrwl@clssahlm.nad (11

"Demat | Please contact your DP and rﬁguster yvour email address and bank account
Holding | details as per the process advised by DP.

E-voling Information: The Company will provide its shareholders faciity of remote e-
vizking through electronéc woting services arrangad by NSOL. Ebectronic voling shall alsobe
made a-.ra;ia-b'e tothe shareholders participating in the EGM. Details ragarding the sama will
be providad in the Notice of the EGM and will also be made available on the Company's
wabsile viz. wiww magnurmventuras.in

The Notice of EGM will also be available on Company's website at
www.magnumventures.in and websie of B5E Limited at wiww bsesndia.com and NSE
Limited at wwiw_nseindia.com Members attending the mesding throwgh W shall be counted
for the purpose of Quonsm under Section 103 ofthe Companies Act, 2013,
For Magnum Ventures Limited
Sdi-
Pardeep Kumar Jain
(Managing Directar)

Date: 141002023
Place: Ghaziabad

NATIONAL SEEDS CORPORATION LTD.
( THA AT T IARH=THAT Trd ST
1A Govt. of Fnﬂla Undertaking-Mini Ratna Company)
T TEAT HEAT (CIN): UT4899DL1963G0I003913
AT T : SR, Wiie-12, WaA-5, i 7%, HIwm-T00091

Sl

W 033-2367-1077 / 74, i—ﬁa’r nzc.kolkata.ro@gmail.com
.= TITAA = 14/ U300 Y. : wer/2023-24/ famiw : 12-10-2023
HEAT /| NOTICE

w e & w10 feer dre a-Tender Notice for

3% 27a AT 35 VETT R T | of Goclown Space for Storage

1,300 TRIZ ST e vhe e ““m'*“ﬁﬂﬁ"m““
w e B =Rt g Elw Eiw wmsaaml.

Fordetails, please visit NSC's website
wwwLindiaseeds.com under Public
Motice (Tender / Quotations). Online
bids for the above tenders may be
submitted separately al NS e-Portal;
https:ifindiaseeds. enivida.com
latest by 15:00 Hrs. of 02-11-2023,
fd = =fed w9 1 wiEmE 0 | Comigendum / addendum, if any, shall
7 F o ST WE SEIEA B | | only be published in NSC's websile.

EH'M waHE, T e, weEeT [ Regional Manager, NSC, Kolkata

fireg famm & o, 7= g (A
FWE) F oo W # deme
www.indiaseeds.com 25 = IEIEE]
A i = vE e F -
hitps:/findiasecds.enivida.com =7

wfaFaT 02-11- zuzl#ﬁuuaﬂfﬁ

NOTICE

&\ TELANGANA STATE POWER
l%j' GENERATION CORPORATION LIMITED

VIDYUT SOUDHA :: HYDERABAD -
T.No.e-01/CETPC/SE-VBTPSTSGENCO2023-24
BTPS (4x27OMW) —New conveying system for diversion of raw coal from the
axisting crusher house fo stock the raw coal near chain conveyors and
construction of space frame structure raw coal storage shed al Bhadradsi
Thermal Power Station, Manuguru, Bhadradn Kothagudem Dist, Value of the
works: ¥,109.43 Crs. Scheduled Open & Closing Date: 26,09.2023 at 16:00
Hrs &08.11.2023 at 16:00 Hrs.
T.No.e-12/CE/CivilThermaliTSGENCOI2023-24

KTPP = Construction of compound wall around the permanent storage
sheds of Kakatiya Thermal Power Station, Chelpur (Village), Jayashankar
Bhupalapally Dist. Value of the works: ¥.36,75,384/-. Scheduled Open &
Closmg Drate: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs.
T.No.e-05/CE/OEMIKTPS-V&VI Stages/SE/OGMVITSGENCO/2023-24
KTPS-V Stage - Replacement of Super Heater Header 2A, 4B, 5 & 8 Sub-
Spool Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul penod for the year 2023-24 at
Paloncha, Bhadradn Kothagudem Dist, Value of the works: $.35,32,321/-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.
T.No.e-1T1/CE/O&M/KTPS-VII Stage/CHPIMM/P41/TSGENCO/2023-24

I
500 0az

KTPS-VIl Stage - Procurement of various types of Rollers for Kothagudem
Thermal Power Stalion Stage-Vll, Paloncha Bhadradr Kothagudem Dist.
Value of the works: .19,10,000/-, Scheduled Opan & Closing Date:
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs,

T.No.e-17TICE/OEMIKTPS-VI| Stage/CHP/EM/P31ITSGENCO/2023-24

KTPS-VIl Stage - Procurement of L&T make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-Vil, Paloncha Bhadradri
Kothagudem Disl. Value of the works: ¥.27,60,510/-, Scheduled Open &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.
T.No.e-183/CE/OSMWKTPS-VIl Stage/PI1TSGENCO/2023-24

KTPS-VIl Stage - Procurement of Empty Hydrogen Gas cylinders for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Disl. Value of the works: ¥.15,00,000/-, Scheduled Open &
Closing Date: 10.10.2023 at 11:00 Hrs &£ 01.11.2023 at 15: 30 Hrs.

For further Details:

" wwwlisgenco.co.n, htps:ftendertelangana.gov.in

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian

éx Karnataka

Regd. & Head Office: P. B. No.3%9, Mahaveera Circle, Kankanady, Mangaluru - 575 002.
Ph: 0824-2228222, E-mail: investor.grieva
Website: www karnatakabank.com, CIN: L85110KA1824PLCA0T128

NOTICE OF LOSS OF SHARE CERTIFICATE

Nolice is hereby given thal the following share certificate(s) have been
reparted as lost! misplaced and upen reguest from the shareholder(s)legal
heir(s) the Bank will proceed to issue duplicate share certificate(s) to the
below mentioned person(s) unless a vakid objection with all supporting
documents is received by the Bank at its registered office within 15 days
from the date of publication of this notice. No claim will be entertained by the
Bank with respect to the oniginal share cerificate(s) subsequent to the issue
of the duplicate thereof,

Bank Ltd I@0

Your Family Dank. Acroas india.

3l Folio Cert No. Dist No. No. of MName of the
[Ne) Nao. From To From Ta Shares| Share Holdar
1 (57000131 | SBE0Y | 58813 1320747 1320966 4290 | PRAKASH A
413211 52316392| 52318328
441085 190973257 190974897
450732 09702587 | 309703073

For Kamataka Bank Ltd
Sham K
Company Secretary

Place : Mangaluru
Date : 13/10/2023

POWIR MECH POWER MECH PROJECTS LIMITED
o -_-uf Registered& Corporate office: Plot No.77, Jubilee Enclave,

:J"r’ " h‘ﬂ't, Madhapur, Hyderabad- 500 081, Telangana
WA Telangana, India Telephone: 040 30444418
< Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156
NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s)
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. It
may be noted that the concerned shareholders can claim the shares and dividend from

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

Sd/-
Place : Hyderabad Mohith Kumar Khandelwal
Date : 13-10-2023 Company Secretary

Thits announcement ("Announcement’) is being ssued by Swastika Investment Limstad,
the manager to the Open Offer ("Manager to the Offer’ or “Manager'), for and on behall
of the Acquiner, pursuant to and in compliance with Regulation 13{3) of the Securities and
Exchange Board of India {Substaniial Acquisifion of Shares and Takeovers) Regulations,
2011, a5 amended ("SEBI (SAST) Regulations”) in respet of the mandatory open offer
to acquire up fo 2,17 64,907 (Two Crore Seventecen Lakh Sixty Four Thousand Nine
Hundred and Seven anly) fully paid vp equity shares of face value of INR 2= {Indian
Rupeses Two only) each of Shalimar Paints Limded (‘Equity Shares”) representing
26.00% of the Expanded Vating Share Capital from the Eligibia Shareholdars of Shalimar
Fainiz Liméted [Target Company’} by Heliz Infra Market Private Limited ("Acquirer”)
pursuant ba and in compliance with SEBI (SAST) Regulations (*Offer’"Open Offer’).
Thiz Announcement should be read in confinuation of, and in conjunction with the Public
Announcement dated September 27, 2023 ("PA"), Detaled Public Statement which
was published on Seplember 30, 2023 ("DPS") and the Drafl Letler of Offer filed with
the Securities and Exchange Board of India ("SEBI") on October 00, 2023 ("DLOF)
Capitakzed terms used in this Announcement but not defined shall have the same
meaning as assigned to such tarms in the PA, DPS and DLOF

The Eligitle Shareholders are requested to take note of the foliowsng developments with
respect o the Offer
(&) Revision in Offer Price:

1. The Acquirer has soguired the following Equily Shares pursuant to SE Share
Purchase in accordance with Regulation 22{24) of the SEBI (3AS5T) Regulations

No. of Equity Shares | Average price Total

Date acquired by the per Equity consideration
Acquirer Share {INR) (INR)

| Cctober 12, 2023 24,110,601 168.063 40.51,32,824.03

Note: [T) Sinca e Eglly Sfdares have Dean acgiimed duriag the Ofar Pacod, thay will e piaced
in dhe Snare Escrow i accordmaps with Requlsbon 2420] of the SEB! [SAST] Reqwiadions, Tha
Acquarar will nof be enfified o exercise vofing mghts weth raspec! fo such sguity sharas kepd in tha
Share Exorow &5 reguined undir the Takeover Regualions. Such Equly Shares shal be relagsed
fo Acgwirers demed socount snd Acquier can exarcise valimg rghts on such Sguiby Shares dpon
fhar arkif ol 1} sy 68 21 (Tt Qi) Wharking Oays iroa thie dafe & [fe PSS, gronged i
maamm conskdemanon has besn deposied in cash in tha Escrow Acoount, or (1] expeny of tha
Oiffar Period af the Open Offer, a5 delermined in aceardanca with the SEB [5AST] Requiaions.
2. The highest prce paid by the Acquirar in ralation to the aforasald Equity Sharnes is
INR 168,500 {Indian Fupees One Hundred Sixdy Mine and Fifty Paiza only), which
15 higher than the Offer Pnce. Therefore, in terms of Requistion B(3) of the SEBI
(SAST) Regulations, the Offer Price stands revised from INR 165/~ {Indran Rupees
One Hundred Sixty Five only) per Equity Share to INE 169,30/ {Indian Rupees One
Hundred Sixfy Nene and Fity Paise only) per Equily Share ["Revised Offer Price’)
Accosdingly, the Revissd Offer Price shall be paid to all the Ebgible Shareholders
who validly tender their Equity Shares in the Open Offer, subject to the terme and
conditions set out in the PA, DPS and the LOF that will be sent to the Ehgible
Shareholders in accordance with the provisions of the SEB| (SAST) Reguiations.

(B) Financial Arrangement:

1. Based on the Revised Offer Price, the revised maamum consideration payable
under the Offer {azsuming full acceptance of the Offer) is INR 368,591 .51.736.50
(indian Rupees Three Hundred Sidy Eight Crore Ninety One Lakh Fifty
One Thousand Seven Hundred Thirty Six and Fifty Paise only) (“Maximum
Conskderation"]. In view of increase in the Maximem Consideration, the Acguirer
has deposited additional lunds in the Escrow Account crealed to provide secunty For
parfarmance of s obligations under the SEBI (SAST) Regulabions. The additional
amount deposited in the Ezcrow Account has been confirmed by the Ezcrow Agent
by way of 3 confirmation ketter dated October 13, 2023

2. The Acguirer has made firm financial arrangements for fulfilling the paymant
obligations under the Ofer, in terms of Reguiation 25{1) of the SEBI [SAST)
Regulations, and the Acquirer is able to implement this Offer. Sen and Ray,
Chartered Accountants (FRN: D303047E) having its offica at 322, V Mall, Thakur
Complex, Kandivali {E), Mumbai 400101, Tel. Mo.; #31 78866 03760 (Rakesh
Kumar Kola, partner, membership no,: 122300), vide its certficate dated October
13, 2023 cortified that the Acguirer has adequate and firmy financial fesoerces
through verifiable means to fulfill itz obligations under the Offer

4. Based on the above, Ihe Manager is satisfied thal firm armangaments have been
put in place by the Acguirer o fulfd its cbligations in relation to this Offer theough
verifiable means in accordance with the SEBI (SAST) Regulations.

(C) Other Information:

1. Exceplas detailed m this Announcernent, all other terms, condifions and contents of
the Open Offer and the PA, DPS, DLOF ramain unchanged

Z. The Acquirer and its directors, in their capacity as directors, accept responsbifity for
the Information contamned In this Announcement and also for the obligations of the
dequirer laid down in the SEBI {SAST) Regulations in respect of the Open Offar.

1. This Announcement s expected 1o be avalsble on SEBI's  website
(e sebi, gow.in)

Issued by the Manager

is! swastika

Swastika Investmart Limited

Registered Office: Flat Mo 18, 2 Floor, North Wing, Madhaveshwar Co-operafive
Housing Society Lid, Madhav MNagar, 1112, 5. V. Road, Andheri W, Mumbai (MH) -
40005E

Merchant Banking Division; 43 Jacea Compound, MYH Road, Indore [MP)
Contact person: Mohit Goyal

Tel mo.: +91 731 6644244; Fax no.: +31 731 6644300

E-mail: merchantbanking@swasti&a.co.in

Investor Grievance: mb.investorgrievance@swastika co.in

Website: wew swastika.co.n

SEBI registration: INMODO3 2102

Validity period: FPermanan

452001

Registrar to the Offer

BEETAL

BEETAL Financial & Computer Services Private Limited
Address: "BEETAL HOUSE", 3rd Floor, 99, Madangir, Behind Local Shoppang Cenire.
Mew Delhi-110062

Contact person: Punii Kumar Mitial

Tel. no.: 011-299612581-63, 26051061, 26051064

Fax no.: 011-25061234

Email: beefaliibeetatfinancial.com, bestaliai@gmail com

Websgite: www beetalfinancial com

SEBI registration; INRDDDOREES

Validity period: Permanent

For and on behalf of the Ac.qulter

Hella Infra Market Private Limited

Place: Thane [Wast)
Date: Ociober 13, 2023

Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off CST Road, Kalina, Santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www.hathwaybhawani.com; Email: investors.bhawani@hathway.net

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED R In Lakha)
Br Standalons Consolidated
Registered Office: *UB Tower", UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 No Particulars Quarter q-u:drtar m::'i:" Ha]f:;ar HafYear | Yearended | Quarter | Quarter | Quarter H::L 'r-a::r Half Year | Yearended
Phone: +91-80-45655000, 22272807 Fax: +91-80-22211964 e M s L L S e il raing ’ ddi
Septemb Iu 5 ber | 5 ber | Septembe March Septemb [ 5 b ber | Septembe March
CIN; L3G999KA1999PLCO25185 35::1; ' 0, 2023 ;Iﬁ:llzzr ;E:;za 35,::}22' 31?:';23 au.znzam 35.?1;23 ;ﬂ:‘;{:ﬂz; i E;E;-;n :mp,:mzz' 31;:23
Website: www.unitedbreweries.com Email: ublinvestor@ubmail.com {Unaudited} | (Unaudited) |{Unaudited)| {Unaudited) | (Unaudited) | (Audited) | {Unaudited) | (Unaudited) | (Unaudited) | {Unaudited) | (Unaudited) | (Audited)
1 | Total Income trom Operations B/.4Y 70.34 8393 138.33 164.00 312,32 B7.99 70,34 83.93 138.33 164.00 312.32
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Net Profit/ (Loss) for the period (before | (4.18) 07 1878 | (3.44) 19,31 3365 (.18 0.74 18,78 (3.44) 1931 | 33.65
Tah: and Excemnn*lal ltamﬁ.
The following share certificates of the Company have been reported !nsu'misplaced a.”d the holders of the 3 | Share of net Profit / (Loss) of Joint venture i 7] 1| TEEH B 13.20) (2.35) (8.06) (8.05)
said share certificates have requested the Company forissue of Duplicate Share Cerificates. accounted for using the equity method
Notice is hereby given that the Company will proceed to issue Duplicate Share Certificates to the below 4 | Net Profit / (Lass] for the pariod betore {4.18) 0.74 18.78 (3.44) 19.31 33,65 (5.31) {0.48) 15.58 (5.79) 11.25 25.60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of tax {aftsr Exceptional Hems)
publication of this notice, 5 | Nat Profit / (Loss) for the period after tax {3.73) (.59 14.05 (3,14} 14.45 25.02 14.86) (0.63) 10.85 (5.49) 5.39 1697
[after Exceplional items)
: Distinctive No. 6 | Total Comprehensive Income / (Loss) for | {3.58) .74 13.98 (2.84) 14.58 25.62 (4.71) {0.48) 10.78 (5.19) .32 17.57
Sl.| Folio [Certificate| No. of Name of the Shareholder the Period (comprising Profit / (Loss)
No.| No. No. Shares| From To for the period after tax and Other
1 |UB062688| 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (jiw) Comprehensive Income {after tax))
JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | £10.00 810,00 | 810.00 810.00 £10.00 810,00 £10.00 £10.00 £10.00 810.00 §10.00 810.00
2 |UB050384] 111690 | 800 | 5303031 |5303830 | ABDUL RASHEED ABDUL OF e+ sach) : ,
RAHIMAN (jiw) & | Earnings Per Share - (Basic, Diluted and {0.05) 0.0 0.17 (0.04) 0.18 0.3 10.06) {0.01) 0,13 (0.07) 0.08 0.21
ABDUL RAHIMAN KUNJU not annualised) {in Bs.)
3 |UB050490| 112983 400 5745041 | 5745440 INDIRA SHIVARAM POOJARY Notes:- . . .
I:}HW]SHWJQHAM N POOJARY 1 The above is an extract of the detalled format of the Financial Results for the quarter and half year ended Septembar 30, 2023 filed with the Stack Exchange under Regulation 33 of SEBI (Listing Cbligations and
Any person(s) having objections to the issue of the duplicate share ::Elrtiﬁ cates should lodge hisihertheir Disclosure Requirements) Regulations, 2015, The full format of the aforesaid Financial Results is avallable on the Stock Exchange website (www bseindia.com) and on the Company's website
L ; ! : : . y (www.hathwaybhawanl.com)
DhjEGl'iDI"I with all _suppl_:nrtmg_e_:lcrﬁumgnts with the ':EIITIQB.F'I‘;' atits REQIS’[EI'Ed Dﬁifﬁ within 19 dﬂf_l.l'ﬁ- from the 2 Theabove results have been reviewad by the Audit committee and approved by the Board of Directors in their respective maeting on Octaber 13, 2023,
appearance of this notice failing which the Company will proceed to Issue Duplicate Share Certificate(s) to
the persons mentioned above and thereafier no objection to the issue of duplicate share Certificates will Place - Mumbai For Hathway Bhawani Cabletel & Datacom Ltd
be entertained from any person(s), Date : October 13, 2023
For UNITED BREWERIES LIMITED Sd/-
. Vatan Pathan
Place: Bengaluru AMIT KHERA Director & Chief Executive Officer
Uate : 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214

., Chandigarh

financialexp.epapr.in
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PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT4893DL1930PLCO40042)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO

INTEGRA CAPITAL LIMITED
This ig with refarence to RBI letter PV, [NBFC-BL) Serial S415/05.09.035/2023-24
dated 25.7.2023 it is hereby infarmed that Integra Capital Managamant Limied, ariginally
incarporated on 02051880 under the companies acl, 1956 as Integra Capital Managemend
Limited has changed its name fo Integra Capital Limited vide approval letter dated
1011072023,
Further, it ig informed that pursuant o rule 23 of Companies (Incorporation) Rules, 2014, the
company has been issuad a new cerificate of incorporation pursuant te change of name in
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NATIONAL SEEDS CORPORATION LTD.
{9 BT T TOE -
(A Govt. of India Undertaking-Mini Ratna Company)

THITIe TEATT TOAT (CIN): UT4895DL1963G0I003913

wie-12,

W 033-2367-1077 ) n,é—fm - nsc.kolkata.ro@gmail.com

.- FrmET — 3/ OLUELAY, Wi/ 2023-24/) Faew : 13-10-2023
=T /| NOTICE

T

HazT-5, Hiee od, HITEmI-700091

Short-term e-Tender Notice for
Supply of fresh finished product of
C3 category of various varieties of

Fodder Maize, Groundnut,

e & e s

NATIONAL SEEDS CORPORATION LTD.
( AT TR T IAERE—THAT 707 AT
1A Govt, of I-r1-d|a Undertaking-Mini Ratna Company)

TITIHZ TEATT HEAT (CIN): UT48990DL1963GOI003913
BT WY | SR, W12, Hen-5, Hive 7%, REm-700091
W 033-2367-1077 1 74, Mﬂ nsc_kolkata.ro@gmail.com

12-10-2023

. 1= T - 3,/ U wE AT, wie 2023-24,) v

AT /| NOTICE

Place: Dalhi
Date: 13-10-2023

Form Mo, ING 25 by the ROC, NCT of Delhi evidencing he change of name.
All slakeholders are requested o take note of the above information.

By order of the board of directors
Sdi-
Tarun Vohra

{Managing Directar)

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS

[Under Regulation 3640 1)of the Insolvency and Bankrupicy Board of India
[Insolvancy Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1 MName ol the comrorade debior along
with PAN T LLP No.

Process Constnection and Technical Services
Private Limited U281 13MHZ008PTC 161487

2 | Address of the registerad affice

Office Mo 8,9,10,11,1" Floce, Shres
Famirishna Miwas CHS Lid, Plot 46 347,
Sector-40, Seawaods, Nenul-West Naw
Murnbal, Thane, Maharashica- 400706,

3 | URL of website

helps:ipotspwiltd . comy

4 | Details of place whare majority of Mavi Mumbai
fiwad assats ars located
5 | Instatled capacity of rain products’ servicas | EPC Company
6. | Cuantity and vahue of man products! M
services soid in last financial yesr
7. | Numbsar of empieyass workmen a

8. | Furher datailz scliding last avallable
financial statements (wish schedules) of
wo years, lists of creditors, relavant
dakes for subsagquant events af the
procass ane available at URL:

htips: bk gov.inienicalmsiclaim.
process/UZ 1 SMHZIEPTC 161457

9. | Eligibiity for resalution applicants
under seciion 25(2)h) of ihe Code

|I'I1E.'f¢51Eﬂ F'-EIITIES Can omain l"EI.'.II.-IrEﬂ
infarmation by sending email o

i5 availabla at LIRL: ip.pots Eomail oom

§-Tefaar st e Blackgram & Bengal gram seeds.

& anfi & v fifé wmame syt & fog | Greengram, Blackgram, Gram, Fieldpea,
SR R ST EE GG | Grasspos (Lathyris) scede.

foreqa fmom & o, @R g (P
wewd) & aemin Fom # e
www.indiaseeds.com =5 | T e
] Wi dEl e o d-dEE
hitps:/indiaseeds.enivida.com w7
AFA 23.10-2023  14:30 T TF

For details, please visit NSC's website
www.indiaseeds.com under Public
Motice (Tender [ Quotations). Online
bids tar the above tenders may be
submitied separately at NSC e-Portal;
https:/lindiaseeds.enivida.com
latest by 14:30 Hrs. of 23-10-2023,
ot ae =fed = W wiET {:urrugﬂjurru‘addenwm- If any, shall

W TR WA W e | | only be published in NSC's website,

g ﬁFmrr & i, 79 Ho (-

FITHA 7) S B a‘r "*ﬁFTF'?
';.'r-[ 'FIH?:'ZTEH?‘JFIH TTF:[? % T
hitps:/findiaseeds.enivida.com w7

Aawan 19-10-2023 % 14:30 55 7%
mﬁlﬁ A SIfEE | FE 9 e
famg =1 Faorge g wEE B

For details, please visit NSC's website
W mduasnaus com under Public
Maotice (Tender ! Quotafions). Online
bids for the above tenders may be
submitted separately at MSC e-Poral;
hitps:l/indiaseeds. enlvida.com
latest by 14:30 Hrs. of 19-10-2023.
Cornigendum f addendum, if any, shall
only ke publishad in NSC s wabasita.

£I9TT WA, TET AT 4N, ST |/ Reglonal Manager, NSC, Kolkata

gy e, TTEYY ST TR, SETETETAT | Regional Manager, NSC, Kolkata

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLCO010492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: #91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
Motice is hereby given that the 01/2023-24 EGM (Extra-Crdinary Genaral Meefing) of the
Company is scheduled fo be held on Bth Movember, 2023, Wednesday at 1.00 p.m.
theowgh Video Conference, in compliance with all applicable laws and circulars issued by
the Minisiry of Corporale Affairs (MCA). Government of India & Securities & Exchange

Board of India (SEBI), to fransact the business thatwill be set forth in the Mobice of the Mesting
As per aforesaid circutars, the Motice of EGM has to be sant only by slectranic mode bo thosa
Members whase E-mail |d are already registered with the Company/ Depositaries. The
Company is also providing e-voting and remate a-voting facility to all its members simiar to
garliar practicas.

Ifyouremail 1D is already registerad with the Company’ Depositary, Nofice of EGM and login
details for e-woling shall be sent fo your registered emad address. In case you have not
registered your email ID with the Company/ Depositary, please follow below insiruchions to
register your email ID for obtgining Mobice of EGM & login details fore-voting.

Registration/updation of e-mail addresses & bank account details:

10. | Last date for recaipt of exprassion 30" Oelober 2025

of interest
11, | Date of msue of provisional s of
praspachve rssclulion applicants

4" Mowember 2023

12, | Laz! date for subrmission of obsections | 137 Movember 2023

to provisional list

13. | Dale of msue of final lisf of 17" Movember 2023
p'uspathw rassiubion apﬂmnla

14. | Date of issue of information memarandum| 19° November 2023
evaluaion matriz and request for resolution
plans to prospeciive resciution applicants

15. | Last date for submission of resclution plans | 197 December 2023

16. | Process emal i 1o submit ip pois@gmail.com

Expragsion of Interest
Sdi-

CA Sunil Kumar Kabra

RE far Mis Process Construction and Technical Services Pyt Ltd.

BBl Registration No.: IBENPA-GMIP-POIO1 20171811662

Date: 14* Oclobar 2023 301, 3" Floor, Reegus Business Center, Naw Citdight Read,

Place: Surat Above Mercedes-Benz Showraom, Bharhana-Vesu, Surai-385007

COLGATE-PALMOLIVE (INDIA) LIMITED
CIN: L24200MH1937PLC002700
Regd. Off: Colgate Research Centre, Main Street,
Hiranandani Gardens, Powai, Mumbai 400 076.
Tel: (022) 6709 5050 Fax: (022) 2570 5088
Website: www.colgatepalmolive.co.in
Email Id: investors_grievance@colpal.com

NOTICE is hereby given that pursuant to Section 124(6) of the
Companies Act, 2013 (“the Act”) read with the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive
(India) Limited (“the Company”) will transfer all equity shares in respect
of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in

In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &
Bank account details and Nomination details. Shareholders holding
shares in demat mode can register/update their bank account details
through their Depository Participants.

For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

Place : Mumbai
Date : October 13, 2023

| Send a request to RTA of the Company |, MAS Services Limiled at T-34,

| 2nd Floor, Okhla Industniai Area Phase - Il, New Delhi - 110 020 in duly filed

| Form No. [5R-1, which can be downloaded from the website ofthe Company

Physical | at www.magnurmveniures.in under Investor Relation fak as well as RTAs
Holding | webssle 1.e. www.massen.com under download 1ab. You can also send the
Form No. [3R-1 with digital signature to RTA's email id investon@massenv.com|

| undercopy marked (o cormpany ales_mvl@cissahibabad.in

Demat | Pleasa contact your DP and register your email address and bank account
Holding | details as perthe process advised by DP
E-voting Information: The Company will provide its sharaholders facilty of remota e-
wiing through electronic voling services aranged by NSOL. Electronic valing shall also be
made gvadable to the shareholdars participating inthe EGM. Details regarding the same wil
be provided in the Motice of the EGM and will also be made available on the Company's
website viz. weaw magnumveniures.in
The Molice of EGM will also be available on Company's website at
www.magnumvantures.in and websita of BSE Limited at www.bsesndia.com and N3E
Limited at www.nseindia.com Membars attending the meeting theough VC shall be countad
far the purpose of Quarurm under Section 103 of the Companses Act, 2013
For Magnum Ventures Limited
Sdi-
Pardeep Kumar Jain
{Managing Director)

Date: 141072023
Place: Ghaziabac

NATIONAL SEEDS
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.= WITET — 14/ v UR AL, wie/2023-24,) s -

CORPORATION LTD.
i |

12-10-2023

H=HAT /f NOTICE
e=-Tender Notice for
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Hiring approx. 1,300 sq. ft.
of Godown ce for Storage
of Seeds, within the distance of

approx. 10 KMs from
Siliguri City West Bengal.

farqe T & fam, == B AL i Frfarn-
) ¥ 1'—rm W Famne
www,indinsesds,com 5 | ;.ﬁH ffore
g femes Weft wems e - TEe.
hﬂpi.fil_uﬂjﬂﬁf_l:ﬂi.f_lﬂudﬂ.&m L £
srfimere (02-11-2023 % 15:00 =4 7%
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For details, please visit NSC's wabsile
www.indiaseeds.com under Public
Motice (Tender f Quotations). Online
bids for the above tenders may be
subm |tt|::-d separately at NSC e-Portal:
latest by 15:00 Hrs. of 02-11-2023.
Corngendum § addendum, if any, shall
only be published in NSC's websile

YT S, T 4TS A, HISET | Regional Manager, NSC, Kolkata

TELANGANA STATE POWER
GEHEHAT!UH CORPORATION LIMITED

VIDYUT SOUDHA :: HYDERABAD -

T.H 0.e-01/CETPCISE-VBTPSITSGENCO/2023-24
BTPS (4x270MW) - New conveying system for diversion of raw coal from the
existing crusher house to stock the raw coal near chain conveyors and
construction of space frame siructure raw coal storage shed at Bhadradri
Thermal Power Station, Manugury, Bhadradn Kothagudem Dist. Value of the

works: T.109.43 Crs. Scheduled Open & Closing Date: 26.09.2023 at 16:00
Hrs & 08.11.2023 at 16:00 Hrs.

0 (8

T.No.e-12/CE/ICvillThermallTSGENCO/2023-24
KTPP — Construction of compound wall around the permanent storage
sheds of Kakatiya Thermal Power Station, Chelpur (Village), Jayashankar
Bhupalapally Dist. Value of the works: ¥.36,75,384/-. Scheduled Open &
Closing Date: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs.
T.No.e-05/CE/OSM/KTPS-V&VI Stages/SE/OGMNVITSGENCO/2023-24

KTPS-V Stage — Replacement of Super Heater Header 4A, 4B, 5 & B Sub-
Spool Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul perod for the year 2023-24 at
Paloncha, Bhadradr Kothagudem Dist, Value of the works: ¥,35,32,321/-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at 10:30 Hrs.

T.No.e-1TT1/CEIQ&M/KTPS-VII Stage/CHPIMM/PA1TSGENCO/2023-24

KTPS-VII Stage — Procurement of various types of Rollers for Kothagudem
Thermal Power Station Stage-VIl, Paloncha Bhadradn Kothagudem Dist.

Value of the works: ¥.19,10,000/-, Scheduled Open & Closing Date:
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

T.No.e-17T3/CE/OEMKTPS-VI| Stage/CHP/EM/P31/TSGENCO/2023-24

KTPS-VIl Stage — Procurement of L&T make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥.27,60,510/-, Scheduled Open &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.

T.No.e-183/CEQOEMKTPS-VIl Stage/P31TSGENCO/2023-24
KTPS-VIl Stage — Procurement of Empty Hydrogen Gas cyfinders for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: .15,00,000/-, Scheduled Open &
Closing Date: 10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

For further Details:

" www.tsgenco.co.in, https:/iftender.telangana.gov.in

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian

Bank Ltd.

XX Karnataka Bank Ltd. 10
Regd. & Head Office: P. B. No.59, Mahaveera Circle, Kankanady, Mangaluru - 575 002.
Ph: 0824-2228222, E-mail: investor.arievanced@ktkbank.com
Website; www.karnatakabank.com, CIN: LB5110KA1924PLCO01128

NOTICE OF LOSS OF SHARE CERTIFICATE

Notice is hereby given that the following share cerificate(s) have been
reported as lost! misplaced and upen request from the shareholders)/legal
heir(s) the Bank will proceed to issue duplicate share certificate(s) to the
below mentioned person(s) uniess a valid objecton with all supporting
documents is received by the Bank al its registered office within 15 days
from the date of publication of this notice. No claim will be enterained by the
Bank with respect to the cnginal share cerificate(s) subsequent to the issue
ofthe duplicate thereof,

5L Folio Cert No. Dist No. No.of|  Name of the
|No MNo. Fram To From To |Shares)  Share Holder
1 5700031 | SBE0E | 588131 1320747 1320466 | 4290 | PRAKASH A
413211 22316302 H2318323
421083 190973257 | 1900874397
450732 9702587 | 309703074
For Karnataka Bank Ltd
Place : Mangaluru Sham K
Date : 13/10/2023 Company Secretary
FOWER MEC POWER MECH PROJECTS LIMITED

Registered& Corporate office: Plot No.77, Jubilee Enclave,
Madhapur, Hyderabad- 500 081, Telangana
Telangana, India Telephone: 040 30444418
Email : cs@powermech.net, Website: www.powermechprojects.com
i CIN: L74140TG1999PLC032156

INOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s)
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. It
may be noted that the concerned shareholders can claim the shares and dividend from

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

Sd/-
Place : Hyderabad Mohith Kumar Khandelwal
Date : 13-10-2023 Company Secretary

CIKERALA WATER AUTHORITY CRICTT CI8L T

Tender No : 205/2023-24/SE/PHC/MVPA
Jal Jeevan Mission (JUM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC in
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in

Superintending Engineer
PH Circle
Muvattupuzha

KWA-JB-GL-6-1371-2023-24

ANNOUCEMENT IN TERMS OF REGULATION 18{5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office; Stainless Centra, 4" Floor, Plot Mo, 50, Sector 32,
Gurogram, Harvana-122001, india;
Tel No,: +91-124-4616600, +91-124-4616561T; Fax No,: +91-124-4616650;
Website: www shalimarpaints.com

This announcemant ("Announcement’) is being issued by Swastika Investment Limited,
the manager o the Open Ofer ("Manager to the Offer” or "Mamager’), for and on behali
of the Acquirer, pursuant to and in compliance with Regulation 18{5) of the Securities and
Exchange Board of India {Substantial Acguisition of Shares and Takeovers) Regulations,
2011, as amended ("SEBI [(SAST) Regulations™) in respect of the mandatory open offer
to acquire up to 297,64 907 (Two Crore Seventeen Lakh Sixty Four Thousand Mine
Hundred and Seven only) fully paid up equity shares of face value of INR 2/- {Indian
Fupees Two only] each of Shalimar Paints Limifed ["Equity Shares’] representing
26.00% of the Expanded Voling Share Capitaf from the Eligible Shareholdars of Shalirmar
Paints Limited {Target Company”| by Helta Infra Markat Private Limited (*Acquirer”)
pursuant ko and in compliance with SEBI (SAST) Begulations ["Offer’ "Open Dffer”).
This Announcement should ba read in confinuation of, and in conjunction with the Public
Announcement daled Seplember 27, 2023 ['PA"), Detaded Public Statement which
was published on September 30, 2023 ("DPS") and the Draft Letter of Ofter filed with
the Securities and Exchange Board of India ("SEBI) on October 08, 2023 ("DLOF)
Capitalized terms used in this Announcement but not defined shall have the same
meaning &s assigned to such terms in the PA, DPS and DLOF

The Eligibée Shareholders are requested to take note of the following developmants with
respeci to the Offer:

(A) Revision in Offer Price:

1. The Acquirer has acguired the following Equidy Shares pursuani to SE Share
Purchase in accordance with Regulation 22{2A) of the SEBI (SAST) Regulabons.

No. of Equity Shares | Awverage price Total

Date acquired by the per Equity consideration
Acquirer Share (INR} {INR)

Octabar 12, 2023 24, 10,6017 168063 40,51,32,824.05

Mote: (1} Sics tha Equity Shares hiave bean acguired durng the Offar Pariod, they vall be pisced
in the Share Escrow it accondante wilh Regulaban 22720] of the SEB [SA5T] Requialions, Tha
Acouires il nof ba enfiffed o exerclse vafimg Aghts with respect o such ey sharms kepd in tha
Share Escrowy 55 raquired wader fhe Taksowar Requations. Such Gouly Sharas shal ba ralagsed
fo Acguarer’s el oot and ACquier C30 Bnerse valng Mohls o soch Eqily Shaves upon
tha earfer af: i} expiy of 21 [Twenfy One) Morking Osys fom the dafe of te DPS, prownded tha
maxumym consdaralion has bean deposted in cash o e Estrow Accownl; or 0] exgeny of ifha
Cifer Penad af the Open Offer a5 determined in accardanes with the SEB! [EASJ"I Regualions,
2. The highest price paid by the Acquirer in relation to the aforesaid Equity Shares is
INR 168.50/- iindian Rupsees One Hundrad Sixty Nine and Fifty Palse only), which
is higher than tha Cffer Prca. Therefore, in terms of Regudation 8(8) of the SEBI
(SAST) Regulations, the Offer Price stands revised from INR 165/~ {Indian Rupees
One Hundrad Sixty Five anly) par Equily Share 1o MR 168 50/- (Indian Rupess One
Hundred Sixdy Nine and Fifty Paize only) per Equity Share ["Revised Offer Prica™}.
Accordingly, the Revised Offer Price shall be paid to all the Eligible Shareholders
who validly lender their Equity Shares in the Open Offer, subject to the terms and
conditions sef out in the PA. DPS and the LOF that will be sant to the ERgible
Shareholders in accordance with the provisions of the SEBI (SAST) Regulations.

(B) Financial Arrangement:

1. Based on the Revised Offer Price, the revised maxdmum consideration payable
under the Offer (assuming full acceptance of the Offer) & INR 368 81,51, 736.50
(Indian Rupees Three Hundred Sidy Eight Crora Ninety One Lakh Fifty
One. Thousand Seven Hundred Thiry Six and Fifly Paise caly) (“Maximum
Consideration"). In view of increase i the Maximum Consideration, the Actuirer
has deposited addifional funds in the Escrow Account created to provide security for
periormance of ifs obligabons under the SEBI [SAST) Regulatons. The additional
armount deposited in the Escrow Account has been confirmed by the Escrow Agent
by way of a confirmation ketier dated October 13, 2023,

Z. The Acguirer has made firm financial arrangements for fulfiling the payment
obligations under the Offer, in terms of Requéation 253{1) of the SEBI (SAST)
Regulations, and the Acquirer is able fo implement this Offer. Sen and Ray,
Chartered Accountants (FRN; 03030<£7E) having is office al 322, V Mall, Thakur
Complex, Kandivali {E), Mumbai 400101, Tel. Mo,; #31 788585 (3760 (Rakesh
Kumar Kota, pariner, membership no.; 122300}, vide its certificate dated Cotober
13, 2023 cerified that the Acquirer has adequate and firm financial resources
through verifiable means to fulfll its obligations under the Offer

3. Based on the above, the Manager is salisfied that firm amangemenis have been
put In place by the Acquirer to fulfil s obiigations in relation to thes Offer through
verifiable means in aceordance with the SEB| [SAST) Regulations.

(C) Other Information:

1. Exceplas defailed inthis Announcement, all othver terms, conditions and contents of
the Open Offer and the PA, DPS, DLOF remain unchanged

£, The Acquirer and ils directors, in their capacity as directors, accepl respansibility for
the informalion contained in this Announcemsent and also for the obligations of the
Acquirer laid down in the SEBI {SAST) Regulations in respect of the Open Offer,

3. Thiz Announcement iz expected to be avaiable on SEBl's websile
(www.sebi.govin)

Issued by the Manager
1=l swastika
Swastika Investmart Limited

Registered Office: Flat Mo 18, 2™ Floor, North Wing, Madhaveshwar Co-operalive
Housing Society Lid, Madhav Nagar, 11112, 5. V. Road, Andheri W, Mumbai (MH) -
A00058

Merchant Banking Division: 48 Jaora Compound. MYH Road, Indore (MP) — 452001
Contact person: Mohit Goyal

Tel no.: +81 731 6644244, Fax no.: +81 731 6644300

E-mail: marchantbanking@swastika.co.in

Investor Grievance: mbinvestorgrievance@swastika.co.in

Website: www swastika.co.in

SEEBI registration: INMOOOO12102

Validity period: Permanant

Registrar to the Offer

BEETAL

BEETAL Financial & Computer Services Private Limited

Address: “BEETAL HOUSE", 3rd Floor, 99, Madangir, Behind Local Shoppéng Cenlre
New Dalhi-110062

Contact person: Punit Kumar Mittal

Tel. no.: 011-20861281-83, 26051061, 26051064

Fax no.: 011-20061284

Email: beetali@bestalfinancial.com, beetalta@gmail.com

Website: www beatalfinancial com

SEBI registration: INROOOOOC262

Validity period: Parmanent

For and on behalf of the Acquirer
Hella Infra Market Private Limited

Place: Thane {West)
Date: Qclober 13, 2023

Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off CST Road, Kalina, Santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax Mo: 022 40542700 Website: www.hathwaybhawani.com; Email: investors bhawani@hathway.net

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED Rz In Lakhs!
Sr Standalone Consolidated
Reqistered Office: “UB Tower", UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 Ne Particulars mr:;r nmmf ﬂl:;r::r Haﬂfd'il:]ar Ha:d‘l’a-dar Year ended umu:lrt;r ﬂﬂﬂﬂr I.'!mlr!zr Ha:dﬁ;r Hnll_lfd‘l'al;r Year ended
Phone: +91-80-45655000, 22272807 Fax: +91-80-22211964 = . i i 2 Miaiee ahes a— i
: Septemb h September | September | Septembe March September ) September | September | Septembe March
CIN: L36999KA1999PLC0O25195 55.2312; r 30, z':za ;ﬁ:;za ;ﬁ'fi-;za 3n.2m' 31..;;:3 an,iu;za H?m a'u,;::; r 30,2023 aE,zezr u.izrucn
1 | Tatal Income from Operations 67.99 70.34 83.93 13833 164.00 31232 67.99 70.34 §3.93 138.33 164.00 312.32
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Net Profit/ (Loss) for the period (before | (4.18) 0.74 18.78 (3.44) 19.31 31,65 (4.18) 0.74 18.78 (3.44) 19,31 33.65
Tax and Exceplional ifems)
The fﬂ“ﬂ'ﬂ"iﬂg share certificates of the Eﬂmpﬂﬂ}" have been rEpﬂﬂ:Ed !Clﬁu-miﬁplﬂﬂﬂd ﬂlnd the holders of the 3 | Share of net Profit / {Loss) of Joint venture 1 i < {1.13) (1.22) (3.20) (2.35) {8.06) {8.05)
said share certificates have requested the Company forissue of Duplicate Share Certificates. accounted for using the equity method
Motice is hereh}f gi'l.l'E“ that the Cﬂmpa ny will pru{:&ed to issue D‘UpliCEtE Share Certificates to the below 4 | Met Profit / (Loss) for the IHIri".:IIj betore 14.18) 0.74 18.78 [3.44) 19.31 3365 15.31) 10.28) 15.58 [5.79) 11.25 25.60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of tix (after Exceptional ftems)
publication of this notice, 5 | Net Profit / (Loss) for the period after tax | (3.73) 0.59 14.05 (3.14) 14.45 25,02 {4.86) (0.63) 10.85 (5.49) §.39 16.97
(after Exceptional items)
. . Distinctive No. 6 | Total Comprehensive Income / (Loss) for | (3.58) 0.74 13.98 (2.84) 14.38 25,62 (4.1) {0.48) 10.78 (5.19) 6.32 17.57
Sl. Folio Certificate| No. of Name of the Shareholder the Pariod (comprising Profit / (Loss)
No.] No. No. Shares| From To for the period after tax and Other
1 |UB0O626GB8] 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (jw) Comprehensive Income (after tax))
JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | 81000 | 81000 | 810.00 810.00 £10.00 810.00 £10.00 £10.00 810.00 810.00 810.00 810.00
2 [uB050384] 111690 | 800 | 5303031 |5303830 | ABDUL RASHEED ABDUL OF P L i)
RAHIMAN (i w 8 | Earnings Per Share - (Basic, Diluted and | (0.05) 0.0 017 (0.04) 0.18 0.31 {0.08) {0.01) 0.13 (0.07) 0.08 0.21
ABDUL RAHIMAN KUNJU not annualised) (in Rs.)
3 [UB050490| 112983 | 400 | 5745041 | 5745440 INDIRA SHIVARAM POQJARY Notes:-
ﬂ\w]SHI‘H’ARAM N POOJARY 1 The abowve 15 an extract of the detailed format of the Financial Results tor the quarter and halt year ended September 30, 2023 filed with the Stock Exchange under Hegutation 33 of SEBI (Listing Cbligations and
.&ny persnn(s] hauing ﬂbjECtil}r‘IS o the issue of the dLID”CEtE share cerlificates should |I:I!IIQE histhertheir Disclosure Reguirements) Regulations, 2015, The foll format of the aforesaid Financial Results 15 available om the Stock Exchangs website (www bssindia.com) and on the Company's website
objection with all supporting documents with the Company at its Registered Office within 15 days from the _ ;“"’”;hlam“'al'rlbh:m";':”m5' R SR — s
EIPPEEFEHDE DﬂhlE ﬂDtiCE‘fﬂi”ﬂg Whiﬂh thE Eﬂmpan}' '|'|I'||| FIFD{'.EEd to iEEI.IE DUP”CEItE ShEFE CE‘I'tiﬁCELtE{E':I tﬂ i ne apoyve results nave Deen revigws b'g.fl £ AU commmities and approved oY the Boand of Lireciors in thaer respecing mesting on Uctober 1.5, :
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place : Mumbai For Hathway Bhawani Cabletel & Datacom Lid
be entertained from any personi(s). Dale : October 13, 2023
For UNITED BREWERIES LIMITED Sd/-
Ko EEI‘IQEIIUI‘U AT RHESA Director & Chial E:a::lt:u: 'l:':’}ir::la':
Date ; 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214

financialexp.epapr.in
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SATURDAY, OCTOBER 14, 2023

PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT4899DL1920PLCO40042)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO
INTEGRA CAPITAL LIMITED
This is with reference to REI letter PV, [NBFC-BL) Serial 5415/05.09.035/2023-24
dated 25.7.2023 if is hereby informed thal Inteqra Capital Managament Limiled, ariginaiy
incarporated on D205 890 under the companies acl, 1956 as Inlegra Capital Managemend
Limited fas changed its name fo Integra Capital Limited vide approval letter dated
10M1072023,
Further, it i informied that pursuant fo rule 23 of Companies {(Incorporation) Rules, 2114, the
comipany has been issued a new cerificate of incorporation pursuant to change of name in
Form No. INC 25 by the ROC, NCT of Delh evidencing the change of name.
All stakeholders are requesied b take note of the above information.
By order of the board of directors
Sdi-
Tarun Vohra

Place: Dalhi

Diate: 13-10-2023 (Managing Director)

REPUEBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS

[Under Regulation 36401 }of the Insolvency and Bankrupicy Board of India
[Insolvency Resalution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1 Mame of the corporaie debbor long Process Constrection and Technical Sesvices
with PAMN/ TR LLP o, Private Limited L2511 III'n.iHEIIIEI'!:F'TUEMS"

| Office No.8,9.10,11.1" Flooe, Shree
Famérishna Miwas CHS Lid, Plat 45 547,
Sechor-d40. Seawoods, Memul-Wesl Maw
Muriiial, Thane, Mahasashina- 400706,

' 'mps Wpctspwiltd . com/

2 | Address of the re;slercd affice

3 [URL of website

4. | Defails of place whare majority of Mawi Mumbai

fixad assats are lpcated
] Installed capacty of main products! sesvices | EPC Com pany
i A

A E.'-Jamlt'_. and vaiue of man products!
senvices soid in 'H& F'lar-.H,l.'H Vear

7. | Number of empiayees! workmen | 'ZI

8 | Furlher datailz & |m|:||r'r a1 availasle :"I[ll.'la i uﬂ'urll'l'Dl'l.'dEIII'r'ISF.la -
financial statements (wih schedulas) of | process/UZTIMHZ0EFTC16146T
bwi wears, lists of creditors, refavant
dakes for subsagquant events af the
PIOCASS ANg SVl labie at UBEL:

8 = ngll:m y for resalution applicants
tnder section 25(Z]ih) of the Code
i5 availabla at LURL:

10. | Last dale for recaipl of expression
_____ of Interest

11. | Date of tssue of provisional st nf
|:l"l:IE|:IEII:|: e r-:E-"“IIJhEII'l apnhl:anls

Imenesied partas Can ﬂ':-.ﬂll'l l"E!I.'.II.-IfE.'IZ!
infarmation by sanding email &
| ip_podsiEomail coem

| 13 November 2023
. _wuf:f*'f-_'.ﬂ_rﬂﬂ‘::._

13, | Date of issue of final lisf of
Lx'uapa..t'.u- rassiuliaon ap..lu:anl*.-.

[ 14, | Date of issue of informsation memorandum
evaluaion matre and request for resolution

147" November 2023

19" Movember 2023

R
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NATIONAL SEEDS CORPORATION LTD.

{ ATTA BT T ITEE—
{A Govl. of India Undertaking-Mini Ratna Company)

I TEATT TEAT (CIN): UT4899DL 1963601003813
Wiz-12, RE-5, Hire
W 033-2367-1077 / 74 é—ﬂﬂ nsc kolkata ro@gmail.com
- 3/ U UE AT, wme/2023-24) s : 13-10-2023
H==T /| NOTICE

I

W, HIFHTAT-T00001

Short-term e-Tender Notice for
Supply of fresh finished product of
CS category of various varieties of

Fodder Maize, Groundnut,
Blackgram & Bengal gram seeds.

ol

HEG

NATIONAL SEEDS

W 033-2367-1077 1 74, #—'ﬁ'ﬂ + nsc_kolkata.ro@gmail.com
.= I - 3/ VLT, e

AT /| NOTICE

T‘:"ﬁ'ﬁmu mrhl mrwm
wwt (Fmgie) % fafve fat 4 i
&1 2t & A Al 2 sy & fom
AT §-Fafi S e e

&1 A ferfres

( AT ATRTT o1 TORW: T )
1A Govt, of Ir1~:||a Undertaking-Mini Ratna Company)
WITTHE TEATH T4 (CIN); UT4899DL1963G0I003913
Eire wrate « ws-ay, w12, -

CORPORATION LTD.

5, Hiee &, 700091

[2023-24/ T : 12-10-2023

Notice inviting Short term e-Tender for
i#p of fresh finished product of
gory of varlous varieties of
Greengram, B ram, Gram, Fleldpea,
Sesamum, Mustard, Lentil and
Grasspea (Lathyrus) seeds

o forrom % fom, w9 g (fafen
WPy W arm Pemm w0 daene
www.indiaseeds.com T8 9 fafee
|III sufindigseeds.enivida.com 77
Al 23-10-2023 F 14:30 7 7%

it w Weh = A EE
mﬁw—rmwmmw|

Fordetails, please visit NSC's website
wwnw.indiaseeds.com under Public
Motice (Tender [ Quotations). Online
bids far the above lenders may be
E'-UIIH'IIU:E!EI separately at NSC e-Paortal;
https:llindiaseeds.enivida.com
=Iatest I:r,r 14:30 Hrs. of 23-10-2023,
Corrigendurm | addendum, If amy, shall

anly be published in MSC's website

f*rl’-'?;].’-[TF.'FIT"I'Iﬁ-’-'ﬁ?’l.'-lv Wmlﬁﬁ?
FEA) F AT T w T
WWW, mril::lmrm.mm o= il _=F- 1’-|1_-:.'r
LG e E e B e o M et e i O e
htt stffindiasecds.enivida.com =7
19-11.! zlm F 14:30 T T

| FiE W e
mf—mmmrrﬂ"ﬂ‘hﬁﬁhﬁu

For details, please visit NSC's website
www.indiaseeds.com under Public
Motice (Tender ! Quotations). Online
bids for the above lenders may be
submitted separately at MSC e-Poral;
hitps:l/indiaseeds. enlvida.com
latest by 14:30 Hrs. of 18-10-2023.
Corrigendum / addendum, if any, shall
oy be publishad in NSC s wabisites.

SIS WA, TET AT W, SIETT | Reglonal Manager, NSC, Kolkata

£l e, TET #rw P, SRR | Regional Manager, NSC, Kolkata

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLCD10492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: #91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

parlier praciicas.

Physical
Holding |

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
Motice is hereby given that the 01/2023-24 EGM (Extra-Crdinary General Meeling) of the
Company is scheduled fo be held on Bth Movember, 2023, Wednesday at 11.00 p.m.
throwgh Video Conference, in compliance with all applicable laws and circulars issued by
the Mimistry of Corporate Affairs (MCA). Government of India & Securities & Exchangs

Board of India (SEBI), lo fransact the business thatwill be setfarth in the Mobice of the Meating

As per aforesaid circulars, the Notice of EGM has to be sent only by electronic mode to those
Members whose E-mail |d are already registered with the Company/ Depositaries. The
Company is also providing e-voting and remate a-voling facility 1o all its membaers sirmitar to

I youremail [D is already registerad with the Company’ Depositary, Notice of EGM and login
detsils for e=-voling shall be sent o vour registered emad address. In case you have not
reqistered your email ID with the Company! Depositary, please follow below insfruchions to
register your email 10 for obisining Motice of EGM & login deiais fore-vobng

Fte-grstr:anum‘updatmn of e-mail addresses & bank account details;

| Send a request o RTA of the Company | 2. MAS Services Limited at T-El-fl.|
| 2nd Floor, Oxhla Industna Area Phase - |, Mew Delhi - 170 020 in duwlhy f||||3|:|I
| Form Mo, I5R-1, which can be downloaded from the wabsite ofthe En::-mpan'g.-
al wanw. magnumyeniures.in under Investor Relation 1ab as well as RTAS|
websie Le. www.massery.com under download 1ab. You can also send Ichlal
Form Mo. 138-1 with digital signature fo KTA's email id inwesh:r@ﬂassew.m'
undercopy marked W cormpany A cs_myl@cissahibabad.in

Demat

| Pleasa contact your DP and register your email address and bank account
Holding | details as per the process advisad by DP

NATIONAL SEEDS

2

.= T¥mET — 14 v, ve 4.

= ey o=

(W WTERT W TUEH A
iA Gowvt. of Enl:lra Undertaking-Mini Ratna Company)

I TEATT WA (CIN): U74899DL1963G0I003913
BT TTATeT ; WU, WiE-12,
T 033-2367-1077 | 74, #-ﬂ'ﬂ. nsc_kolkata. ra@gmail.com

: wieT/2023-24, o

CORPORATION LTD.
TAT TRETAT

H¥F-5, WivE 7, HIFHE-7 00091

12-10-2023

H=EAT /| NOTICE

VIET w10 TaemT A
& Tt o S & TSRO B
1,300 TRz &1 "ire ufter fermdr

W i # $-ffere g

HmuuTandar H-:;uﬁlu for &
ng approx. 1, sq.
of Godown for Storage
of Seeds, within the distance of
approx. 10 KMs from

Siliguri City West Bengal.

farge famem & fam, 57 ga (FfE-
Flewa) F oaeria fom owr faames
www,indinseeds.com %3 3@ e
2 Aiemea Mol wema frm T
hnp:.;,n_'.fiuﬂ'|;_|.-:g!;g'-i,g,-|g'|1riﬂa,rnm .
s 02-11-2023 % 15:00 =3 7=

g W Wi W R RiEe

g TR T S T WA B

Fordelails, pleasa visit NSC's wabsita
www.indiaseeds.com under FPubiic
Motice (Tender f Quotations). Online
bids for the above tenders: may be
submitted separately al NSC e-Ponal;
hittps:/llindiaseeds.enivida.com
latest by 15:00 Hrs. of 02-11-2023.
Cormgendum / addendum, if any, shall
only be published in NSC's website

ér‘ﬂum, e &rer e, wEETT [ Regional Manager, NSC, Kolkata

Karnataka

Regd. & Head Office: P, B. No.599, Mahaveera Circle, Kankanady, Mangaluru - 5T5
Ph: 0824-2228222, E-mail: investor

Bank Ltd. f

Your Family Bana. Across India.

AR g @ e-Tender Notice

Tender No : 205/2023-24/SE/PHC/MVPA
Jal Jeevan Mission (JJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC in
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in

Superintending Engineer
PH Circle

KWA-JB-GL-6-1371-2023-24 Muvattupuzha

ANNOUCEMENT IN TERMS OF REGULATION 18{5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office: Stainless Cenire, 4% Floor, Plot Mo, 50, Seclor 32,
Gurugram, Harvana-122001, india;
Tel No,: +81-124-4896600, +91-124-4618617, Fax No,: +81-124-4618850,
Website. www.shalimarpaints.com

This announcemeant (“Announcement’) is being ssued by Swastika Investment Limdtad,
the manager o the Open Ofer ("Manager to the Offer” or "Manager”), for and cn behal
of the Acquirer, pursuant to and in compliance with Regulation 18{5) of the Securities and
Exchange Board of India {Substantial Acguisition of Shares and Takeovers) Regulations,
211, as amended ("SEBI (SAST) Regulations™) in respect of the mandatory open offer
to acquire up to 217,684,907 (Two Crore Seventeen Lakh Sixty Four Thousand Mine
Hundred and Seven only) fully paid up equsty shares of face value of INR 2/- {Indian
Fupees Two only] each of Shalimar Paints Limited ["Equity Shares™] representing
26.00% of the: Expanded Violing Share Capital from the Eligible Shareholders of Shalimar
Paintz Limied {Target Company”| by Helta Infra Markat Private Limited (" Acquirer”)
pursuant ko and in compliance with SEBI (SAST) Regulations ["Offer’"Open Difer”).
This Anneouncement should be read in continuation of, and in conjunction with the Public
Announcament: dated September 27, 2023 ['PA"), Detaded Public Statement which
was published on September 30, 2023 ("DPS") and the Draft Letter of Offer filed with
the Securities and Exchange Board of India (*SEBI") on October 08, 2023 ("DLOF")
Capitalized terms used in this Announcement bul not defined shall have the same
meaning &5 assignad ko such ferms in the PA, DPS and DLOE

The Eligibée Shareholdars are requestad to taxe note of the following developmants with
respect io the Offer:

{A) Rewision in Offer Price;

1. The Acquirer has acguired the following Equity Shares pursuani to SE Share
Purchase in accordance with Regulation 22(2A) of the SEBI (SAST) Regulabons

No. of Equity Shares | Awverage price Total

Date acquired by the per Equity consideration
Acquirer Share (INR) {INR)

Octobar 12, 2023 24 10,501 168063 40,5132 824.05

Mote |1} Shca tha Equly Shares have bean acguired dumng the Ofar Parfod, they' vl be pisced

in the Share Escrow it accondance wilh Requialion 22724) of the SEB! [SA5T] Requialions, Tha
Acquirer will 0 be enfiled 1o exanlse waiing rghfs with respect o sich aguly shars Rept in fhe
Share Cscrosy 85 required wnder fha Teksowar Requiations, Such Coufy Sharas shal ba ralagsed
o Abgiimar s o S i'|r:r.l'.3.|::||.l.'r'|:f T EErETie WAl i NEE i S0ch EQualy Shaves apon
the earfer af: {1} sxpiy of 21 [Twenny Oine) Warking Dsys from the dafe of fe DPS, provided fha
mazimn consderalion has bean deposted in cash ir (e Escow Accownl, o (i} expiry of iHa
Cfer Penad af the Open Offer &8 determuned in accardsnes with the SER! [SA5T] Requiations.

2. The highest prce paid by the Acquirer in relalion to the aforesaid Equity Shares is
INR 169,50/ iindian Rupsees One Hundrad Sixty Nine and Fifty Paise only), which
is higher than the Offer Prica. Therefore, in terms of Regulation 8(8) of the SEBI
(SAST) Fegulations, the Offer Price stands revised from INE 165/- {Indian Rupees
One Hundred Sixty Five anly) par Equaty Share 1o MR 168.500- (Indian Rupess One
Hundrad Sidy Nine and Fifty Paise only) per Equity Share [‘Revised Offer Prica’).
Accordingly, the Revised Offer Price shall be paid to all the Eligible Shareholders

who validly lender their Equily Shares in the Open Offer, subject to the terms and

E-voting Information: The Company will provide its sharaholders facilty of remota a-
witing through electranic voling services arrandgad by NSOL. Electronic voting shall also be
made avadable to the shareholdars participating inthe EGM. Details regarding the same will
be provided in the Motice of the EGM and will also be made available on the Company's

conditions sef out in the PA, OPS and the LOF that will be sent to the ERgible
Shareholders in accordance with the provisions of the SEBI [SAST) Regulaiions.

Financial Arrangamant:

-grievanceikticbank.com
Website: www.karnatakabank.com, CIN: LES110KA1024PLCO01128
NOTICE OF LOSS OF SHARE CERTIFICATE

plans to prospectiee resoiution applicants
15. | Last dabe for submission of resalution plans | 197 December 2023 8)

RP far Mis Process Construction and Technical Services Pyl Ltd.

Limited at www nseindia com Membars attending the maeting theaegh VC shall ba countad
far the purpose of Quarum under Section 103 of the Companses Act, 2013

below mentioned person(s) uniess a valid objecton with all supporting
documents is received by the Bank al its registered office within 15 days

1. | Process emad id to submit ip.pels il.coem i
.E:D’ess-nn:flnlereaf I i websibe iz waw magnumventures.in Notice is heraby el that the following share certificate(s) have been 1. Based on the Revised Offer Price, the revised maxamum consideration payable
' <.| |The Notice of EGM will also be available on Company's website at| | eported as lost mispiaced and upon request from the sharenolder(s)/legal under the Ofter (assumning full acceptance of the Offer) is INR 368,91 51,736.50
CA Sunit Kumar Kabra | | WWW.magnumventures in and website of BSE Limited at www bseindia.com and NSE neir(s) the Bank will proceed to issue cduplicate share certificate(s) to the (lndian Rupees Three Hundred Sidy Eight Crore Ninety One Lakh Fifty

One Thousand Seven Hundred Thirky Six and Fifly Paise only) (“Maximum
Consideration"). In view of increéase m the Maximum Consideration, the Actuirer

BBl Registration No.: IBEVPA-DMIP-POIH 120171611662
304, 37 Floor, Reequs Business Cantar, Maw Cityight Road,
Above Mercedes-Benz Shownaom, Bharhana-Vesu, Surad-235007

has deposited addifional funds in the Escrow Account created to provide security for
periormance of ils obligabons under the SEBI [(SAST) Regulabons. The additional
arnount deposited in the Escrow Account has been confirmed by the Escrow Agent
by way of a confirmation ketter dated October 13, 2023,

from the date of publication of this notice. No claim will be enterained by the
Bank with respect to the onginal share certificate(s) subsequent to the issue
ofthe duplicate thereof,

For Magnum Ventures Limited
Sd/-
Pardeep Kumar Jain

Diate: 14" Ostober 2023
Flace: Sural

Date: 141072023

COLGATE-PALMOLIVE ”"-ﬂ'ﬂj LIMITED Place: Ghaziabad R TR Sl. Folio El-rﬂh. I.'Iill:lh. : Hﬂ-;ii H_Iﬂ'll.ﬂ_ﬂh_l' Z. The Acguirer has made firm financial arrangements for fulfiling the payment
CIN: L24200MH1937PLC002700 [No, No. From To | From To Share Holder Ehligalﬁn_ns under EPI:H Eﬂﬁer: In _terml-:l of R_eg:lraunn tz'i].r_n S;E-;he 5iEEn [dSAHST]
. H 1 ﬁ?unnlﬂ,‘l EEE[}I} 5313 13?”]".‘]? ‘!':]_'ﬂlg"ﬁ 421300 FF'.AHI'.EHF'. -E-‘;IIJ E[!-EII'IE. arpd i II|LIIr'E|' 5 abie- o ||T||:| BMEEN 15 far. M an -‘EI'_-.'.
Rﬁl?rgngrza%?ggigeigs%%rv?/;C&r&tgfﬁyigosot%et’ 413211 52716307 52;153;5 Chartsred Accountants (FRN; 0303047E) having s office al gee, V Mall, Thakur
) ’ : ’ . ?ELAHGAHA ETATE FDWER J41DRES 190973587 10074897 C'Dﬁ'ls'.‘h.i.‘: Kandivali |E:|. MIJ['I":IH.I 4&2‘1["1 Tal, NI:I ‘f':H ?EE‘;‘.‘IE OATEN I_F'!EI:';E.E"I
Tel: (022) 6709 5050 Fax: (022) 2570 5088 460752 0970258 7 | 30670078 Kumar Kota, pariner, membership no. 122300), vide its certificate dated October
Website: www.colgatepalmolive.co.in I GENERATION CﬂHFE}RATlDN L|M|TED 13, 2023 cerfified that the Acquirer has adequate and firm financial resources
Email Id: investors_grievance@colpal.com VIDYUT SOUDHA - HYDERABAD - 500 082 : ROESAREIRER: ak | oogh veradie meang 1o MM 4 obligalons under ine Oer
= - — Place : Mangaluru Sham K 3. Based on the above, the Manager is satisfied that firm arangements have been
NOTICE T.No.e-01/CE/TPC/SE-IBTPSITSGENCO/2023-24 Date : 13/10/2023 Company Secretary put In piace by the Acquirer to fulfid its obligations in relation to this Offer through

verifiable means in accordance with the SEB| [SAST) Regulations.

(C) Other Information:
1. Exceptas detailed in this Announcement, alf other terms, conditions and conterts of
the Open Offer and the PA, DPS, DLOF remain unchanged
The Acquirar and its directors, in their capacity as directors, accepl responsibility for
the informalion contaéned in this Announcement and also for the obligations of the
Acquirer laid down in the SEBI {SAST) Regulations in respect of the Open Offer,
. This Announcement is expected 1o be avafiable on SEBlIs websile

(W sebi.govin)

NOTICE is hereby given that pursuant to Section 124(6) of the
Companies Act, 2013 (“the Act’) read with the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive
(India) Limited (“the Company”) will transfer all equity shares in respect
of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in

In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &

BTPS {4x270MW) - New conveying system for diversion of raw coal from the
existing crusher house lo stock the raw coal near chain conveyors and
construction of space frame structure raw coal storage shed at Bhadradri
Thermai Power station, Manuguru, Bhadradn Kothagudem List, Value of the
works: 7,109.43 Crs. Scheduled Open & Closing Date: 26.09.2023 at 16:00
Hrs & 08.11.2023 at 16:00 Hrs. b
T.No.e-12/CEICivilThermal TSGENCO/2023-24

KTPP — Construction of compound wall around the permanent storage
sheds of Kakatiya Thermal Power Station, Chelpur (Village), Jayashankar
Bhupalapally Dist. Value of the works: ¥.36,75,384/-. Scheduled Open &
Closing Date: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs.
T.No.e-05/CE/OSMIKTPS-V&VI Stages/SE/O&MVITSGENCO/2023-24
KTP5-V stage — Replacement of Super Heater Header £4A, 48, 5 & B Sub-
Spoal Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul peried for the year 2023-24 at
Paloncha, Bhadradr Kothagudem Dist, Value of the works; 7.35,32,321/-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.

T.No.e-1TT1/CEIQ&MKTPS-VII Stage/CHPIMM/PA1TSGENCO/2023-24

POWER MECH PROJECTS LIMITED
Registered& Corporate office: Plot No.77, Jubilee Enclave,
Madhapur, Hyderabad- 500 081, Telangana
Telangana, India Telephone: 040 30444418 1
Email : cs@powermech.net, Website: www.powermechprojects.com
el CIN: L74140TG1999PLC032156

NOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s)
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. It
may be noted that the concerned shareholders can claim the shares and dividend from

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

PR MIECH
L

!‘\-\.\,1

Issuad by the Manager

1= swastika

Swastika Investmart Limited

Registered Office: Flat Mo 18, 2™ Floor, North Wing, Madhaveshwar Co-operative
Housing Society Lid, Madhav Nagar, 1112, 5. V. Road, Andherd W, Mumbai (MH) -
400058

Merchant Banking Division: 48 Jaora Compound, MYH Road, Indare (MP) — 452001
Contact person: Mohit Goyal

Tel no.: +41 731 6644244, Fax no.: +81 731 6644300

E-mail: merchantbanking@swastika.co.in

Investor Grievance: mbinvestorgrievance@swastika.co.in

Website: www swastika.co.in

SEBI registration: INMO00O12102

Validity period: Permanant

BEETAL

BEETAL Financial & Computer Services Private Limited

Address: “BEETAL HOUSE", 3rd Floor, 99, Madangir, Behind Local Shoppéng Cenlre
New Dalhi-110062

Contact person: Punil Kumar Mittal

Tel. no.; 011-20861281-83, 26051061, 26051064

Fax no.: 011-20061284

Email: beetali@beeatalfinancial com, beetalta@gmail.com

Website: www beetalfinancial.com

SEBI registration: INRODOOOC262

Validity period: Permananl

For and on behalf of the Acquirer
Hella Infra Market Private Limitad

KTPS-VII Stage — Procurement of various types of Rollers for Kothagudem
Thermal Power Station Stage-VIl, Paloncha Bhadradn Kothagudem Dist,

Value of the works: ¥.19,10,000/-, Scheduled Open & Closing Date:
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

T.No.e-17T3CE/OEMKTPS-VI| Stage/CHP/EM/P31/TSGENCO/2023-24

Registrar to the Offer

KTPS-VIl Stage — Procurement of L&T make 4-pole & 3-pole ACEs for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥.27,60,510/-, Scheduled Open &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.
T.No.e-183/CEOEMKTPS-VIl Stage/P31TSGENCO/2023-24
KTPS-VIl Stage — Procurement of Empty Hydrogen Gas cylinders for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥.15,00,000/-, Scheduled Open &
Closing Date:10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

Far further Details:

* www.isgenco.co.in, hitps:/'tender.telangana.gov.in

Sd/-

Bank account details and Nomination details. Shareholders holding Place : Hyderabad Mohith Kumar Khandelwal | | Place: Thane (West)

shares in demat mode can register/update their bank account details "IMPORTANT" Date : 13-10-2023 Company Secretary | | Date: Ociober 13, 2023
Whilst care is taken prior to acceptance of advertising

through their Depository Participants.

copy, it is not possible to verify its contents. The Indian
For‘ Colgate.PaImoIive (India) Limited Express (P) Limited cannot be held responsible for such
Suren d er Sharm a :’r?;é:'é (L)Jitl!rsa:dsva;:rii;;sgy\i/:/:i};izrxg)sg;z%;i?ﬁcgﬁggt?sng HATHWAY B H AWA N l CAB L E T E L & DATAC O M LI M IT E D
Slace: Mumba Whole-ime Director - Legal | {We tnertere recommend et readers mate CIN: L65910MH1984PLC034514
D : October 13. 2023 & Company Secretary | | entering into any agreements with advertisers or Registered Office : B05/806, Windsor, 8th floor, Off CST Road, Kalina, Santacruz (East), Mumbai - 400098
ate : October 13, (DIN: 02731373) | |whatsoever Tel No: 022 40542500 Fax No: 022 40542700 Website: www.hathwaybhawani.com; Email: investors bhawani@hathway.net
1 EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED e
‘ Sr Standalone Consolidated
Registered Office: *UB Tower", UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 Ne Particulars l}m:lr:;r mnmr m:;::r Half d!:;ar Hﬂﬂl’&:r Year ended ";"J".'i' Qm:lr::r I.'llrart:r Ha:dﬁ;r H::d 'I'ie':r Year ended
Phone; +91-80-45655000, 22272807 Fax: +91-80-22211964 n e . - e . - i bl .
September June September | September | September March Seplember June September | September | September March
CIN: L36999KA1999PLC025195 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 31,2023 30,2023 | 30,2023 | 302022 30,2023 | 30,2022 31,2023
Website: www.unitedbreweries.com Email: ublinvestor@ubmail.com {Unaudited) | {Unaudited) |{Unaudited)| {Unaudited) | (Unandited) | {Audited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
1 | Total Income from Operations 67.99 70.34 83.03 138.33 164.00 312.32 67.99 70.34 §3.93 138.33 164.00 312.32
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Net Profit / (Loss) for the period (before |  (4.18) 0.74 1B.78 (3.44) 19.31 33,65 (4.18) 074 1878 (3.44) 19.31 33.65
o Tax and Exceplional items)
TI'I_E following E_hHTE' certificates of the Eﬂm[}ﬂﬂ}f have b'i":-Ef'l reported !QSUmLSpIaced a.n.d the holders of the 3 | Share of net Profit / {Loss) of Joint venture = F 5 . (1.13) (122) {3.20) (2.35) {8.06) (8.05)
said share cerfificates have requested the Company forissue of Duplicate Share Certificates. aceountad for using the equity method
Maotice is th’Et"j.l' gi'l."Eﬂ: that the Cﬂmpany wiill pruceed to issue []Upliﬂﬁtﬂ Chare Eerﬁﬂcateg to the below 4 | Met Profit / (Loss) for the penod before (4.18) 0.74 18.78 (3.44) 18.31 33.65 i5.31) (0.48) 15.58 [5.75) 11.25 25.60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of lax (after Exceptional items)
oublication of this notice, 5 | Net Profit / (Loss) for the period after tax | {3.73) 0.59 14.05 (3.14) 14.45 2502 {4 BB) (0.63) 10.85 (5.49) £.39 16.97
(after Exceplional tems)
: e istincti 6 | Total G hensiva Incame ¢ (Loss) for 3.58) 0.74 13.98 2.84) 14.38 25,62 (4. 71) {0.48 10,78 5.19 .32 17.57
[ FolioCerfcate] No.of [_Ditnetve oI g ot sharoholder et | ol = ,
No.| No. No. Shares| From To for the period after tax and Other
1 |UB0G2688| 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (jiw) Comprehensive Income {after tax))
JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | £10.00 810.00 | B810.00 810.00 £10.00 £10.00 £10.00 £10.00 810.00 810.00 310.00 B810.00
2 [uBos0384] 111690 | 800 | 5303031 |5303830 | ABDUL RASHEED ABDUL of Fis:10/- qash)
RAHIMAN (i\w & | Earnings Per Share - (Basic, Diluted and (0.05) 001 017 (0.04) 0.18 0.3 i0.06) (0. 013 [0.07) 0.08 0.21
ABDUL RA IPAAH KUNJU not annualised) (in Rs.|
3 |UB050490| 112983 400 5745041 | 5745440 INDIRA SHIVARAM POOJARY Noles:-

{j\w]SHI\l’ARAM N POOQJARY 1 The abowve 15 an-extract of the detaibed format of the Financial Results tor the quarter and half year ended September 30, 2023 filed with the Stock Exchange under Regutation 33 of SEBI {Listing Cbhigations and
ﬂsny HEFEDH(E] hawing ut}jer:tiﬁns o the issue of the {luplicate chare carlificates should !I:I!IIQE histheritheir Disclosure Raguirements) Regulations, 2015, The foll format of the aforesaid Financial Results is available on the Stock Exchangs website (www bseindia.com) and on the Company's website
objection with all supporting documents with the Company atits Registered Office within 15 days from the . Suvnattwayhatancom)
appearance sfthis notica fEIiIiﬂg which the Cumpa ny will pruc:eed tolssue Duplicate Shara Eertiﬁcate[a‘,l t 2 Theabove results have been reviewad by the Audit committes and approved by the Board of Diractors in thaeir respeciive meeting on October 13, 2023.
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place : Mumbai For Hathway Bhawan| Cabletel & Datacom Lid
be entertained from any person(s). Date : October 13, 2023

For UNITED BREWERIES LIMITED Sdj-
Place: Bengaluru AMIT KHERA A ekl e ;1}{:;’:
Date : 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214

New Delhi

financialexp.epapr.in
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PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT48930L1990PLCO40042)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO

INTEGRA CAPITAL LIMITED
This 1z with reference o REI leHer PV, (NBFC-BL) Serial S415/105.09.035/2023-24
dated 25.7.2023 & is hereby informad that Integra Capital Managemant Lirmied, ariginaiy
incorporated on D205/1990 under he companies act, 1956 as Intagra Capital Managemend
Limited has changed its name fo Integra Capital Limited vide approval letter dated
10M 02023,
Further, i is informed that pursuant io rule 22 of Companies (incorporation) Rules, 2014, the
cTpany has been issued a new cerificate of incorporation pursuant to change of name in
Form Mo, INC 25 by the ROC, NCT of Delhi evidencing the change of name.

== Ty e

NATIONAL SEEDS CORPORATION LTD.
{ AT TIEETT T U A-TIAT 75 TOrAT
{A& Govt. of India Undertaking-Mini Ratna Company)

T ITOTE TEET TAT (CIM): UT48990L1963G0I003913
T wraie ; WU, Tie-12, HaE-5, A W, HIAE-700091
Wi 033-2367-1077/ 74, '§—'ﬁ'ﬂ nsc kolkata re@gmail.com

.1~ TR — 3/ CAURAY, ; wier/2023-24) fai : 13-10-2023
=T / NOTICE
T, ; Short-term e-Tender Notice for
e o e 3 e[Sl of e ished rouc o
CS category of various varieties of
it g ot gt & fory e

Fodder Maize, Groundn
$-fafarr st w0 A Blackgram aaﬂangﬂl ur:m s:"ngdu.

NATIONAL SEEDS

{ AT FTRT T TR
(A Govt, of India Undertaking-Mini Ratna Company)

FHAE TEETA WIEET (CIN): U74899DL1963G01003913
@i FTETAY | Wiw-TE, W12, HEm-5,
T 033-2367-1077 1 74, 'Hm nsc_kolkata.ro@gmail.com

3/ wa. e A, : wier/2023-24) Fieri : 12-10-2023

o, :— T -

it e e

CORPORATION LTD.
THEAT

e #e, T00091

H=AT /| NOTICE

o, T2, WA, W, fov, v, S il
T (magit) % Fafie Rt 3 o
& i 3 v Pl v oy fme
FTHTA §-TAFeT T 0 1

Notice inviting Short term e-Tender for
EC:HBPP of fresh finizhad product of
of various varieties of
Greangram, B ram, Gram, Fleldpea,
Sesamum, Mustard, Lentil and
Grasspea (Lathyrus) seeds

All stakeholders are requested to take note of the above information.

By order of the board of directors

adi-

Place: Delhi Tarun Vishra
Date: 13-10-2023 (Managing Director)

e forrom & for, o e (P
FTE) 6w GPW @1 e
www.indisseeds.com %6 7R A
7 Wi JE e i E -
hitps:/findiaseeds.enivida.com T
wAfeEan 23-10-2023 F 14:30 591 7%

b B el e S 1 o

For details, please visit M3C's website
www.indiaseeds.com under Public
Motice (Tender § Cuotations). Online
bids far the above lendars may be
submitied separately at NSO e-Portal:
https:/lindiaseeds.enivida.com

latest by 14:30 Hrs. of 23-10-2023,
Corigendum / addendum, If ary, shall

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED
OPERATING IN EPC, OFF-SHORE CONTRACTS

[Under Regulation 36401 )of the insolkency and Bankrupicy Board of India
[Insotvancy Resolution Process for Corparate Persons) Regulabions, 2016)

RELEVANT PARTICULARS
1. |‘Mame of the comporate debbir along Process Construction and Technical Services
with PANI CIN LLF No. Private Limited U281 13MH20068PTC 161487
2. | Address of the-registered office Office Mo 8.9,10,1,1" Floor, Shree
Ramknshna Miwas CHS Lid, Plot 45 347,
Sector-d, Seawaods, MNeml-West Nayi
Bdurnizai, Thane, Maharashira- 400706

3. | URL of webzite htips:petsptitd comy
4. | Details of place where majority of Nawi Mumbai
fiwad assats ars located
5 | Ineteled capacity of main products! senvicas | EPC Company
(6. Criantity and vatue of main producisd HA

gervices sold in fast financial vesr
7. | Mumbsr of employeas! workmen | @
8. | Furlher details mchuding lasl availatle | htlps:dibbe govinfen'calms’claim:
fingncial slatemends {with schedules) of | process/UZ311 3MH200GPTCIGT48T
bwi wears, lists of craditors, refavant
dates for subzaguent events of the
pracass ane avalable at LURL:

[ Efigibdsy for resolution ap-pln::anls.

Interested parties can obiain requined

T E e Wi TEEm AT | | only be published in NSC's website.

fowgn T & o, 99 [ A
aﬁ?sr'l ‘;h 3=|-_r|'41H ﬁnﬂqﬂ;jr f—*r-m'r'?
£l ﬁnﬁ"s,:raﬁ* - T
hitps:findigseeds.enivida.com =T
Afewag 19-10-2023 F 14:30 99 7%
G e e e
o it AeromE 0T e B

For details, please visit NSC's website
www.indiaseeds.com under Public
Maotice [Tender [ Quotations). Online
bids far the above tenders may be
submitted separately at NSC e-Foral:
https:flindiaseeds. enivida.com
latest by 14:30 Hrs. of 18-10-2023.
Corrigendum / addendum, if any, shall
oy be publishad in N30 s wabsita.

FHTS AT, TET AT T, SIAETT | Reglonal Manager, NSC, Kolkata

£rir v, vy Aoy vy, wYerETAT | Regional Manager, NSC, Kolkata

MAGNUM VENTURES LIMITED

CIN: L21033DL19280PLC010432
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
MNotice is hereby given that the 01/2023-24 EGM {Extra-Crdinary General Meeting) of the
Company is scheduled fo be held on 8th Novernber, 2023, Wednesday at 011.00 p.m.
theough Video Conference, in compliance with all applicable laws and circulars issued by
the Ministry of Corporate Affairs (MCA), Government of India & Securites & Exchange

Board of India (SEBI), totransact the business that will be setforthin the Nefice of he Mesting

As par aforesaid circwtars, the Mobice of EGM has tabe sent only by electronic maods bo thass
Mambers whase E-mail 14 are already registerad with the Company’ Dapositaries. The
Company is also providing e-voting and rameta a-voding facility to all its membars sirmilar b
garliar praciicas.

Hyouremall ID is alresdy registerad with the Cormpany Depositary, Notice of EGM and login
details for e-voling shall be sent to your registered ema# address. In case you have not
registered your email 10 with the Company! Depositary, please follow below instruchions to

NATIONAL SEEDS
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iA Gowvl. of ErH:Ir-H Undertaking- Mini Ratna Company)

THITaiIe TEETT FEAT (CIN): U748990L 1963601003913
WH-TH, Tie—12, HaF-5, HIvL #, HIEmE-700091

WA 033-2367-1077 | 74, $-991 & nsc_kolkata.ro@gmail.com
W, i TPAT ~ 14 w.oe A, wier/ 2023-24) FRvw : 12-10-2023
To==T /| NOTICE

CORPORATION LTD.
T Tl

Hma-Tandat quuﬁﬂ for W
ng approx. 1, 8q.
of Godown ce for Storage
of Seeds, within the distance of
approx. 10 KMs from

Siliguri City West Bengal.
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Frews) & sl femm 9t famme
www, indiaseeds.com 25 3% faf
e wiveme A weaa P R of-dde
hitps:/findiaseeds.enivida.com T
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For defails, please visitNSC's wabsita
www.indiaseeds.com under Public
Rotice (Tender [ Quotations): Online
bids for the above tenders may be
subrmitted zeparately al NSC e-Portal:
https:llindiaseeds.enivida.com
latest by 15:00 Hrs. of 02-11-2023.

(A KERALA WATER AUTHORITY CRCHTEET(EE
“Tender No : 205/2023-24 YA

Jal Jeevan Mission (JUJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC i
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in
www.etenders.kerala.gov.in

Superintending Enginee
PH Circlg

KWA-JB-GL-6-1371-2023-24

Muvattupuzhﬁ

ANNOUCEMENT IN TERMS OF REGULATION 18(5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEQVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office: Stainless Centre, 4” Floor, Plot No. 50, Sector 32,

Tel No,: +81-124-4616600, +91-124-4616617, Fax No.: +81-124-4616659;

Giraaran, Haryana-=-122001, india;

Website: www shalimarpaints.com

This announcement (“Announcement’) is baing issuad by Swastika [nvestment Limitad,
tree manager to the Open foeri‘llanagnrtn the Offer” or "Manager'). for and on behalf
of the Acquirer, pursuant to and in cormpliance with Regulation 18(5) of the Securities and
Exchange Board of India [Substantial Acguisition of Shares and Takeovers) Regulabons,
2011, 25 amended ("SEBI {SAST) Regulations’) in respact of the mandatory open offer
b acquire up to 217,684,807 (Two Crore Seventeen Lakh Sixty Four Thousand MNine
Hundred and Sewen only) fully paid up equity shares of face value of INR 2/- (Indian
Fupees Two only] each of Shalimar Faints Limided ["Equity Shares’} representing
26.00% of the Expanded Vioting Share Capita from the Eligible Shareholders of Shalirmar
Paints Limitad {"Targel Company”) by Hefia Infra Market Private Limited (“Acquirer”)
pursuant t and in compliance with SEBI (SAST) Regulatons ["Offer”"Open Offer’).
This Announcament should be read in continuation of, and in conjunction with the Public
Announcement: dated September 27, 2023 "PA"), Detased Public Statement which
was published on Seplember 30, 2023 ("DPE7) and the Draft Letter of Offer filed with
the Securities and Exchange Board of India ("SEBIF) on Cclober 08, 2023 ("DLOF").
Capitalized terms used in this Announcernent but not defined shall have the same
meaning s assigned to such terms in the PA, OPS and DLOF

The Eligible Shareholders ara requested to take note of the following developrents with
respect io the Uffer:

(A) Revision in Offer Price:

1. The Acguirer has acguired the following Equity Shares pursuant to SE Share
Purchass in accordance with Regulabon 22{2A) of the SEBI (SAST) Regulations;

Mo. of Equity Shares | Average price Total
Date acquired by the per Equity consideration
Acquirer Share (INR) {INR)
Cctober 12, 2023 24,10 60 168.063 40513282405

Mote: 1) Sincg tha Equily Shares have bean acquired during the Orfer Panod, they wall ba placed
i e Sfare Escrow 17 accerdaoce wilh Reguatian 22(24) of the SERI [SAST] Regitabians. Tha

under section 25(Zjih of the Code information by sencing email io: register your eémail 10 for obtazining Motice of EGM & login detais for e-voting. ﬁaﬁ;ﬁiqﬁﬁmwﬂ”ﬁ I'q{_h';rg'qi‘im:r?l?mﬁ | Caorrigendum [ addendurr, il any, shall Acquirer will not be enfiled 1o exercise valing nights with respact [ such eqis rf shams kegt i the

SN : anly be published in NSC's website Sha et Loy thes TRRBover FEauslias. Suth Gal Shams Shal b lsased
is availabla at URL: ip-pets@gmail.com Registrafion/updation of e-mail addresses & bank account details: re Ezcrow 58 requined’ under the Takeowar Reguiatians. Such Equily Sharas shal ba ralaas
. : T i s Acquarer s devmiad account and ACUINET G Bxercise valng fighfs on such Equaly Shares upan
10, | Last date for receipt of expression 30° Delober 2023 | Send a request to RTA of the Company L&, MAS Services Limited at T-34, gt U, W Srer B, BRI [ Regional Manager, NSC, Kolkata the erier of: i} sxpine of 21 {Twanty Cne) Warking Days from F e oty o1 T A% praunded the
of interest - | 2nd Floor, Okhla Industriai Area Phase - ||, New Delhi - 110 020 in dety filled E:g;m 'I:,.mhf,fmhn.:' flfl‘drie 'ft-'uw E't}emh’l'fp-:'j il Mhr';r i Eﬁr'-:[ﬁ f‘EFhE-.wFS.ﬂD'r; %I_:J w:n";# o T
11. | Date of issue of provisional st of 2" Movamber 2023 i Form Mo, [SR-1, whichican be downloaded from the website of the Company il FaLn ’ DP-TT Ul '?“_l-- _l" 9{"5*1: B8 WY T 2 aceril bl Regu 'E'-'H
prospactive resclution applicants Physical i at www.magnumventures.in under Investor Relation tab as well as RTA's 2 ITNhr;: 'J}?;TE,;‘W?E”:‘EE vy t:-E SDEUJE; él:ﬂrglgflﬁn E r1hﬂ :(-jnlr:egalg E':I'-“ﬂ'r'fz"&-'i-'{ 'ﬁ
= (SepAE e edtonatdinctom (A Nousinber 2] R | ?Ebﬁ:‘f : FEIIE“:IM EZEEEF; A et EUTE-"'”“ tﬁs Soncanel e et Ehei is higher. thani zlhe:anfeLrwIIZ?ricse Trfﬂr:fme in tgn!fns I-::n? seq-..-',;h:{m g:,?fﬁ gf I:;'-ENSEI%J
iginnal list arm No. W al signature to RTA's email id investon@masserv.com | 3 : ' L I -
bo provisiones) et _ e et  ri@cisababad o Karnataka Bank Ltd. I.:) (SAST) Regulations, the Offer Price stands revised from INR 165)- (Indian Rupees
13, | Dale of msue of final st of 17 Movember 2023 | Fl:'l ': " 5 . Your Family Bank. Acsoss India. |:||"|E HI.II"I-IZ_HIE{:I Si:.j-’. Fi...-._-;- .;'mh'j. I:.Er Eq;_::h- Share 9] ] = 1ﬁglﬂ:|.|'_.!|nd|an Rms {:'HE
_____ prospective resolubion applicants | D'H“i“t F'Iaa:ae contact vour DF and register your gmail address and bank account Hundrad Sixty Mine and Fifty Paise nnlilj per Equity Share [‘Revised Offer Price”).
14, | Date of ssua of information mmnmnﬂum 19" November 2023 Holding | delails as per the process advised by DR Regd. &Hﬂiﬂﬁh FB hﬁ.mm Kankanady, Mangaluru - - ST5 002 Accordingly, the Revised Offer Price shall be paid to all the Eligible Shareholders

Ph: ﬂl!hm E-mail: investor who validly tender their Equity Shares in the Open Offer, subject o the terms and

Website: mmﬂmmuk com, CIN: umgmwﬁﬁg conditions sat out in the FA, DPS and the LOF that will ba sent to the Elgible
Shareholders in accordance with the provisions of the SEBI (SAST) Regulations.

NOTICE OF LOSS OF SHARE CERTIFICATE i Bsn i

Motice is hereby given that the following share certificate(s) have been 1. Based on the Revised Offer Price, the revised maximum consideration payable
reported as lost misplaced and upon request from the shareholder(s)legal under the Offer {assuming full acceplance of the Offer) is INR 368,91,51.736.50
heirls) the Bank will proceed fo issue duplicate share certificate(s) to the {indian Rupees Three Hundred Sixty Eight Crore Ninety One Lakh Fifty
below mentioned person(s) unless a valid objection with all supporting One Thousand Seven Hundred Thity Six and Fifty Paise only] (“Maximum
documents is récaived by the Bank at its registered office within 15 days Consideration”). In view of increase in the Maximum Consideration, the Acquirer
from the date of publication of this notice. No claim will be entertained by the has deposited additional funds in the Escrow Account craated to provide sacurity for

ith to the criging! shar ifi . gihai performancs of ifs obligations under the SEBI [SAST) Regulations. The addibonal
Eﬁﬂg gﬁplﬁ%ﬁmf’e Dfe original share certificate(s) subsequent tothe issue armount deposited in the Escrow Actount has been confismed by the Escrow Agemt

by way of a confirmation betier dated October 13, 2023,

evahation meatrc and request for resohution |
pians to prospeciive resolution applicants
15. | Last dabe for submission of resclution plans

16. | Process emad i to submit
Exprassion of Interest

E-voting Information: The Company will provide its shareholders faciity of remate a-
voting through alectronic voting services arranged by NSOL. Electronic voling shall also be
made-avadabde to the shareholders participating in the EGM. Details reganding the same will
be provided in the Moatice of the EGM and will also be made available on the Company's
wabsile viz, waw magnumveniures.in
The MNotice of EGM will also be available on Company's webzite at
wwiw.magnurrvantures.in and website of BSE Limited at www.bseingia.com and N3E
Limited at wew nsaindia.com Members attending tha meeting through VO shall be counted
for the: purposs of Quorurn under Section 103 of the Companses Act, 2013,
For Magnum Ventures Limitad
Sd/-
Pardeep Kumar Jain

197 Distembar 2023
ip.pelsgerail com

Edi-

CA Sunil Kumar Kabra

RP far Mis Process Construction and Technical Services Pvt Ltd.
BBl Registration Mo.: IBBUIPA-BHIP-POI0N 201 718111662

301, 3* Floor, Reegus Business Center, New Cityfight Rioad,

Abowe Merceges-Benz Showrcom, Bharthana-Vesu, Suret-295007

Date: 14° Oclobar 20231
Plame: Surat

Date: 141072023

COLGATE-PALMOLIVE (INDIA) LIMITED Place: Ghaziabad (Managing Directar) 8L| Folie Cert No. Dist No. No. of| Name of the 2. The Acgquirer has made firm financial amrangements for fulfilling the payment
CIN: L24200MH1937PLC002700 |Mel  No. From To | From  To |Sharess  Share Holder obligations under the Offer, in terms of Reguiation 25(1) of the SEBI (SAST)
Regd. Off: Colgate Research Centre, Main Street, 1 |s7op0¥31 | seepo | sasiz| 13g0747!  1apoacs| 4790 | PRAKASH A Regulations, and the Acquirer is able to implement this Offer. Sen and Ray,
Hiranandani Gardens, Powai, Mumbai 400 076. . _ 413211 52316382| 52318328 Chartered Aocountants (FRN; 0303047E) having its office at 322, V Mal, Thaliur
Tel: (022) 6709 5080 Fax: (022) 2570 5088 _ TELANGANA STATE POWER sl | ool Kume Kofa. parnr mamarsip o 122300}, vid 5 certcal cated Ocober
Website: www.colgatepalmolive.co.in Il GENERATION cnﬁpuﬂmmm LIMITED : = 13, 2023 certified that the Acquirer has adequate and firm financial resources
Email Id: investors_grievance@colpal.com S VIDYUT SOUDHA * HYDERABAD - £ _— For Karnataka Bank Ltd through verifiable means to fulfil its obligations under the Offer.
NG - - i Mangaluru Sham K 3. Based on the above, the Manager is satisfied that firm arrangements have been
T.No.e-01/CETPC/SE-IBTPSITSGENCO/2023-24 Date : 13/10/2023 Company Secretary put in place by the Acquirer to fulfil its obligations in relation to this Offer through
NOTICE is hereby given that pursuant to Section 124(6) of the BTPS {4x270MW] - New conveying system for diversion of raw coal from the verifiable means in accordance with the SEBI [SAST) Regulations.
Companies Act, 2013 (“the Act’) read with the Investor Education and existing crusher house o stock the raw coal near chain conveyors and (C) Other Information:
Protection Fund Authority (Accounting, Audit, Transfer and Refund) construction of space frame structure raw coal storage shed at Bhadradsi 1. Exceptas detailed in this Anncuncement, all ather tarme, condifions and contents of
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive Thermal Power Station, Manuguru, Bhadradn Kothagudem Dist. Value of the SOWER MECH PROJECTS LIMITED the Open Offer and the PA, DPS, DLOF remain unchanged.
(India) Limited (“the Company”) will transfer all equity shares in respect works: 7.109.43 Crs. Scheduled Open & Closing Date: 26.08.2023 at 16:00 FOUIE 2. The Acquirer and its directors, in their capacity a directons, accept responssbity for

Registered& Corporate office: Plot No.77, Jubilee Enclave,
Madhapur, Hyderabad- 500 081, Telangana
Telangana, India Telephone: 040 30444418
Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156

NOTICE

the information contained in this Announcerent and also for the obligations of the
Acquirer laid down in the SEBI (SAST) Regulations in respect of the Open Offer,

4. This Anncumcement. iz expected io be availzble on SEBl's  website
twww 5ebi.gowvin)

of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned

Hrs & 08.11.2023 at 16:00 Hrs.
T.No.e-12/CEICIVIlIThermal TSGENCQ/2023-24

KTPP — Construction of compound wall around the permanent storage
sheds of Kakativa Thermal Power Station, Chelpur (Village), Jayashankar

shareholders to claim their unpaid/ unclaimed Second interim dividend Bhupalapally Dist, Value of the works: T.36,75,384/-. Scheduled Open & Transfer of equity shares of the Company to oot by s oagee
amount(s) for financial year 2016-17 and failure to claim the same Closing Date: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs. Investor Education and Protection Fund (IEPF) '-1 Swastika

would lead to their equity shares being transferred to the IEPF Authority T.No.e-05/CE/O&M/KTPS-VAVI Stages/SE/O&MVITSGENCO/2023-24 Shareholders are hereby informed that pursuant to the provisions of Investor Education L

without any further notice. KTPS-V Stage - Replacement of Super Heater Header 44, 48, 5 & & Sub- and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016{ | Swastika Investmart Limited

Registered Office: Flat No,18, 2™ Floor, North Wing, Madhaveshwar Co-operative
Housing Society Lid, Madhav Nagae, 11112, 5. V. Road, Andheri W, Mumbai (MH) -
400055

Merchant Banking Division: 48 Jacra Compound, MYH Road, Indore (MP) — 452001
Confact parson: Mahit Goyal

Tel no.: +81 731 6644244; Fax no.: +81 731 6644300

E-mall: marchantbanking@swastika co.in

Investor Grievance: mb.investorgrievancedewastika.co.in

Website: www swastika.co.in

SEBI registration: INMO0QG12102

Validity period: Parmanani

BEETAL

BEETAL Financial & Computer Services Private Limited

Address: “BEETAL HOUSE", 3rd Floor, 89, Madangir, Behind Local Shopping Cenire,
Menw Dilhi-110062

Contact person; Punil Kumar Miltal

Tel. no.: 011-20961281-83 26051061, 26051064

Fax no.; 011-20061284

Email: beetalfibeetaffinancial com, beelalrtaigmail com

Website: www baataffinancial com

SEBI registration: INROOD00O262

Validity period: Permanent

For and on behalf of the Acquirer
Hella Infra Market Private Limited

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,
which remained unclaimed for a period of seven years has been credited to the IEPF on
08" June, 2023. The corresponding shares on which dividends were unclaimed for seven
consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without|

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. If
may be noted that the concerned shareholders can claim the shares and dividend from|

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s|

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in

In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &

Spool Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul period for the year 2023-24 at
Paloncha, Bhadradri Kothagudem Dist. Value of the works: 7.35,32,321)-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.

T.No.e-1T1/CEIOEMKTPS-VIl Stage/CHP/MM/P41/TSGENCO/2023-24

KTPS-VII Stage — Procurement of various types of Rollers for Kothagudem
Thermal Power Station Stage-\Vil, Paloncha Bhadradri Kothagudem Dist.
Value of the works: .19,10,0000-, Scheduled Open & Closing Date;
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

Regisirar to the Offer

T.No.e-173/CE/OEM/KTPS-VIl Stage/CHPIEM/P31/TSGENCO/2023-24
KTPS-VIl Stage — Procurement of L&T make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-Vil, Paloncha Bhadradri
Kothagudem Dist. Value of the works: 3.27,60,510/-, Scheduled OUpen &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.

T.No.e-183/CE/OSMKTPS-VIl Stage/P31UTSGENC(O/2023-24
KTPS-VIl Stage — Procurement of Empty Hydrogen Gas cylinders for
Kothagudemy Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: 2.15,00,000/-, Scheduled Open &
Closing Date: 10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

For further Details:

“ www.tsgenco.co.in, https:/itendertelangana.gov.in

Sd/-
Bank account details and Nomination details. Shareholders holding Place : Hyderabad Mohith Kumar Khandelwal| | Plage: Thare (iVest)
shares in demat mode can register/update their bank account details "IMPORTANT" Date : 13-10-2023 Company Secretary| | Date: October 15, 2023

through their Depository Participants.
For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

. o e - i
copy, itis not p035|ble to verlfy its contents The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off CST Road, Kalina, Santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www hathwaybhawani.com; Email: investors bhawani@hathway.net

Place : Mumbai
Date : October 13, 2023

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED B
Sr Standalone Consolidated
Registered Office: “UB Tower”, UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 Ne Particulars 'ii;u“:r:l: ﬂuzﬁ Ql:;gtgr Haifd‘l":daf Hﬂﬁ‘fﬂ:l Year ended llu-urt;r QHEH ﬂuar!tlzr H:'I:d‘l’:;r I-i:::d‘l’a;r Year ended
Phone: +91-80-45655000, 22272807 Fax: +91-80-22211964 = 2 = ne ands phced | oo :
: Septembe Ju September | September tembe March September [ September | September | Septembe March
CIN: L36990KA1999PLC025105 aﬂ.zﬁ‘zar 30, z“uezs ;ﬂfﬂzz ma ﬁ,zm' u,lzrnﬁza 30,2023 nfm ;u“,;?zze 3 30,2023 m'i,zmr n?zm
Website: www .unitedbreweries.com Email: ublinvestor@ubmail.com {Unaudited) | (Unaudited) |{Unaudited)| (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | {Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
1 | Total Income from Operations §7.09 70.34 £83.93 138.33 164.00 312.32 67.99 70.34 g3.93 138.33 164.00 312.32
H.___,_,.—__._DTI CEFORLO 5_5 OF SHARE CERTI E_IQﬂTE 2 | Mat Profit / (Loss) forthe period (before | {4.18) 0.74 18.78 (3.44) 19.31 3365 (4.18) 0.74 18.78 (3.443 19.31 33.65
Tax and Exceplional items)
The fﬂ“ﬂ'ﬂ"i’iﬂg share certificates of the Company have been reported lostmisplaced and the holders of the 3 | Share of net Profit / [Loss) of Joint venture : g 5 : £1.13) {1.22) (3.20) (2.35) {8.06) (5.05)
said share cerfificates have requested the Company for issue of Duplicate Share Certificates. aceountad for using the eguity method
N{mm 13 hereb}r gil,‘.'en 'Ehat the Com pany will prn{:eed to iESUE D‘UpliEEtE Share EEI‘tifCEtEE to [he bEiGW 4 | Mat Er-nfit;' I:LEIEEI] far 'Erl.i‘. period before (4.18) .74 18.78 [3.4d) 1831 3365 19.31) 1048 15.58 [3.75) 11.25 25,60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of {Ex (Rl Evgpcng Moy
publication of this notice. 5 | Met Profit / (Loss) for the period after tax | {3.73) 0.59 14.05 (3.14) 14.45 2502 {4 86) {0.63) 10.85 (5.49) 6.39 16.97
(after Exceptional items)
: : Distinctive No. & | Total Gomprehensive Income ! {Loss) for {3.58) 0.74 13.98 (2.84) 14.38 25.62 {4.71) {0.48) 10.78 (5.19) .32 17.57
Sl.| Folio |Certificate| No. of Name of the Shareholder the Period (comprising Profit / {Loss)
No. No. No. Shares From To for the period after fax and Other
1 |UB0G2688| 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (j\w) Comgrehensive Income {after tax))

JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | 810.00 21000 | 810.00 810.00 £10.00 810,00 210.00 £10.00 £10.00 810.00 310.00 810.00
2 |uBoso3s4| 111690 | 800 | 5303031 |[5303830 | ABDUL RASHEED ABDUL Bf 15107 eact)

RAHIMAN (i w 8 | Earnings Per Share - (Basic, Diluted and | (0.05) g.0 017 (0.04) 0.18 0.3 {0.06) {0.01) 013 (0.07) 0.08 0.21

ABDUL RAHIMAN KUNJU not annualised) (in Rs.)

3 |UB050490) 112933 400 ST45041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-

HHW]SHWAEAM N POOJARY 1 The above is an extract of the detailed tormat of the Financial Results for the quarter and halt year ended September 30, 2023 filed with the Stock Exchange under Regulation 33 of SEBI (Listing Obligations and
ﬁny Derson(s) having ﬁbj&ﬂtiﬂﬂﬁm the issue of the duplicate share certificates should lodge hishat/their Disclosure Reguirerments) Regulations, 2015, The full format of the aforesaid Financial Results is available on the Stock Exchange website (waww.bseindia.com) and on the Company's website
abectonwihal supporing documenls it te Companyat s Regitered Oficewitin 15 days fom e | , 11 s auesnrody i ot ey e Bardf Dt e spctveeting n Ot 13202
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place : Mumbai For Halhway Bhawani Cabletel & Dalacom Lid
be entertained from any person(s). Dale : October 13, 2023

For UNITED BREWERIES LIMITED 5d/-

_ Vatan Pathan

Place: Bengaluru AMIT KHERA Diracior & Chief Executive Officer

Date : 13.10.2023 ] COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214
1nanc1alex LEpgpr . 10
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PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT48930L1990PLCO40042)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO

INTEGRA CAPITAL LIMITED
This 1z with reference o REI leHer PV, (NBFC-BL) Serial S415/105.09.035/2023-24
dated 25.7.2023 & is hereby informad that Integra Capital Managemant Lirmied, ariginaiy
incorporated on D205/1990 under he companies act, 1956 as Intagra Capital Managemend
Limited has changed its name fo Integra Capital Limited vide approval letter dated
10M 02023,
Further, i is informed that pursuant io rule 22 of Companies (incorporation) Rules, 2014, the
cTpany has been issued a new cerificate of incorporation pursuant to change of name in
Form Mo, INC 25 by the ROC, NCT of Delhi evidencing the change of name.

== Ty e

NATIONAL SEEDS CORPORATION LTD.
{ AT TIEETT T U A-TIAT 75 TOrAT
{A& Govt. of India Undertaking-Mini Ratna Company)

T ITOTE TEET TAT (CIM): UT48990L1963G0I003913
T wraie ; WU, Tie-12, HaE-5, A W, HIAE-700091
Wi 033-2367-1077/ 74, '§—'ﬁ'ﬂ nsc kolkata re@gmail.com

.1~ TR — 3/ CAURAY, ; wier/2023-24) fai : 13-10-2023
=T / NOTICE
T, ; Short-term e-Tender Notice for
e o e 3 e[Sl of e ished rouc o
CS category of various varieties of
it g ot gt & fory e

Fodder Maize, Groundn
$-fafarr st w0 A Blackgram aaﬂangﬂl ur:m s:"ngdu.

NATIONAL SEEDS

{ AT FTRT T TR
(A Govt, of India Undertaking-Mini Ratna Company)

FHAE TEETA WIEET (CIN): U74899DL1963G01003913
@i FTETAY | Wiw-TE, W12, HEm-5,
T 033-2367-1077 1 74, 'Hm nsc_kolkata.ro@gmail.com

3/ wa. e A, : wier/2023-24) Fieri : 12-10-2023

o, :— T -

it e e

CORPORATION LTD.
THEAT

e #e, T00091

H=AT /| NOTICE

o, T2, WA, W, fov, v, S il
T (magit) % Fafie Rt 3 o
& i 3 v Pl v oy fme
FTHTA §-TAFeT T 0 1

Notice inviting Short term e-Tender for
EC:HBPP of fresh finizhad product of
of various varieties of
Greangram, B ram, Gram, Fleldpea,
Sesamum, Mustard, Lentil and
Grasspea (Lathyrus) seeds

All stakeholders are requested to take note of the above information.

By order of the board of directors

adi-

Place: Delhi Tarun Vishra
Date: 13-10-2023 (Managing Director)

e forrom & for, o e (P
FTE) 6w GPW @1 e
www.indisseeds.com %6 7R A
7 Wi JE e i E -
hitps:/findiaseeds.enivida.com T
wAfeEan 23-10-2023 F 14:30 591 7%

b B el e S 1 o

For details, please visit M3C's website
www.indiaseeds.com under Public
Motice (Tender § Cuotations). Online
bids far the above lendars may be
submitied separately at NSO e-Portal:
https:/lindiaseeds.enivida.com

latest by 14:30 Hrs. of 23-10-2023,
Corigendum / addendum, If ary, shall

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED
OPERATING IN EPC, OFF-SHORE CONTRACTS

[Under Regulation 36401 )of the insolkency and Bankrupicy Board of India
[Insotvancy Resolution Process for Corparate Persons) Regulabions, 2016)

RELEVANT PARTICULARS
1. |‘Mame of the comporate debbir along Process Construction and Technical Services
with PANI CIN LLF No. Private Limited U281 13MH20068PTC 161487
2. | Address of the-registered office Office Mo 8.9,10,1,1" Floor, Shree
Ramknshna Miwas CHS Lid, Plot 45 347,
Sector-d, Seawaods, MNeml-West Nayi
Bdurnizai, Thane, Maharashira- 400706

3. | URL of webzite htips:petsptitd comy
4. | Details of place where majority of Nawi Mumbai
fiwad assats ars located
5 | Ineteled capacity of main products! senvicas | EPC Company
(6. Criantity and vatue of main producisd HA

gervices sold in fast financial vesr
7. | Mumbsr of employeas! workmen | @
8. | Furlher details mchuding lasl availatle | htlps:dibbe govinfen'calms’claim:
fingncial slatemends {with schedules) of | process/UZ311 3MH200GPTCIGT48T
bwi wears, lists of craditors, refavant
dates for subzaguent events of the
pracass ane avalable at LURL:

[ Efigibdsy for resolution ap-pln::anls.

Interested parties can obiain requined

T E e Wi TEEm AT | | only be published in NSC's website.

fowgn T & o, 99 [ A
aﬁ?sr'l ‘;h 3=|-_r|'41H ﬁnﬂqﬂ;jr f—*r-m'r'?
£l ﬁnﬁ"s,:raﬁ* - T
hitps:findigseeds.enivida.com =T
Afewag 19-10-2023 F 14:30 99 7%
G e e e
o it AeromE 0T e B

For details, please visit NSC's website
www.indiaseeds.com under Public
Maotice [Tender [ Quotations). Online
bids far the above tenders may be
submitted separately at NSC e-Foral:
https:flindiaseeds. enivida.com
latest by 14:30 Hrs. of 18-10-2023.
Corrigendum / addendum, if any, shall
oy be publishad in N30 s wabsita.

FHTS AT, TET AT T, SIAETT | Reglonal Manager, NSC, Kolkata

£rir v, vy Aoy vy, wYerETAT | Regional Manager, NSC, Kolkata

MAGNUM VENTURES LIMITED

CIN: L21033DL19280PLC010432
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
MNotice is hereby given that the 01/2023-24 EGM {Extra-Crdinary General Meeting) of the
Company is scheduled fo be held on 8th Novernber, 2023, Wednesday at 011.00 p.m.
theough Video Conference, in compliance with all applicable laws and circulars issued by
the Ministry of Corporate Affairs (MCA), Government of India & Securites & Exchange

Board of India (SEBI), totransact the business that will be setforthin the Nefice of he Mesting

As par aforesaid circwtars, the Mobice of EGM has tabe sent only by electronic maods bo thass
Mambers whase E-mail 14 are already registerad with the Company’ Dapositaries. The
Company is also providing e-voting and rameta a-voding facility to all its membars sirmilar b
garliar praciicas.

Hyouremall ID is alresdy registerad with the Cormpany Depositary, Notice of EGM and login
details for e-voling shall be sent to your registered ema# address. In case you have not
registered your email 10 with the Company! Depositary, please follow below instruchions to

NATIONAL SEEDS

2

T e ;

e | e 10 e A
F Tt o Rral 6 T ¥
1,300 TR FT TR i fE

TR & 3~ g

wET |t e s

(v T T ST
iA Gowvl. of ErH:Ir-H Undertaking- Mini Ratna Company)

THITaiIe TEETT FEAT (CIN): U748990L 1963601003913
WH-TH, Tie—12, HaF-5, HIvL #, HIEmE-700091

WA 033-2367-1077 | 74, $-991 & nsc_kolkata.ro@gmail.com
W, i TPAT ~ 14 w.oe A, wier/ 2023-24) FRvw : 12-10-2023
To==T /| NOTICE

CORPORATION LTD.
T Tl

Hma-Tandat quuﬁﬂ for W
ng approx. 1, 8q.
of Godown ce for Storage
of Seeds, within the distance of
approx. 10 KMs from

Siliguri City West Bengal.

g fam & fAw, @ g (-

Frews) & sl femm 9t famme
www, indiaseeds.com 25 3% faf
e wiveme A weaa P R of-dde
hitps:/findiaseeds.enivida.com T
sfermram 02-11-2023 % 15:00 %9 7%

For defails, please visitNSC's wabsita
www.indiaseeds.com under Public
Rotice (Tender [ Quotations): Online
bids for the above tenders may be
subrmitted zeparately al NSC e-Portal:
https:llindiaseeds.enivida.com
latest by 15:00 Hrs. of 02-11-2023.

(A KERALA WATER AUTHORITY CRCHTEET(EE
“Tender No : 205/2023-24 YA

Jal Jeevan Mission (JUJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC i
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in
www.etenders.kerala.gov.in

Superintending Enginee
PH Circlg
Muvattupuzhﬁ

KWA-JB-GL-6-1371-2023-24

ANNOUCEMENT IN TERMS OF REGULATION 18(5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEQVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office: Stainless Centre, 4” Floor, Plot No. 50, Sector 32,

Tel No,: +81-124-4616600, +91-124-4616617, Fax No.: +81-124-4616659;

Giraaran, Haryana-=-122001, india;

Website: www shalimarpaints.com

This announcement (“Announcement’) is baing issuad by Swastika [nvestment Limitad,
tree manager to the Open foeri‘llanagnrtn the Offer” or "Manager'). for and on behalf
of the Acquirer, pursuant to and in cormpliance with Regulation 18(5) of the Securities and
Exchange Board of India [Substantial Acguisition of Shares and Takeovers) Regulabons,
2011, 25 amended ("SEBI {SAST) Regulations’) in respact of the mandatory open offer
b acquire up to 217,684,807 (Two Crore Seventeen Lakh Sixty Four Thousand MNine
Hundred and Sewen only) fully paid up equity shares of face value of INR 2/- (Indian
Fupees Two only] each of Shalimar Faints Limided ["Equity Shares’} representing
26.00% of the Expanded Vioting Share Capita from the Eligible Shareholders of Shalirmar
Paints Limitad {"Targel Company”) by Hefia Infra Market Private Limited (“Acquirer”)
pursuant t and in compliance with SEBI (SAST) Regulatons ["Offer”"Open Offer’).
This Announcament should be read in continuation of, and in conjunction with the Public
Announcement: dated September 27, 2023 "PA"), Detased Public Statement which
was published on Seplember 30, 2023 ("DPE7) and the Draft Letter of Offer filed with
the Securities and Exchange Board of India ("SEBIF) on Cclober 08, 2023 ("DLOF").
Capitalized terms used in this Announcernent but not defined shall have the same
meaning s assigned to such terms in the PA, OPS and DLOF

The Eligible Shareholders ara requested to take note of the following developrents with
respect io the Uffer:

(A) Revision in Offer Price:

1. The Acguirer has acguired the following Equity Shares pursuant to SE Share
Purchass in accordance with Regulabon 22{2A) of the SEBI (SAST) Regulations;

Mo. of Equity Shares | Average price Total
Date acquired by the per Equity consideration
Acquirer Share (INR) {INR)
Cctober 12, 2023 24,10 60 168.063 40513282405

Mote: 1) Sincg tha Equily Shares have bean acquired during the Orfer Panod, they wall ba placed
i e Sfare Escrow 17 accerdaoce wilh Reguatian 22(24) of the SERI [SAST] Regitabians. Tha

under section 25(Zjih of the Code information by sencing email io: register your eémail 10 for obtazining Motice of EGM & login detais for e-voting. ﬁaﬁ;ﬁiqﬁﬁmwﬂ”ﬁ I'q{_h';rg'qi‘im:r?l?mﬁ | Caorrigendum [ addendurr, il any, shall Acquirer will not be enfiled 1o exercise valing nights with respact [ such eqis rf shams kegt i the

SN : anly be published in NSC's website Sha et Loy thes TRRBover FEauslias. Suth Gal Shams Shal b lsased
is availabla at URL: ip-pets@gmail.com Registrafion/updation of e-mail addresses & bank account details: re Ezcrow 58 requined’ under the Takeowar Reguiatians. Such Equily Sharas shal ba ralaas
. : T i s Acquarer s devmiad account and ACUINET G Bxercise valng fighfs on such Equaly Shares upan
10, | Last date for receipt of expression 30° Delober 2023 | Send a request to RTA of the Company L&, MAS Services Limited at T-34, gt U, W Srer B, BRI [ Regional Manager, NSC, Kolkata the erier of: i} sxpine of 21 {Twanty Cne) Warking Days from F e oty o1 T A% praunded the
of interest - | 2nd Floor, Okhla Industriai Area Phase - ||, New Delhi - 110 020 in dety filled E:g;m 'I:,.mhf,fmhn.:' flfl‘drie 'ft-'uw E't}emh’l'fp-:'j il Mhr';r i Eﬁr'-:[ﬁ f‘EFhE-.wFS.ﬂD'r; %I_:J w:n";# o T
11. | Date of issue of provisional st of 2" Movamber 2023 i Form Mo, [SR-1, whichican be downloaded from the website of the Company il FaLn ’ DP-TT Ul '?“_l-- _l" 9{"5*1: B8 WY T 2 aceril bl Regu 'E'-'H
prospactive resclution applicants Physical i at www.magnumventures.in under Investor Relation tab as well as RTA's 2 ITNhr;: 'J}?;TE,;‘W?E”:‘EE vy t:-E SDEUJE; él:ﬂrglgflﬁn E r1hﬂ :(-jnlr:egalg E':I'-“ﬂ'r'fz"&-'i-'{ 'ﬁ
= (SepAE e edtonatdinctom (A Nousinber 2] R | ?Ebﬁ:‘f : FEIIE“:IM EZEEEF; A et EUTE-"'”“ tﬁs Soncanel e et Ehei is higher. thani zlhe:anfeLrwIIZ?ricse Trfﬂr:fme in tgn!fns I-::n? seq-..-',;h:{m g:,?fﬁ gf I:;'-ENSEI%J
iginnal list arm No. W al signature to RTA's email id investon@masserv.com | 3 : ' L I -
bo provisiones) et _ e et  ri@cisababad o Karnataka Bank Ltd. I.:) (SAST) Regulations, the Offer Price stands revised from INR 165)- (Indian Rupees
13, | Dale of msue of final st of 17 Movember 2023 | Fl:'l ': " 5 . Your Family Bank. Acsoss India. |:||"|E HI.II"I-IZ_HIE{:I Si:.j-’. Fi...-._-;- .;'mh'j. I:.Er Eq;_::h- Share 9] ] = 1ﬁglﬂ:|.|'_.!|nd|an Rms {:'HE
_____ prospective resolubion applicants | D'H“i“t F'Iaa:ae contact vour DF and register your gmail address and bank account Hundrad Sixty Mine and Fifty Paise nnlilj per Equity Share [‘Revised Offer Price”).
14, | Date of ssua of information mmnmnﬂum 19" November 2023 Holding | delails as per the process advised by DR Regd. &Hﬂiﬂﬁh FB hﬁ.mm Kankanady, Mangaluru - - ST5 002 Accordingly, the Revised Offer Price shall be paid to all the Eligible Shareholders

Ph: ﬂl!hm E-mail: investor who validly tender their Equity Shares in the Open Offer, subject o the terms and

Website: mmﬂmmuk com, CIN: umgmwﬁﬁg conditions sat out in the FA, DPS and the LOF that will ba sent to the Elgible
Shareholders in accordance with the provisions of the SEBI (SAST) Regulations.

NOTICE OF LOSS OF SHARE CERTIFICATE i Bsn i

Motice is hereby given that the following share certificate(s) have been 1. Based on the Revised Offer Price, the revised maximum consideration payable
reported as lost misplaced and upon request from the shareholder(s)legal under the Offer {assuming full acceplance of the Offer) is INR 368,91,51.736.50
heirls) the Bank will proceed fo issue duplicate share certificate(s) to the {indian Rupees Three Hundred Sixty Eight Crore Ninety One Lakh Fifty
below mentioned person(s) unless a valid objection with all supporting One Thousand Seven Hundred Thity Six and Fifty Paise only] (“Maximum
documents is récaived by the Bank at its registered office within 15 days Consideration”). In view of increase in the Maximum Consideration, the Acquirer
from the date of publication of this notice. No claim will be entertained by the has deposited additional funds in the Escrow Account craated to provide sacurity for

ith to the criging! shar ifi . gihai performancs of ifs obligations under the SEBI [SAST) Regulations. The addibonal
Eﬁﬂg gﬁplﬁ%ﬁmf’e Dfe original share certificate(s) subsequent tothe issue armount deposited in the Escrow Actount has been confismed by the Escrow Agemt

by way of a confirmation betier dated October 13, 2023,

evahation meatrc and request for resohution |
pians to prospeciive resolution applicants
15. | Last dabe for submission of resclution plans

16. | Process emad i to submit
Exprassion of Interest

E-voting Information: The Company will provide its shareholders faciity of remate a-
voting through alectronic voting services arranged by NSOL. Electronic voling shall also be
made-avadabde to the shareholders participating in the EGM. Details reganding the same will
be provided in the Moatice of the EGM and will also be made available on the Company's
wabsile viz, waw magnumveniures.in
The MNotice of EGM will also be available on Company's webzite at
wwiw.magnurrvantures.in and website of BSE Limited at www.bseingia.com and N3E
Limited at wew nsaindia.com Members attending tha meeting through VO shall be counted
for the: purposs of Quorurn under Section 103 of the Companses Act, 2013,
For Magnum Ventures Limitad
Sd/-
Pardeep Kumar Jain

197 Distembar 2023
ip.pelsgerail com

Edi-

CA Sunil Kumar Kabra

RP far Mis Process Construction and Technical Services Pvt Ltd.
BBl Registration Mo.: IBBUIPA-BHIP-POI0N 201 718111662

301, 3* Floor, Reegus Business Center, New Cityfight Rioad,

Abowe Merceges-Benz Showrcom, Bharthana-Vesu, Suret-295007

Date: 14° Oclobar 20231
Plame: Surat

Date: 141072023

COLGATE-PALMOLIVE (INDIA) LIMITED Place: Ghaziabad (Managing Directar) 8L| Folie Cert No. Dist No. No. of| Name of the 2. The Acgquirer has made firm financial amrangements for fulfilling the payment
CIN: L24200MH1937PLC002700 |Mel  No. From To | From  To |Sharess  Share Holder obligations under the Offer, in terms of Reguiation 25(1) of the SEBI (SAST)
Regd. Off: Colgate Research Centre, Main Street, 1 |s7op0¥31 | seepo | sasiz| 13g0747!  1apoacs| 4790 | PRAKASH A Regulations, and the Acquirer is able to implement this Offer. Sen and Ray,
Hiranandani Gardens, Powai, Mumbai 400 076. . _ 413211 52316382| 52318328 Chartered Aocountants (FRN; 0303047E) having its office at 322, V Mal, Thaliur
Tel: (022) 6709 5080 Fax: (022) 2570 5088 _ TELANGANA STATE POWER sl | ool Kume Kofa. parnr mamarsip o 122300}, vid 5 certcal cated Ocober
Website: www.colgatepalmolive.co.in Il GENERATION cnﬁpuﬂmmm LIMITED : = 13, 2023 certified that the Acquirer has adequate and firm financial resources
Email Id: investors_grievance@colpal.com S VIDYUT SOUDHA * HYDERABAD - £ _— For Karnataka Bank Ltd through verifiable means to fulfil its obligations under the Offer.
NG - - i Mangaluru Sham K 3. Based on the above, the Manager is satisfied that firm arrangements have been
T.No.e-01/CETPC/SE-IBTPSITSGENCO/2023-24 Date : 13/10/2023 Company Secretary put in place by the Acquirer to fulfil its obligations in relation to this Offer through
NOTICE is hereby given that pursuant to Section 124(6) of the BTPS {4x270MW] - New conveying system for diversion of raw coal from the verifiable means in accordance with the SEBI [SAST) Regulations.
Companies Act, 2013 (“the Act’) read with the Investor Education and existing crusher house o stock the raw coal near chain conveyors and (C) Other Information:
Protection Fund Authority (Accounting, Audit, Transfer and Refund) construction of space frame structure raw coal storage shed at Bhadradsi 1. Exceptas detailed in this Anncuncement, all ather tarme, condifions and contents of
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive Thermal Power Station, Manuguru, Bhadradn Kothagudem Dist. Value of the SOWER MECH PROJECTS LIMITED the Open Offer and the PA, DPS, DLOF remain unchanged.
(India) Limited (“the Company”) will transfer all equity shares in respect works: 7.109.43 Crs. Scheduled Open & Closing Date: 26.08.2023 at 16:00 FOUIE 2. The Acquirer and its directors, in their capacity a directons, accept responssbity for

Registered& Corporate office: Plot No.77, Jubilee Enclave,
Madhapur, Hyderabad- 500 081, Telangana
Telangana, India Telephone: 040 30444418
Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156

NOTICE

the information contained in this Announcerent and also for the obligations of the
Acquirer laid down in the SEBI (SAST) Regulations in respect of the Open Offer,

4. This Anncumcement. iz expected io be availzble on SEBl's  website
twww 5ebi.gowvin)

of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned

Hrs & 08.11.2023 at 16:00 Hrs.
T.No.e-12/CEICIVIlIThermal TSGENCQ/2023-24

KTPP — Construction of compound wall around the permanent storage
sheds of Kakativa Thermal Power Station, Chelpur (Village), Jayashankar

shareholders to claim their unpaid/ unclaimed Second interim dividend Bhupalapally Dist, Value of the works: T.36,75,384/-. Scheduled Open & Transfer of equity shares of the Company to oot by s oagee
amount(s) for financial year 2016-17 and failure to claim the same Closing Date: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs. Investor Education and Protection Fund (IEPF) '-1 Swastika

would lead to their equity shares being transferred to the IEPF Authority T.No.e-05/CE/O&M/KTPS-VAVI Stages/SE/O&MVITSGENCO/2023-24 Shareholders are hereby informed that pursuant to the provisions of Investor Education L

without any further notice. KTPS-V Stage - Replacement of Super Heater Header 44, 48, 5 & & Sub- and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016{ | Swastika Investmart Limited

Registered Office: Flat No,18, 2™ Floor, North Wing, Madhaveshwar Co-operative
Housing Society Lid, Madhav Nagae, 11112, 5. V. Road, Andheri W, Mumbai (MH) -
400055

Merchant Banking Division: 48 Jacra Compound, MYH Road, Indore (MP) — 452001
Confact parson: Mahit Goyal

Tel no.: +81 731 6644244; Fax no.: +81 731 6644300

E-mall: marchantbanking@swastika co.in

Investor Grievance: mb.investorgrievancedewastika.co.in

Website: www swastika.co.in

SEBI registration: INMO0QG12102

Validity period: Parmanani

BEETAL

BEETAL Financial & Computer Services Private Limited

Address: “BEETAL HOUSE", 3rd Floor, 89, Madangir, Behind Local Shopping Cenire,
Menw Dilhi-110062

Contact person; Punil Kumar Miltal

Tel. no.: 011-20961281-83 26051061, 26051064

Fax no.; 011-20061284

Email: beetalfibeetaffinancial com, beelalrtaigmail com

Website: www baataffinancial com

SEBI registration: INROOD00O262

Validity period: Permanent

For and on behalf of the Acquirer
Hella Infra Market Private Limited

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,
which remained unclaimed for a period of seven years has been credited to the IEPF on
08" June, 2023. The corresponding shares on which dividends were unclaimed for seven
consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without|

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. If
may be noted that the concerned shareholders can claim the shares and dividend from|

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s|

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in

In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &

Spool Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul period for the year 2023-24 at
Paloncha, Bhadradri Kothagudem Dist. Value of the works: 7.35,32,321)-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.

T.No.e-1T1/CEIOEMKTPS-VIl Stage/CHP/MM/P41/TSGENCO/2023-24

KTPS-VII Stage — Procurement of various types of Rollers for Kothagudem
Thermal Power Station Stage-\Vil, Paloncha Bhadradri Kothagudem Dist.
Value of the works: .19,10,0000-, Scheduled Open & Closing Date;
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

Regisirar to the Offer

T.No.e-173/CE/OEM/KTPS-VIl Stage/CHPIEM/P31/TSGENCO/2023-24
KTPS-VIl Stage — Procurement of L&T make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-Vil, Paloncha Bhadradri
Kothagudem Dist. Value of the works: 3.27,60,510/-, Scheduled OUpen &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.

T.No.e-183/CE/OSMKTPS-VIl Stage/P31UTSGENC(O/2023-24
KTPS-VIl Stage — Procurement of Empty Hydrogen Gas cylinders for
Kothagudemy Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: 2.15,00,000/-, Scheduled Open &
Closing Date: 10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

For further Details:

“ www.tsgenco.co.in, https:/itendertelangana.gov.in

Sd/-
Bank account details and Nomination details. Shareholders holding Place : Hyderabad Mohith Kumar Khandelwal| | Plage: Thare (iVest)
shares in demat mode can register/update their bank account details "IMPORTANT" Date : 13-10-2023 Company Secretary| | Date: October 15, 2023

through their Depository Participants.
For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

. o e - i
copy, itis not p035|ble to verlfy its contents The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off CST Road, Kalina, Santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www hathwaybhawani.com; Email: investors bhawani@hathway.net

Place : Mumbai
Date : October 13, 2023

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED B
Sr Standalone Consolidated
Registered Office: “UB Tower”, UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 Ne Particulars 'ii;u“:r:l: ﬂuzﬁ Ql:;gtgr Haifd‘l":daf Hﬂﬁ‘fﬂ:l Year ended llu-urt;r QHEH ﬂuar!tlzr H:'I:d‘l’:;r I-i:::d‘l’a;r Year ended
Phone: +91-80-45655000, 22272807 Fax: +91-80-22211964 = 2 = ne ands phced | oo :
: Septembe Ju September | September tembe March September [ September | September | Septembe March
CIN: L36990KA1999PLC025105 aﬂ.zﬁ‘zar 30, z“uezs ;ﬂfﬂzz ma ﬁ,zm' u,lzrnﬁza 30,2023 nfm ;u“,;?zze 3 30,2023 m'i,zmr n?zm
Website: www .unitedbreweries.com Email: ublinvestor@ubmail.com {Unaudited) | (Unaudited) |{Unaudited)| (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | {Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
1 | Total Income from Operations §7.09 70.34 £83.93 138.33 164.00 312.32 67.99 70.34 g3.93 138.33 164.00 312.32
H.___,_,.—__._DTI CEFORLO 5_5 OF SHARE CERTI E_IQﬂTE 2 | Mat Profit / (Loss) forthe period (before | {4.18) 0.74 18.78 (3.44) 19.31 3365 (4.18) 0.74 18.78 (3.443 19.31 33.65
Tax and Exceplional items)
The fﬂ“ﬂ'ﬂ"i’iﬂg share certificates of the Company have been reported lostmisplaced and the holders of the 3 | Share of net Profit / [Loss) of Joint venture : g 5 : £1.13) {1.22) (3.20) (2.35) {8.06) (5.05)
said share cerfificates have requested the Company for issue of Duplicate Share Certificates. aceountad for using the eguity method
N{mm 13 hereb}r gil,‘.'en 'Ehat the Com pany will prn{:eed to iESUE D‘UpliEEtE Share EEI‘tifCEtEE to [he bEiGW 4 | Mat Er-nfit;' I:LEIEEI] far 'Erl.i‘. period before (4.18) .74 18.78 [3.4d) 1831 3365 19.31) 1048 15.58 [3.75) 11.25 25,60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of {Ex (Rl Evgpcng Moy
publication of this notice. 5 | Met Profit / (Loss) for the period after tax | {3.73) 0.59 14.05 (3.14) 14.45 2502 {4 86) {0.63) 10.85 (5.49) 6.39 16.97
(after Exceptional items)
: : Distinctive No. & | Total Gomprehensive Income ! {Loss) for {3.58) 0.74 13.98 (2.84) 14.38 25.62 {4.71) {0.48) 10.78 (5.19) .32 17.57
Sl.| Folio |Certificate| No. of Name of the Shareholder the Period (comprising Profit / {Loss)
No. No. No. Shares From To for the period after fax and Other
1 |UB0G2688| 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (j\w) Comgrehensive Income {after tax))

JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | 810.00 21000 | 810.00 810.00 £10.00 810,00 210.00 £10.00 £10.00 810.00 310.00 810.00
2 |uBoso3s4| 111690 | 800 | 5303031 |[5303830 | ABDUL RASHEED ABDUL Bf 15107 eact)

RAHIMAN (i w 8 | Earnings Per Share - (Basic, Diluted and | (0.05) g.0 017 (0.04) 0.18 0.3 {0.06) {0.01) 013 (0.07) 0.08 0.21

ABDUL RAHIMAN KUNJU not annualised) (in Rs.)

3 |UB050490) 112933 400 ST45041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-

HHW]SHWAEAM N POOJARY 1 The above is an extract of the detailed tormat of the Financial Results for the quarter and halt year ended September 30, 2023 filed with the Stock Exchange under Regulation 33 of SEBI (Listing Obligations and
ﬁny Derson(s) having ﬁbj&ﬂtiﬂﬂﬁm the issue of the duplicate share certificates should lodge hishat/their Disclosure Reguirerments) Regulations, 2015, The full format of the aforesaid Financial Results is available on the Stock Exchange website (waww.bseindia.com) and on the Company's website
abectonwihal supporing documenls it te Companyat s Regitered Oficewitin 15 days fom e | , 11 s auesnrody i ot ey e Bardf Dt e spctveeting n Ot 13202
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place : Mumbai For Halhway Bhawani Cabletel & Dalacom Lid
be entertained from any person(s). Dale : October 13, 2023

For UNITED BREWERIES LIMITED 5d/-

_ Vatan Pathan

Place: Bengaluru AMIT KHERA Diracior & Chief Executive Officer

Date : 13.10.2023 ] COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214
1nanc1alex LEpgpr . 10




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

SATURDAY, OCTOBER 14, 2023

PUBLIC NOTICE
INTEGRA CAPITAL LINITED
(GIN: LT4635DL1950PLCO40042)
IM THE MATTER OF CHANGE OF MAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO
INTEGRA CAPITAL LIMITED
This iz with reference to RBI letter PV, (NBFC-BL} Serial S41505.09.035/2023-24
dated 25.7.2023 it is hereby informed thai Inteqgra Capital Management Lirmited, originasy
incorporated on- 02051990 under the companses act, 1956 as Integra Capital Managamend
Limited has changed its name to Integra Capital Limited vide approval letter dated
10M 072023,
Furtier, i is inferrmed thal pursuant fo rule 235 of Companies (Incorporation) Rules, 2014, the
company has been isued a new cerlificale of incorporation pursuant g changs of name in
Form No. INC-25 by the ROC, NCT of Delt evidencing the change of name
All stakeholders.are requesied to take nole of the-gbove information
By order of the board of directors
S

Place; Delhi Tarun Vohra

arer A feaes

NATIONAL SEEDS CORPORATION LTD.

{'H'I'F.'l HTERIT SRl 30shH— ™
(A Govt. of India Undertaking-Mini Ratna Company)

i+ HEET (CIN): UT4888DL 1963601003513

wIGHE
G wAT | WH-TH, W12, TFE-5, Ui 7, SEEr-T00091

B
T
EET

W 033-2367-1077 | 74, -9 : nsc.kolkata.rofgmail.com

e T A e

NATIONAL SEEDS CORPORATION LTD.
(WTET TTRT T ST AT T e
(A& Govt. of India Undertaking-Mini Ratna Company)
qEa= T (ClN): uwasat}usﬁmmnusma
T W  WEm-UEy, Wie-12, HEe-5, Wi 6, WIEsm-700091

%‘l

W 033-2367-1077 | 74, i—-ﬂﬂ nsc.kolkata. m@gmasl com

I{E‘HM.A L AL (V18 § e-Tender Notice |

Jal Jeevan Mission (JJM) 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC ir
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in
www.etenders.kerala.gov.in

Superintending Enginee
PH Circl¢

KWA-JB-GL-6-1371-2023-24

Muvattupuzhi

ANNOUCEMENT IN TERMS OF REGULATION 18(3) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED, TO THE

Date: 13-10-2023 {Managing Director)

REPUBLICATION OF FORM G

i~ TEqTES — 3/ v UG, Wre2023-24) T : 13-10-2023
=T f NOTICE
T T, G, T8 dn 94 # dra s | Shortterm e-Tender Notice for
e Supply of fresh finished uct of
fafie # :ﬁ' #it & AT Eﬂptﬂgwnrfnf various m“ of
AT vrwe ot gl o ey v Fodder Maize, Groundnut,
3-fafiry oy v it Blackgram & Bengal gram seeds.

.- TATET — 3/ v A, wier/ 2023-24,) T 12-10-2023
AT/ NOTICE
[T, 747, T, e, o, e, wp o | Notice inviting Short term e-Tender for
e T
AT AR ngram, ram, Gram, Fieldpea,
ArTET §-Fafer amdf 0 g Eﬁm’?mm?

oo fa=m = o, 73 o= (A
www.indisseeds.com 35| 737 fafEa
el T o B e o R e P
https:Vindiaseeds.enivida.com o7

e Frmer ot Seremge o 8w et

wfagag 23.10-2023 F 14:30 ¥ 7%

Fordetails, please visit N34 's website
wwrw.indiaseeds.com under Public
Motice (Tender { Cuatations), Online
bidz for the above tenders may be
submitied separalaly &l NS0 e-Portal;
https:/iindiaseeds. enivida,.com
latest by 14:30 Hrs. of 23-10-2023.
Comigendum/ addendum, iF any, shall
anly be published in NSC's wabsita.

fom g ¥ fom, = { Ff-
Err e I T o mﬁ; g
www.indiaseeds.com #= | 7= =g
i A vens e g
hitps:/indiaseeds.enivida.com =
sfead 19-10-2023 % 14:30 74

ey ot wfes) =% ot uigww

2 fv o S T IR B |

Fardetails, please visit NSC's wabsia
www.indiaseeds.com under Public
Motce (Tander § Quotations). Onlina
bids for the above tenders may be
submitted separately at NSC e-Poral:
hitps:ilindiaseeds.enivida.com
fatest by 14:30 Hrs. of 19-10-2023.
Corrigendem/ addendum, if any, shall
only ke publizhed in NG s websile.

INVITATION FOR EXPRESSION OF INTEREST FOR
PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS

[Under Regulation 364101 10f the Insohvency and Bankrupicy Board of India
{Insolvency Resolution Process for Corporate Persons] Regulations, 2016}

SriTy T, e &1 T, WEERTT [ Regional Manager, NSC, Kolkata

ﬁﬂm, '-l.'@'il Arar e, ®rerETaT | Regional Manager, NSC, Kolkata

1. | Name of the Conparate debbor along
with PAM! CINSLLP-Ma,

2. | Address of the regisierad ofice

3 | URL of wehsita

4. | Delails of placa whare majoeity af

fimed assets ane locatisg

5 | Instaled -:ma-::t:.r:fman prcr:lujﬁa 5&:*.-1::35
B: |:'-\.IEI'||I|"_|' and value of man ;:ruu.p:'!ﬁ.
sanvices s0id in last fmanci! yeas

RELEVANT PARTICULARS

N e LT FTE B LU PRl S Py e P M e B S e R e e e Bt e SEFE S ST S Sy R g ey e ey

Process Constructon and Technical Services

Private Limdited L2011 3MH2006PTC161487
Office Mo 8,2,10,11.17 Flooe, Shree

Famkrshng Niwas CHS Lid, Piat 48 247,
Sector-dd, Sedwaods, Nenl-WesL Navl
5a'urri:1a| Thane, Mahafas.htfa &IIII}"IZII:-

"1'1|'.-== .'p"E.':MIh:I o
Maw Mumbai

EFC Cormpany
HA

Wumber of Rpho _.I'BE:E| WOk men

8. | Further details inchuding tast available

hngicial statements {weth schedulas) of

b vears, lisksof creditors, refevant
dates for subgequent events of the

process are available a1 URL:

2 (B glh"'g.' T'esnlullur. a|'.t:.'|I||:.an15
under sackion 25(2h) of the Code

B

fips b govinenfdaimsiclsm-
process UEE 1 3MHZI0ERTC 161487

Inferasted partias can obiain required

infarmation by sending email ko

i5 available at URL: i pets gl oo

ewaluation rmalri and request for resakution |

plans 1o proapecie resolilion applicants

15, | Last date for wttmssnncfr&a:{uhuﬂ p.'ar'-s_'

19" December 2023

i polsi@omail.oom

16, | Process eme i i o 5-I.I|.'IF1I|‘
| Exprassasn of Infarest

CA Sunil Kumar Kabra

RP for W's Process Construction and Technical Services Pyt Ltd,
IBBI Registration No.: IBBUPA-D IP-POIGH12017-18M11652

301, 3" Floor, Reequs Business Center, Naw Cilyiight Rioad,

Above Marcades-Banr Showaam, Bharlhana-Vesu, Sural-S85007

Diate: 147 Golober 2023
Ffaca: Surat

sdi-|

Email Id: investors_grievance@colpal.com

Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive

and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in

In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/

through their Depository Participants.
For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

Place : Mumbai
Date : October 13, 2023

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLC010492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
Motics is hersty given thatl the 01/2023-24 EGM (Extra-Ordinary General Meating) of the
Company i schaduled 1o be held on 8th Novernber, 2023, Wednesday st 01.00 pm,
theowgh Video Conferance, in compliance with all applicable laws and circulars issued by
tive Ministry of Corporate Affairs (MCA). Government of India & Securibes & Exchange
Board of India {SEBI), tofransack the business thatwill be et grhin the Notice of the Meeting.

Az per aforesaid circulars, the Notce of EGM has tobe sent ooy by elecironic mode to those
Members whose E-mail [d are siready registered with the Company/ Depositaries. The
Company is also providing e-voting and remote e-woding facility toall its members similar to
earier praciices,

I youremail |D 15 already registerad with the Company! Depositany, Notice of EGM and login
detads for e-voting shall be sent fo your registerad emad address, In case vou have nol
registered your email 1D with the Company/ Deposidary, please Tollow below instruchons o
register vouramail 10 for abtaining Mokce of EGM & Jogin detaiis fore-voling.

Registration/updation of e-mail addresses & bank an:cuunt details:

E-voting Information: The Company will provide: its sharehoiders faciity of remote e-
viting through efectronic voting senices aranged by NS0L. Electronic voting shall also be
made avagabée to the shansholders paricipating in the EG3. Details regarding the same will
be provided in the Notice of the EGM and will also be made available on the Company's
websibe viz. www.magnumyeniures.in

The Notice of EGM will also be available on Company's wehbsite at

www.miagnumventures.in and website of BSE Limited &t www bssindia.com and NSE

Limited at wwnw nseindia.com Members aftending the masiing through VW shall be counted
for the purpose of Quorurm undar Section 103 of the Companies Act. 2013

For Magnum Ventures Limited

Sdi-

Date: 141002023 Pardesp Kumar Jain

NATIONAL SEEDS
{ T HIRT T

TereTer yree & w10 frwit e

& Tt § Al % US F F

1,300 =rehtz =1 TieTe e fome
W F i 3T e

o e e

TAFHH—TTAT T
(A Govt. of India Undertaking- Mini Ratna Company)
WITAHE ‘TE'!'F-I TEAT (CIN): UT4899DL 1963601003913
AT FETT | TR, W12, BE-5, Wi 7, R
EIT: 033-2367-1077 | 74, -9+ : nsc.kolkata.ro@gmail.com
.= 9 ~ 14 v U 6. e/ 2023-24 ) e
H=AT / NOTI P =

CORPORATION LTD.

=T000%1

12-10-2023

e-Tender Notice for
Hiring . 1,300 sq. ft.
of Godown ce for Storage
of Seads, within the distance of
approx. 10 KMs from

Siliguri City West Bengal.

P T & for, o aeEr (TR
FRTH % owiE fem = dEmEe
WWW, www.indiaseeds.com 55 | el BIEH]
T T fm F I-Tim:
hitps:findiagseeds.enivida.com 77
Afaa 02-11-2023 F 15:00 =9 7%
frd o g = e

For details, please visit NSC's website
www.indiasesds.com under Public
Motice (Tender [ Quotations). Online
bids for the above tenders may ba
submitted separately al NST e-Forlal:
https:llindiaseeds. enivida.com
latest by 15:00 Hrs. of 02-11-2023,

Corrgendum /S addendum, if any. shall

SHALIMAR PAINTS LIMITED

Registered Office: Stainless Centre, 4" Floor, Plot No. 50, Seclor 32,
Tel No.: +91-124-4616600, +31-124-4616617; Fax No.: +3

ELIGIBLE SHAREHOLDERS OF

Crigram, Haryana-122001, India;

Webshe: www shalimarpaints.com

1-124-2616655;

This announcement (“Announcement’) is being issued by Swasiika Investment Liméted,

s Erm e R T et | | only be publishad in NSC'swebsits.

Sy e, TP i e, ®rerRTeT | Regional Manager, NSC, Kolkata

VIDYUT SOUDHA = HYDERABAD -

) a3z

\:\_d < : £h

construction of space frame structure raw coal storage shed at Bhadradri
Thermal Power Station, Manugury, Bhadradn Kothagudem Dist, Value of the

KTPP - Construction of compound wall around the permanent storage
sheds of Kakatiya Thermal Power Station, Cheipur (Village), Jayashankar
Bhupalapally Digt, Value of the works: ¥.36,75,384/-. Scheduled Open &
Closing Date: 11.10.2023 at 17;00 Hrs & 26.10.2023 at 17:00 Hrs.
T.No.e-05/CE/O&M/KTPS-V&VI Stages/SEIO&MVITSGENCO/2023-24
KTPS-V Stage - Replacement of Super Heater Header 4A, 4B, 5 & 8 Sub-
Spool Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul pericd for the year 2023-24 at
Paloncha, Bhadradr Kothagudem Dist. Value of the works: $.35,32,321/-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.

T.No.e-171/CE/OAMKTPS-VIl Stage/CHP/MM/P41/TSGENCO/2023-24

KTPS-VIl Stage - Procurement of various types of Rollers for Kothagudem
Thermal Power Station Stage-\Vil, Paloncha Bhadradr Kothagudemn Dist.
Value of the works: ¥.19,10,000/-, Scheduled Open & Closing Date:
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

T.No.e-173/CE/O&MKTPS-VIl Stage/CHP/JEM/P31/TSGENCO/2023-24
KTPS-VIl Stage = Procurement of L&T make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradr
Kothagudem Dist. Value of the works: ¥.27,60,510/-, Scheduled Open &
Closing Date: 07.10.2023 at 16:00 Hrs £ 30.10.2023 at 15:30 Hrs.

T.No.e-183/CE/ORMIKTPS-VII Stage/P31TSGENCO/2023-24

KTPS-VIl Stage - Procurement of Emply Hydrogen Gas cylinders for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥,15,00,000/-, Scheduled Open &
Closing Date: 10,10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

Far further Datails: "

www. isgenco.co.in, hitps:Hendertelangana.gov.in

copy, itis not p035|ble to verlfy its contents The Indian

10, | Last date for recaipt of exprassion | 30" Dctober 2023 Sé*m a reques’i o RTAof the C Gnrr:-an:,r 2. MAS Services Limited at T- 5;1_ i ki o (1) gy of 21 (Twanty Ornié) Wiarking Das froen the date of e 0P, provided e
| of intarest . | 2nd Floar, Okhla Industrial Area Phase - |, New Delhi - 110 020 n dady filed ewraun Gonsksrabon ive over Colnesicl i sash i e Farlon Moo O (3 cosiy o T
11. | Dals of ssus of provisional kst of 8" Nowemiber 2023 | FormNo. 1SR-1, which can be downladed from the website of the Company | gl FD':'E:" e ] nstai a:m..“'m’a i) ," A ".'?Efmm"s'
prosgective resalution applicants Physical | at waw.magnumventures.in under Investor Relation tab as well as RTA's| 2. ITr-TFP{ [;:?gigllfﬂﬂﬁslanslasgﬂl;f S:g*;ﬁ;;:ﬁ%ﬁ; ﬁliI_::Eaﬁau'r:t:fff?lgﬂﬁuﬂuﬁ;]ﬂf{ﬂﬁéﬁ

12. | Last date for sibmission of objections | 13" Nowember 2023 Holding | website e www massenicom undes download tab. You can also serd the a3 o
T : F | i B BT, L et | : is higher than the Offer Price. Therefore, in kerms of Regulation 8(3) of the SEBI
to provisicnal list { uﬁggrr:g ‘bﬁa}:‘;ﬂhhfgn?wﬁﬂ}'és :rEI @A;:ﬂm&:;:s?@maﬁewm Kar r'l ataka Ba n k Ltd '( :!': ) (SAST) Regulations. the Offer Price stands revised from INR 165/- (Indian Rupees
13, | Dale of sue of final list of 17" Movember 2023 E— Py pany Your Family Bank_ Acrass India. One Hundred Sixty Five only) per Equity Share to INR 169.50/- {Indian Rupees One
_ | prospective resoiution applicants. | e Demat | Please contact your DP and register your email address and bank account | Hundred Sixty Nene and Fifty Paise only) per Equity Share ("Revised Offer Price’)
14, | Date of issue of information memerardum, 19° November 2023 Holding | defailsas perthe processadvisedoylP. Regd. & Head Office: P. B. No.599, Mahaveera Circle, Kankanady, Mangaluru - 575 002, Accordingly, the Revised Cffer Price shall be paid to all the Eligible Shareholders

Ph: 0824-2228222, E-mail: investor.grievance@kikbank.com
Website: www karnatakabank.com, CIN: LES110KA1524PLC001128

NOTICE OF LOSS OF SHARE CERTIFICATE

Motice is hereby given that the Tellowing share cedificala(s) have been
reported a3 lost misplaced and upon request from the shareholder(s)legal
heiris) the Bank will proceed to issue duplicate share certficate(s) to the
below mentioned person(s) unless a valid objechon with all supporting
documents is received by the Bank at its registered office within 15 days
from the date of publication of this nofice. No claim will be enterfained by the
Bank with respectto the original share certificate]s) subsequent to the issue
of the duplicate thereof.

COLGATE-PALMOLIVE (INDIA) LIMITED | [Place: Ghaziabad (Managirig Diresion) | 51| Folio Cert No. Dist Ne. No.of|  Name of the 2. The Acouirer has made fiem financial amangements for fulfiling the payment
CIN: L24200MH1937PLC002700 Nol  Neo. From To | From To |Shares|  Share Holder obligations under the Offer, in terms of Reguiation 25(1) of the SEB! [SAST)

Regd. Off: Colgate Research Centre, Main Street, 1 |57000131 | 58B00 | 58413 1320747] 1320966| 4280 | PRAKASH A RRdliEkce. ) e Akt Je s o ngtmed the S £l
Hiranandani Gardens, Powai, Mumbai 400 076. 413211 52316392 52318328 SISO CEROLINATNG WV b BN R DURCS: o1t vy ) SCW, ORI

) . 441085 100973257 100074807 Compéex. Kandivali (E), Mumbsi 400101, Tel. No.: +391 76666 03760 (Rakesh

Tel: (022) 6709 5050 Fax: (022) 2570 5088 : “a TELANGANA STATE FDWER 4507 208702587 | 200703075 Kumar Kol paﬂnerllmgmngrghip na,: 1283000, vide its certificate dated Oclober

Website: www.colgatepalmolive.co.in s I_ﬁ.l.l GENERATION CGRPGRAHGN L|M|TED 13, 2025 cenified that the Acquirer has adequate and firm financial resources

For Karnataka Bank Ltd

i Place : Mangaluru Sham K 3, Based on the above, the Manager is salisfied thal firm arrangements have baan
. . = _ T.No.e-01/CETPCISE-VBTPSITSGENCO/2023-24 Date : 13/10/2023 Company Secretary plit in placa Sy the Acauirer i r'gulﬁi.‘- its chligations in relation ?ﬂ this Offer theough
NOTICE is hereby given that pursuant to Section 124(6) of the BTPS (dx270MW) - New conveying system for diversion of raw coal from the verifiable means in accordance with the SEBI (SAST) Regulations.

POWER MECH PROJECTS LIMITED

(India) Limited (“the Company”) will transfer all equity shares in respect works:  109.43 Crs. Schaduled Open & Closing Date: 26.00.2023 at 16:00 POWER MECH , N , 2. The Acquirer and its directors, in their capacity a3 directors, accept responsibility for
of which the dividend has not been paid or claimed by the Sharehoiders | || Hrs & 06.11.2023at 16:00Hrs, ) O Lyasrabad 00031 Tolangons T il Loytasied It hes Ao iniceriat ovel oo Br e 90aions of e
for seven consecutive years or more in the name of Investor Education N ASICEIC il ; 19093 ’fr ' Telangana, India Telephone: 040 30444418 Reuirer iR s . g SERL S w0 T) R IIRe TSGR et ORR

y T.No.e-12/CE/CivillThermal TSGENC0/2023-24 ‘E == *’J {,. ’ , 3. This Announcement is expected to be avalable on SEBl's  website

Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156

NOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without|

any further notice. Please note that no claim shall lie against the Company in respect Of

unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. I

may be noted that the concerned shareholders can claim the shares and dividend from|

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s|

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

r

655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC & sd/-| | Hella Infra Market Private Limited
Bank account details and Nomination details. Shareholders holding Place : Hyderabad Mohith Kumar Khandelwal| | plaga: Thane [Wast)
shares in demat mode can register/update their bank account details "IMPORTANT" Date : 13-10-2023 Company Secretary| | Date: Ociober 13, 2023

the manager fa the Elper> Crffer (*Manager to the Offer” or “Manager”), for and on behalf
of thia Acquirar, pursuant to and in compliance with Regulation 18{3) of the Securities and
Exchange Board of India { Substaniial Acguisition of Shares and Ta-s:eu*-'ers.'- Regulabions,
2011, a5 amended ("SEBI {SAST) Regulations”) in respect of the mandatory open offer
to acquire Lp fo 2,17, 64.907 (Two Crore Seventeen Lakh Sicty Four Thousand. Mina
Hundred and ceven onby) fully peid wp: equity shares of face value of INR 2= (Indian
Rupees Two only} each of Shalimar Paints Limited ["Equity Shares®) representing
26.00% of the Expanded Voting Share Capital from the Eligible Shareholders of Shalimar
Fainiz Liméited [Target Company’} by Hefa Infra Market Private Limited ("Acquirer™)
pursuant bo and in compliance with SEBI (SAST) Regulations ('Offer’"Open Offer’).
This Announcement should be read in continuation of. and in conjunction with the Public
Anncuncement dated September 27, 2023 ("PA"), Detailed Public Statement which
was published on September 30, 2023 ("DPS") and the Draft Letler of Offer filed with
the Securilies and ..J-:n:";ange Board of India {"SEBF} on October 08, 2023 ("DLOF).
Capitahzed terms used in this Announcement buf not defined shall have the same
Meaning as assigned to such terms in the PA, DPS and DLOF
The Eligitée Shareholders are requesied to take note of the foflowng developments with
respect 1o the Offer.
(A} Revision in Offer Price:
1. The Acquirer has acquired the following Equity Shares pursuant o SE Share
Purchase in accordance with Regulation Z2{24) of the SEBI (3A5T) Regulations:

No. of Equity Shares | Average price Total

Date acquired by the per Equity censideration
Acquirer Share (INR) (INR)

| October 12, 2023 | 2410601 168.063 400,51,32 824.05

Note: (T} Since fhe Equily Shares Feve bean acguinag! during the Ofier Pariag, they wil Do placed
i the -Sfane Escrow I gecardanss wilf Requlaban 28724) ufrnE SEBY {SAST) Requabans, Tha
Acquirar will nof be enfitied In exsrcine voling nghts with respect fo such equity shanes keptin tha
Shiave EScrow & renuvesd iy the Takeowar Regwisbons, Such Eduily Shanes shal be el
fo Acguirars demad aocound snd Acquiner can exeniEe valing rights on-sueh Equity Shaves dpon

who validly fender their Equity Shares in the Open Offer, subject to the termns and
conditiong set out in the PA. DPS and the LOF that will be sent to the Eligible
Sharehaldars in accordance with the provisions of the SEBI (SAST) Regulations.

(B} Fimancial Arrangement:

1. Based on the Revised Offer Price, the revised madamum consideralion payabla
under the Offer (azsuming full acceptance of the Offer) & INR 368,51.51.736.50
{indian Rupees Three Hundred Sixly Eight Crore Minety One Lakh Fifty
One Thousand Seven Hundred Thily Sl and Fifty Paise only) [(“Maximum
Consideration"). In view of increase & the Maximem Consideration, the Acouirer
has deposited additional funds in the Escrow Account created fo provide security for
performancs of ils obligations wnder the SEBI [SAST) Regulations. The additional
armount depasited in the Ezcrow Account has bean confemed by the Ezcrow Agent
by way of 2 confirmation letter dated October 13, 2023,

through verifiable means to fulfll its obligations under the Offer.

1. Exceplasdefaled i this Announcement, ali other terms, condifions and conbents of
the Cipen Offer and the PA, DPS, DLOF remain unchanged,

(wtw. Sebi.gonin)

Issued by the Manager

(=1 swastika

Swastika Investmart Limited

Registered Office; Flat Mo 13, 2 Floor North Wing, Madhaveshwar Co-operative
Housing Sociely Lid, Madhay Nagas, 11112, 5. V. Road, &ndher W, Mumbai (MH) -
SU005R

Merchant Banking Division: 48 Jacra Compound. MYH Foad, Indore [MP) = 452004
Contact person; Mohit Goyal

Tel no.; +31 731 6644244, Fax no.: +91 731 6844300

E-mail: merchanttanking@swastisa.coin

Investor Grievance: mb investorgrievance@ewastika.coin

Website: www swaslika.coin

SE’BI rﬁgislratinn INBAQOOG 2102

BEETAL

BEETAL Financial & Computer Services Private Limited
Address: "BEETAL HOUSE", 3rd Floar, 99, Madangir. Behind Local Shopping Cendre,
Mew Dielhi-110062

Contact persen: Punit Kumar Mital

Tel. no.; 011-20061281-83 26051061, 26051064

Fax no.: 011-20061234

Email: besfali@beetaffinancial com. beatalria@gmail com

Website: www beetalfinancial.com

SEBI registration; INROOOCGCOZE2

Validity period: Permanent

For and on behalf of the m::qulrur

Registrar to the Offer

Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or

individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65210MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off C5T Road, Kalina, santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www.hathwaybhawani.com; Email: investors.bhawanif@hathway net

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED Re. In Lakhs)
Sy Standalons Consolidated
Registered Office: "UB Tower”, UB City, # 24 Vittal Mallya Road, Bengaluru - 560 001 No Particulars Quarter | Quarter | Quarter | HalfYear | HalfYear | Yearended | Quarter Quarter Quarter | HalfYear | HalfYear | Yearended
Phone: +31-80-45655000, 22272807 Fax; +91-80-22211964 i B NS L e B e i,
5 b I 5 ber | 5 ber | Septembe March 5 ber June 5 b ber | Septemb March
CIN: L36999KA1999PLC025195 ;nFEan?? ' :-141,"1:1;:3 ;m? .::ﬂ,t?;za 32_11}22' 31;'}:23 :ﬂfi";za 30, 2023 ;HFT;:EZB - 5;3??;13 35,&1}25 3 315?33
Website: www.unitedbreweries.com Email: ublinvestor@ubmail com {Unaudited) | {Unaudited) |{ Unaudited)| {Unaudited) | (Unaudited) | (Audited) | {Unaudited) | {Unaudited) | {Unaudited) | (Unaudited) | (Unaudited) | (Audited)
1 | Tatal Income from Operations /.99 7034 83.93 138.33 164.00 1232 fi7.99 70,34 83.93 138.33 164.00 &3 E.E
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Net Profit{ (Loss) for the period (befare | (4.18) 074 | 1878 (3.44) 19.31 33.65 (4.18) 0.74 1878 (3.44) 19.31 3365
Tax and Exceptional ltems}
Th.E fDi|DWiﬂg S.!'IEI'E certificates of the Eﬂmpﬁﬁ}' have tIEIEI'I FEF*DI'TECI !GST.IrI'I"IiEFﬂECEd EII"I{! the holders of the 3 Eli&}ﬁ ol f'l;i‘:t Fh”."l‘i:l...l (Loss) of Joint venture = 1| i =T ] 1.13) T {1.22) 1 {320 (2.35) Il (8.06) (8.05) -
said share certificates have requested the Company for issue of Duplicate Share Certificates. accounted for using the equity method
Motice is hereby given that the Company will proceed fo issue Duplicate Share Certificates to the below 4 | Net Profit / {Loss) for the period hefore {4.18) 0.74 | 18.78 (3.44) 19.51 3365 (5.31) {0.48) 15.58 (5.79) 11.25 25,60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of bax (aier Exceptional items)
oublication of this nofice 5 | Net Profit  (Loss) for the period after tax |  (3.73) 050 [ 1405 | (314) | 1445 2500 | (486 | (063 10.85 | (5.49) 639 | 1697
' {after Exceplional items}
; i Distinctive No. & | Total Comprehensive Income / {Loss)for | (3.58) 074 [ 1398 (2.84) 14.38 95 52 471) {0.48) 10.78 (5.19) 6.32 17.57
Sl Folio |Certificate| No. of Name of the Shareholder he Period (comprising Profit / (Loss)
No. No. No. Shares From To for the period after tax and Other
1 [UBOG62688| 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (jiw) Comprehensive Income {after tax))
JAMAL KARIM M 7| Paid up Equity Share Capital (Faca vaiue | 81000 810.0:0 810.00 810,00 810,00 §10.00 810.00 £10.00 810,00 810.00 81000 810.00
2 [UB050384| 111690 | 800 | 5303031 |5303830 | ABDUL RASHEED ABDUL | [REheTlweh) _
RAHIMAN (jiw) 8§ | Earnings Per Share - (Basic, Diluted and {0.05) 0.01 .17 (0.04} 0.18 0.3 {0.06) {0.01) 0.13 (0.07} 0.08 (.21
ABDUL RAHIMAN KUNJU not annuakized) fin Rs.)
3 |UB050490| 112983 400 5745041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-
iWwISHIVARAM N POOJARY b T above is an extract of the detaited format of the Financial Results for the gquarter and half year ended September 30, led with the Stock Exchange under Regulation 33 o {Listing Obligations an
(jiw) The above i fthe detaiied fo fthe F ial Results for th i half ded 5 bar 30, 2023 filed wi ) E nder R 33 of SEBI (L Cibtigati i
Any person(s) having objections to the issue of the duplicate share cé rtificates should lodge his/her/their Disclosure Reg uimme_:-tsj Regulations, 2015, The full format of the aforesaid Financial Results is available on the Stock Exchange website (www.bseindia.com) and on the Company's website
objection with all supporting documents with the Company at its Registered Office within 15 days from the , ‘;“.‘"”Tj hla!h,“":‘}flﬂ]:'_mrum], e e e o
EI:'F}EE ranm ':.}r E_E'I.IS n:ljtl':e rEH“ﬂg llhlh“:h thE? GI:Im pany wlil pl"[]l:.E'Ed !,':l ISSUE DI_J;I“GEItE Sh EEE‘ Eertlﬂ{:ﬂtﬂ [S':I tﬂ "Ea Ve TERN dvE E‘H" =k [ L :|"-\. 18 MLl |1. [ -rl'l. 'EE alll HF.I IJr o |.\:1-'|. _:l' ]E-' Uar :'l:l -IEL LI E 20T I"EEI'..-E-...:".'“'.- ”HEJ"Q U‘n I U.JE-'[ ¥ 5
the persans mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place - Mumbai For Hathway Bhawani Cabletel & Datacom Ltd
be entertained from any person(s). Date : October 13, 2023
For UNITED BREWERIES LIMITED Sdy-
Place: Bengaluru AMIT KHERA Direstar & Chiet HE:::S.I: E;:E::
Date : 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214

Kolkata

fit_mnci“.ep. .in .. .'
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FINANCIAL EXPRESS

SATURDAY, OCTOBER 14, 2023

PUELIC NOTICE
INTEGRA CAPITAL LIMITED
(GIN: LT4699DL1930PLCO40042)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO
INTEGRA CAPITAL LIMITED
This iz with reference to RBl letter PV, (NBFC-BL) Serial 541505.09.035/2023-24
dated 25.7.2023 it is hereby informed thai Inteqgra Capital Management Lirmited, originasy
incorporated on 02054990 under the companses act, 1956 as Integra Capital Managamend
Limited has changed its name fo Integra Capital Limited vide approval letter dated
10072023,
Furtiver, it is inforrmed thal pursuant fo rule 25 of Companies (Incorporation) Rules, 2014, the
company has been msued a new cerlificale of incorporation pursuant g changes of name in
Form Mo, INC 25 by the ROC, NCT of Delti evidencing the change of name
All stakeholders are requesied to take nole of the above information
By order of the board of directors
Shi-
Tarun Vohra
{Managing Director)

Place; Delhi
Date: 13-10-2023

aror A Tefaes

NATIONAL SEEDS CORPORATION LTD.
(AT FIERTE ST SUsR AT TR AT
{_A Govl. of India Undertaking-Mini Ratna Company)

T FET (CIN): UT4893DL1963GCH003913

WA
G wrT | WH-UE, Wie-12, TRE-5, uh 7, SEr-T00091

B
o
EEI

W 033-2367-1077 | 74, -9 : nsc.kolkata.refgmail.com

T, 1~ TR ~ 3/ WU, ; wier/2023-24) Fwim : 13-10-2023
=T {f NOTICE
S o], S
u nis u
fafie ¥ :ﬁl #it & A Eﬂpﬂ:wnrfnf various m“ of
fder e ot QR o0 PRI | Foclder Maize, Groundnut,
3-fafiry oy ot it g Blackgram & Bengal gram seeds.

NATIONAL SEEDS

A T

W 033-2367-1077 | 74, ﬁ-‘ﬁﬁ nsc.kolkata. rﬂ@gmarl com

e T A e

(WY TR T ITET-—TaT
A Govt. of India Undertaking- Mini Ratna Company)

TEET T {CIN}: U?ﬂEEEDL'lEIﬁSGGIﬂI:IEmE
-, Tie-12,

CORPORATION LTD.
TAT THOTAT)

TETT-5, WIFE 95, HIFET-700091

.~ TEET — 3/ T AT :E;ﬁﬁ,.-'ﬂﬂz:}-zd.-" o ; 12-10-2023
HEHAT NOTICE
T, 328, A, o, o, e, e o Waten bkl g Ehart Garm - Tancher oy
o8 o | L
wran Fafe 7 ngram, ram, Gram, Fisldpea,
st S e S | s

oo faem = T, 79 5= (A
FEEA) Foaw Tm oSt e
www.indisseeds.com 35| 799 fafgg
T A 9 wEE A -
hitps:Vindiaseeds.enivida.com o7

For details, please visit NS s website
wwrw.indiaseeds.com under Public
Motice (Tender [ Quotations), Online
bidz for the above tenders may be
submitied separataly al NS0 e-Portal:

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS
[Under Regulation 364101 1of the Insohvency and Bankrupicy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 20146}

https:llindiaseeds. enivida.com

ﬂfﬂﬁ“ 23- 10-2“23 % 14:30 ¥ 7F | 1atest by 14:30 Hrs. of 23-10-2023.

?ﬂ? = # 4 7fET /| Comigendum  addendum, if any, shall
‘=rrrtreﬁ Y o d wefeandt | only Be published in NSC's wabsita.

forge AT F fan, = w= (fAfEe-
www.indiaseeds.com #= | 7= =g
¥ afremea et wens e £odde
hitps:/findiaseeds.enivida.com =%
sferre 19-10-2023 % 14:30 54 7%

o fed o wfed ) W ot figw s
forme Form o1 Sramrge T 2 R e

Far datails, pleasa wisit NS0 s wabsia
www.indiaseeds.com under Public
Motece [ Tander | Quotations). Onling
bids for the above tenders may be
submitted separately at NSC e-Poral:
hitps:ifindiaseeds.enivida.com
fatest by 14:30 Hrs. of 19-10-2023.
Corrigandom/ addendum, if any, shall
only bepublizhedin NSG s websile.

STy T, e & T, W [ Regional Manager, NSC, Kolkata

AT T, TI'E‘I Arar e, ®rerETT | Regional Manager, NSC, Kolkata

. RELEVANT PARTICULARS |

1. | Name of the Corparate debbor along Process Constructoon and Technical Services
with PN CINLLPNa, Private Limited LIEB‘ IMH2ODEPTC 161487
2. | Address.of the rpjs1ered affice | Office Mo 8,2,10,11.17 Finor, Shree 1
Faminshang Miwas GHS LI, Faot 45 847,
Sector-40, Seawaods, Meaul-WesL MNawi
5a'urr'na| Thane, Mah:mashtfa &III""’IZII:-

3. | URL of website | "1'1|'.-== ."p"E.':MIh:I ooy

4. | Details of placa whare majoity af Mavi Mumba
fiwed assers ane locatisg

5 'Irﬂﬂtled-:ﬂﬂa::t:.rcfrnanpmdu:is. m | EPC Company

B: I:uanllh.' and value of man ;.'H'n"iun:'!s. BA

sanvices soid in last fmanci! yeas

‘humber of Empr'ﬂ"j'BEEl WOk men I

8. | Further details including last availadle | nitps:/fibbé govin‘en/ciaimsiclaim-

hnancial statements {with schedules) of | process U SMHZ00ERTCIGI4ET

Lo vears, lisksof creditars, refevant
dates for subgequent events of the

| process are available af URL:

4. | Elgib#ty ior *E's.-nlullur. applu:.ard5

under sackion 25(2h) of the Code

i5 available at URL:

10, | Last date for recaipt of expression

of intarest

11, | Dale of mswe of provisional kst of

prospective resslution applicants

12, | Last date for submission of obeciions

b provisional lisd

13, | Date of imsue of final izt of

prospective resolution applicants

14, | Date of issue of information Tuer“nrarr"um( 19" November 2023
ewaluation rmalri and request for resakution |
plars 1o prospeciive resolulion applicants |

15 Laslu:latefu submission of resolution pans

| interasted partias can ohiain regquired
infarmation by sending email k.

i pelsihgeral oo

30" October 2023

B November 2023
13" Nowember 2023

17" November 2023

1EI Dh&ﬂt&f?ﬂz"

p.pcls@omail.oom

16, P‘r-;lrfeﬁ emal i o submit
| Exprassasn of Infarest

G-
CA Sunil Kumar Kabra
RP for Ws Process Construction and Technical Services Pyt Lid,
IBBI Registration No.: IBBNPA-D0IP-POIG1112017-18M116582
301, 3" Floor, Reequs Business Center, Naw Citylight Rioad,
Placa: Sural Abova Marcades-Banz Showmom, Bharhana-Vasu, Sural-385007

COLGATE-PALMOLIVE (INDIA) LIMITED
CIN: L24200MH1937PLC002700

Regd. Off: Colgate Research Centre, Main Street,
Hiranandani Gardens, Powai, Mumbai 400 076.
Tel: (022) 6709 5050 Fax: (022) 2570 5088
Website: www.colgatepalmolive.co.in
Email Id: investors_grievance@colpal.com

\ [0

NOTICE is hereby given that pursuant to Section 124(6) of the
Companies Act, 2013 (“the Act’) read with the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive
(India) Limited (“the Company”) will transfer all equity shares in respect
of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in
In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &
Bank account details and Nomination details. Shareholders holding
shares in demat mode can register/update their bank account details
through their Depository Participants.

For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary

Date: 14" Colober 2023

Place : Mumbai
Date : October 13, 2023

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLCO010492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
MNolice is hereby given thal the D780 EEM {(Extra-Ondinary General Meefing) of the
Company i scheduled b be held an 8th Novernber, 2023, Wednesday at (11 00 p.m,
theowgh Video Conferance, in compliance with all applicable laws and circulars ssued by
tive. hinistry ‘of Corporate Affairs (MCA). Government of India & Securibies & Exchange
Board of India {SEBI), tofransach the business thatwill be et forhin the Notice of the Meeting.

Az per aforesaid circulars, the Notice of EGM has tobe sent only by elecironic mode tothose
Members whose: E-mail Id are siready regiztered with the Company/ Depositaries. The
Company i3 also providing e-voting and remote e-woding facility toall its members similar to
earier praciices,

I youremail |D 15 already registerad with the Company' Depositary, Notice of EGM and login
detadts for e-voding shall be sent fo your registerad emad address, In case vou have nol
registared your email 1D with the Company/ Depositary, please follow below instruchons to
register vouramail I for abtaining Motce of EGM & login detalls fore-voling.

Regmtrahmﬂupdatmn of e-mail addresses & bank am:uunt detadls

| Send a request to RTA of the Gnrr:-an:,r i.0. MAS Services Limited at T-34,
' 2nd Floor, Okhla Industrial Area Phase - 1|, New Dalhi - 110 020 in duty filled
| Farm Mo, 15R-1, which can be I:mmh:-aded from the website ofthe Cc"npam':
{ af ww.magnurmeniuras.in under investor Redation tab a3 well as KTA's|
| websile Le: www. massan.com unders download tab. You can also send the

Form Mo, ISR-1 with digial signature o RTA's email idinvestonimasseny.oom
[ unu:lern::||:n,r marked h:--:::muarj.l alcs n'fnd@clr,sahlba'\ad 4]

K Flease contact your DF and reglste’ your-email-address and bank account

=
Holding | details as perthe procass advised by DP.

E-voting Information: The Company will nr:mde its sharehoiders 1*acurt' of remote e-

voting through efectronic voting serices aranged by N3DL. Electronic voting shall also be
made avaiabie to the shansholders participating in the EGM. Details regarding the same will
be provided in the Notice of the EGM and will also be made available on the Company's
websibe viz. www.magnumyeniures.in

Thz Notice of EGM will also be available on Company's wehsite at
www.magnumventeres.in and website of BSE Limited &t www bssindia.com and NSE
Limited at www.nzeindia.com Members attending the meating throwgh ' shall be counted
for the purpose of Quorurm undar Section 103 of the Companies Act 2013
For Magnum Ventures Limited
Sdi-
Pardeap Kumar Jain
(Managing Director)

Physical
Holding

Date: 141002023
Place: Ghaziabad
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e-Tender Notice for
Hiring . 1,300 sq. ft.
of Godown ce for Storage
of Seeds, within the distance of
approx. 10 KMs from

Elhguﬂ City West Bengal.

P T & fo, @ aper (TR
W) FowE fem Fr o dEEEE
www.indiaseeds.com 39| 7= T
ﬁﬂﬁ?ﬁqaﬁ‘mﬁ‘q‘mﬁ;—ﬁ#

hitps:findiazeeds.enivida.com =7

Ay ﬂzril-zlrzl F_15:00 T ?ﬁﬁ

Fordetails, please visii NSC's website
www.indiaseeds.com under Public
Motice (Tender [ Quotations). Onlineg
bids far the above tenders may ba
submitted separately at NST e-Forlal:
https:llindiaseeds. enivida.com
latest by 15:00 Hrs. of 02-11-2023.

ender No : -
Jal Jeevan MlSSlon (JJM) 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC ir
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in
www.etenders.kerala.gov.in

Superintending Enginee

PH Circlq

KWA-JB-GL-6-1371-2023-24 Muvattupuzhal

ANNOUCEMENT IN TERMS OF REGULATION 18(3) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEOVERS) REGULATIONS, 2011, A5 AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office; Stainless Centre, 4” Floor, Plot No. 50, Seclor 32,
Guregram, Haryana-122001, India;

Tel No.: +91-124-4896600, +21-124-261651T; Fax Na.: +2
Webshe: wew shalimarnaints. com

1-124-2616659;

i i - Corrigendum / addendum, if any. shall
ﬁ"mﬂﬂ '-‘-Fi'l-Tfs""I'E "T'!EI-TITF‘-'ﬁF‘T | | only be publishad in NSCs website.

q'ﬁ'nrm, Ty &t Frm, Wi | Regional Manager, NSC, Kolkata

TELANGANA STATE POWER
) J' GENERATION CORPORATION LIMITED

VIDYUT SOUDHA - HYDERABAD - 500 082

T.No.e-01/CEMPCISE-NBTPSITSGENCOR2023-24
BTPS (4x270MW) — New conveying system for diversion of raw coal from the
existing crusher house fo stock the raw coal near chain conveyors and
construction of space frame structure raw coal storage shed at Bhadradri
Thermal Power Station, Manuguru, Bhadradn Kothagudem Dist, Value of the
works: ¥.109.43 Crs. Scheduled Open & Closing Date: 26.09.2023 at 16:00
Hrs & 068.11.2023 at 16:00 Hrs,

T.No.e-12ICEICivillThermal TSGENCO/2023-24
KTPP - Construction of compound wall around the permanent storage
shads of Kakatiya Thermal Power Station, Cheipur (Millage), Jayashankar
Bhupalapally Digt, Value of the works: ¥.36,75,384/-. Scheduled Open &
Closing Date: 11,10.2023 at 17;00 Hrs & 26,10.2023 at 17:00 Hrs.
T.No.e-05/CE/O&MIKTPS-V&VI Stages/SEIO&MVITSGENCO/2023-24
KTPS-V Stage - Replacement of Super Heater Header 4A, 4B, 5 & § Sub-
Spool Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul pericd for the year 2023-24 al
Paloncha, Bhadradr Kothagudem Dist. Value of the works: $.35,32,321/-
Scheduled Open & Closing Date: 05.10,2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.
T.No.e-1T1/CEIQEMKTPS-VIl Stage/CHP/MM/P41/TSGENCO/2023-24

KTPS-VIl Stage - Procurement of various types of Rollers for Kothagudem
Therma! Power Station Stage-\il, Paloncha Bhadradr Kothagudemn Dist.
Vaiue of the works: ¥.19,10,000/-, Scheduled Open & Closing Date:
06.10.2023 at 11:00 Hrs £ 31.10.2023 at 15:30 Hrs.

T.No.e-173/CE/OEM/IKTPS-VIl Stage/CHP/EM/P31/TSGENCO/2023-24
KTPS-VIl Stage = Procurement of L&T make 4-pole & 3-pole ACBs for
Kothagudem Thermal Power Station Stage-Vil, Paloncha Bhadradr
Kothagudem Dist. Vialue of the works: ¥.27,60,510/-, Scheduled Open &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.

T.No.e-183/CE/OBM/KTPS-VIl Stage/P31/TSGENCO/2023-24

KTPS-VIl Stage - Procurement of Empty Hydrogen Gas cylinders for
Kothagudem Thermal Power Station Stage-VIl, Paldncha Bhadradri
Kothagudem Dist. Value of the works: T.15,00,000/-, Scheduled Open &
Closing Date: 10,10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

Far further Datails: "

www. isgenco.co.n, hitps:endertelangana.gov.in

(DIN: 02731373)

"IMPORTANT"

copy, itis not p035|ble to verlfy its contents The Indian

$ Karnataka

Bank Ltd. 1@D

Your Family Bank. Atwoss india.

Regd. & Head Office; P. B. No.399, Mahavesra Circle, Kankanady, Mangaluru - 575 002.
Ph: 0824-2228222, E-mail: investor.grievance@kikbank.com
Website: www karmatakabank.com, CIN: L5110KA1924PLCOD1128

NOTICE OF LOSS OF SHARE CERTIFICATE

Notice is hereby given that the Tollowing share cedificata{s) have been
reparted a3 lost! misplaced and upon request from the shareholder(s)legal
heiris) the Bank will proceed to issue duplicate share certificatels) to the
below mentioned person(s) unless a valid objechon with all supporting
documents is received by the Bank at its registered office within 15 days
from the date of publication of this nofice. No claim will be enterfained by the
Bank with respect to the original share cerlificate]s) subsequent to the issue
ofthe duplicate thereof.

5| Folio Cert No. Dist Ne. No. of MName of the
|No|  No. From To | From Te |Shares|  Share Holder
1 (57000631 | 5EB0S | 58313 1320747 13209661 4290 | PRAKASH A

413211 S2316XE2 S2A1A324

41085 POO0aT ST 190874897

450732 GT0RRET 3007030

For Karnataka Bank Ltd
Sham K
Company Secretary

Place : Mangaluru
Date : 1310/2023

POWER MECH PROJECTS LIMITED

PWE R B
{\___.- "'"“,F Registered& Corporate office: Plot No.77, Jubilee Enclave,
e Madhapur, Hyderabad- 500 081, Telangana

r,_: ’ J‘:.r' Telangana, India Telephone: 040 30444418

Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156

NOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without|

any further notice. Please note that no claim shall lie against the Company in respect Of

unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. I

may be noted that the concerned shareholders can claim the shares and dividend from|

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s|

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

Sd/-
Place : Hyderabad Mohith Kumar Khandelwal
Date : 13-10-2023 Company Secretary

This announcement (“Announcement’) is being issued by Swastika Investment Liméted,
the manager fo the CIP-EF- Crffer (*Manager to the Offer” or “Manager”), for and on behalf
of tha Acquirar, pursuant to and in compliance with Regulation 18{3) of the Securities and
Exchange Board of India {Substaniial Acquisition of Shares and Takeovers) Fegulabtons,
2011, a5 amended ("SEBI {SAST) Regulations”) in respect of the mandatory open offer
to acquire up o 2,17 64,807 (Two Crore Seventeen Lakh Sicty Four Thousand Mina
Hundred and Seven onby) fully ped tp: equity shares of face value of INR 2= [Indian
Rupses Two only) each of Shalimar Paints Limided (‘Equity Shares’) representing
26.00% of the Expanded Vating Share Capital from the Eligible Shareholdars of Shalimar
Fainiz Limited [Target Company’} by Hefla Infra Marked Private Limited ("Acquirer™)
pursuant b and in compliance with SEBI (SAST) Regulations (*Offer’"Open Offer’).
This Announcement should be read in continuation of. and in conjunction with the Public
Announcement dated September 27, 2023 ("PA7), Detafied Public Statement which
was published on September 30, 2023 ("DPS") and the Draft Letler of Offer filed with
b Securilies and s:;-:n:";anqe Board of India {"SEBI} on October 08, 2023 ("DLOF).
Capitalzed terms wsed in this Announcement bui not defined shall have the same
Meaning as assigned to such terms in the PA, DPS and DLOF
The Eligibée Shareholders are requesied to take note of the foflowing developments with
resped 1o the Offer:
(A} Revision in Offer Price:
1. The Acquirer has acquired the following Equily Shares pursuant to SE Share
Purchase in accordance with Regulation Z2{24) of the SEBI (5A5T) Regulations:

No. of Equity Shares | Average price Total

Date acquired by the per Equity consideration
Acquirer Share (INR) (INR)

| Oechober 12, 2023 ¢4, 10,601 168.063 40,.51,32 324.05

Note: (T} Since e Equily Sharas Feve bean -ur.-:lmrsumrr'.'lgf'ls- Offer Parsad, thal will Be placed
it the-Afane Escrow It gecardanss withh Beguiaban 2824) of the SEGE ’Q.-I.ET Requistians, Tha
Acquirar will nof he enfitied Jo ausrize voling mphfs with mspac! fo such sawty shars keptin fha
Share Escrow a3 rénuiesd iy ihe Takeowar Regwistons, Such Euly Shanes shad be el
fo Acguirars demad aocownd Snd Acquiner can exancise waling rights on-sueh Equity Shavss dpon
Py a1} expry oF 27 [ Twewly Ovie ] Wik Dt frovn the date of e 1P, proweded fha
Mg consitarafion has bear depasten n cash i fha Escrow Accaunt, or (1] expny af the
ioftar Period af the Open Cifer ag asfarmified i accantanca wilh-the SEBY (5457 Reguistons.
2. The highest price paid by the Acquirer in relation to the aforesaid Equity Shanas is
[NE 168 500 (Indian Rupees One Hundred Sixy Nine and Fifly Paise only), which
is higher than the Offer Price. Therefore, in terms of Requlstion 8(8) of the SEBI
(SAST) Regulations. the Offer Price stands revised from INR 165 {Indian Rupees
One Hundred Sixty Five only) per Egusty Share to INR 160 500 {Indian Rupees One
Hundred Sixty Nine and Fifty Paise only) per Equity Share (*Revised Offer Price”)
Accordingly, the Revised Offer Price shall be paid to all the Eligible Shareholders
who validly tender - their Eguity Shares in the Open Offer, subject to the termnz and
conditiong set out in the PA. DPS and the LOF that will be sent to the Eligible
Sharehaldars in accordance with the provisions of the SEBI (SAST) Regulations.
(B} Fimancial Arrangement:

1. Based on the Revised Offer Price, the revised madmum consideralion payable
under the Offer (azsuming full acceptance of the Offer) & INR 368,591,51.736.50
{indian Rupees Three Hundred Sixly Eight Crore Minety One Lakh Fifty
One Thousand Seven Hundred Thily Sl and Fifty Paise only) (“Maximum
Consideration"). In view of inczezse & the Maximem Consideration, the Acouirer
has deposited additional funds in the Escrow Accoent created fo provide security for
perfarmance of 15 obligabions under the SEBI [SAST) Regulations. The additonal
armount depasited in the Ezcrow Account has been confemed by the Ezcrow Agent
by way of a confirmation letter dated October 13, 2023,

Z. The Acguairer has made firm financial arangemeants for fulfilling the paymeant
obligations under the Offer, in ferms of Regulstion 25(1) of the SEB! [SAST)
Fegulations, and e Acquirer is able to implement this Ofer. Sen and Ray,
Chartered Accouniants [FREM: 0303047E) having fs offica at 322, WV Mall, Thakur
Compéex. Kandivali (E), Mumbai 400701, Tel. Mo.. +91 78685 (3760 [(Rakesh
Kumar Kota, pariner, membership no,: 122300), vide its certficate dated Getober
13, 2023 cerified that the Acquirer has adequate and firm financial resowrces
through verifiable means to fulfll its obligations under the Offer

Based on the above, the Manager is salished thal firm arrangsments have beean
put.in placa by the Acquirer fo fulfill its cbligations in relation bo this Offer theowgh
verifiable means n accordance with the SEBI (SAST) Regulations.

(C) Other Information:

1. Ex;es:d as defailed v this Announcement, all ather terms, condifions and conbents of
the Open Offer and the PA, DPS, DLOF remain unchanged,

Z. TheAcguirer and its directors, in their capacity as direciors, accept responsidity For
the information contained in this Announcement and also far the obligations of the
Acquirer laid gowe in the SEBI{SAST) Regulations in respecd of the Open Offer,

3 This. Annoumcement 15 expected tor be -avaslable on SEBls  website
(wrw. Sabi.gow.in)

£

Issued by the Manager

| LERchly Barice. FRATANENL

(=1 swastika

Swastika Investmart Limited

Registered Office; Flat Mo 13, 2™ Floor North Wing, Madhaveshwar Co-operafive
Housing Socety Lid, Madhav Magas, 1192, 5. V. ‘Road, Andhern W, Mumbai (MH) -
JU005B

Merchant Banking Division: 48 Jacra Compound. MYH Foad, Indore [MP) - 452001
Contact person; Mohit Goyal

Tel mo.: #31 731 Godd242; Fax no.: +99 721 66442300

E-mail: merchantbanking@swastisa.coin

Investor Grievance: mb investorgrievance@ewastika.coin

Website: www.swaslika.coin

SEBI registration: INMOQOCT 202

Registrar to the Offer

BEETAL

BEETAL Financial & Computer Services Private Limited
Address: "BEETAL HOUSE", 3rd Floar, 99, Madangir, Behind Local Shopping Cendre,
Mew Dielhi- 110062

Contact person: Punit Kumar Mital

Tel. no.; 011-20061281-83 26051061, 26051064

Fax no.: 011-28061234

Email: besfali@beetaffinancial com. beetalria@amail com
Website: www.beetaifinancial.com

SEBI registration: INROOO000262

Validity period: Permanent

For and on behalf of the Azqulrar

Hela Infra Market Private Limited

Place: Thane [West)
Date: Ociober 13,2023

Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or

individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65210MH1984PLC034514
Registered Office : 805/8086, Windsor, 8th floor, Off C5T Road, Kalina, santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www.hathwaybhawani.com; Email: investors.bhawani@hathway net

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED Re.In Lakhs)
Er Standalons Consolidated
Registered Office: "UB Tower”, UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 No Particulars Quarter | Quarter | Quarter | HalfYear | HalfYear | Yearended | Quarter Quarter Quarter | HalfYear | HalfYear | Yearended
Phone: +31-80-45655000, 22272807 Fax; +91-80-22211964 Kiiad S ) ARG 1 ST sy LB B Sl Sl s,
5 b Ju 5 ber | September | Septembe March September [ 5 b ber | Septemb March
CIN: L36999KA1999PLC025195 ;nFE:an; ' 30, 2623 ;ﬂtﬁ!? ::ll;.tznza 32_11}22' 31_:'2?23 zﬂ?;za 3&,?1}25 ;HFT;EHB - 5:?!;:‘;?13 35,&1}1; 3 315?23
Website: www.unitedbreweries.com Email: ublinvestor@ubemail.com {Unavdited) | (Unaudited) |{ Unaudited)| {Unaudited) | (Unaudited) | (Audited) | (Unaudited) | {Unaudited) | {Unaudited) | {Unaudited) | {(Unaudited) | {Audited)
1 | Total Income from Operations f/.99 7034 83.93 138.33 164.00 3232 fi7.99 70,34 83.93 138.33 164.00 31?.&
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Met Profit/ (Lass) for the period (before | (4.18) 074 | 1878 (3.44) 19,31 13,65 14.18) 0.74 1878 (3.44) 19.31 33,65
Tax and Fxcem ur‘al tems)
The following share certificates of the Company have been reported lost/misplaced and the holders of the 3 | Share of net Profit/ (Loss) of Joint venture | I . - (13 | aea | oo (2.35) (8.08) (8.05)
said share certificates have requested the Company for issue of Duplicate Share Certificates. apcounted for using the eguity method
Motice is hereby given that the Egmpany will proceed to issue ﬂUF}ﬁEEtE Share Certificates to the helow 4 | Net Profit / III_EISS.:I fior lihﬂ period before {4.18) .74 18.78 (3.44) 19,31 3365 (5.3 {0.48) 15.58 (5,79} 11.25 £5.60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of bax (afer Excaptional tems)
oublication of this nofice 5 | Net Profit  (Loss) for the period after tax |  (3.73) 059 [ 1405 | (314) | 1445 25.00 | (488 | {0.63) 10.85 | (5.49) 639 | 1697
' {after Exceplional items}
1 i Distinctive No. & | Total Comprehensive Income / {Lasshfor | (3.58) 0.74 13.98 (2.84) 14.38 25.62 (4.71) {0.48) 10,78 (5.18) .32 17.57
Sl Folio |Certificate| No. of Name of the Shareholder he Period (comprising Profit / (Loss)
No. No. No. Shares From To for the pariod atter tax and Other
1 [UBOG62688| 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (jiw) Gomprehensive Income (after fax))
JAMAL KARIM M 7| Paid up Equity Share Capital {Faca vaiue | 810,00 810.0:0 810,00 810.00 810,00 10000 810.00 810.00 810,00 810.00 810.00 810.00
2 [UB050384| 111690 | 800 | 5303031 |5303830 | ABDUL RASHEED ABDUL i Sl - _
RAHIMAN (jiw) 8 Farnmgs Per Share - (Basic, Diluted and {0.05) 0.01 0.17 (0.04} 0.18 0.3 {0.08) {0.01) 0.13 (0.07} 0.08 (.21
ABDUL RAHIMAN KUNJU not annuakized) fin Bs.)
3 |UB050490| 112983 400 5745041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-
iwISHIVARAM N POOJARY t - The above is an extract of the detailed format of the Financial Results for the quarter and half year ended September 30, led with the Stock Exchange under Regulation 33 o {Listing Dbligations an
(jiw) The al ' fthe detaibed | fthe F faf Resulis for th d half ded 5 bar 30, 2023 filed wi D Exch der R 33 of SEBI (L Dibligati i
Any person(s) having objections to the issue of the duplicate share cé tificates should lodge his/her/their Disclosure Reguirements) Regulations, 2015, The full format of the aforesaid Financial Results is available on the Stock Exchange website (www.bseindia.com) and on the Company's website
R : : : : : s {www hathwaybhawani.com)
ggﬁ é‘ ;%gtgfa &L;T&ﬁﬂ?g{#ﬁgciﬁiﬂtfhg%h;;%;: r‘lﬁyn-le:ﬁB?Uﬁtgdﬁlg?;zféﬁugmﬁﬁwéw g: ; ggﬁ%ﬁgﬁ;ﬁﬂg Z Theabove results have been reviewed by the Audit committée and approved by the Board of Dirgctars in thair réspective maating on October 13, 2023,
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place * Mumbai For Hathway Bhawani Cabletel & Datacom Ltd
be entertained from any person(s). Date : October 13, 2023
For UNITED BREWERIES LIMITED Sdi-
Place: Bengaluru AMIT KHERA s NALN FRCAS
Date : 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214

fiﬂﬂnci“.ep. .in

Lucknow
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SATURDAY, OCTOBER 14, 2023

PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT4899DL1930PLCO40042)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO
INTEGRA CAPITAL LIMITED
This is with reference to RBI letter PV, [NBFC-BL) Serial S415/05.09.035/2023-24
dated 25.7.2023 it is hareby infarmad that Inlagra Capital Managamant Limited, ariginady
incorporated on 02N E90 under the companiss act, 1956 as Inlegra Capital Managemend
Limited has changed its name io Integra Capital Limited vide approval letter dated
1011072023,
Further, it i informied that pursuant o rule 23 of Companies {(Incorporation) Rules, 214, the
company hag been issued a new cerificate of incorporation pursuant to change of name in
Form No. ING 25 by the BOC, NCT of Delhi evidencing ihe change of name.
All slakeholders are requesied L take note of the above information.
By order of the board of directors
Sdi-
Tarun Vohra

Place: Delhi

Date: 13-10-2023 {Managing Director)

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS

[Under Regulation 36401 )of the Ingolvency and Bankrupicy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016}
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NATIONAL SEEDS CORPORATION LTD.
{ TR AR T TUEA- THETAT
(A Govl. of India Undertaking-Mini Ratna Company)

W2 TEATT TEAT (CIN): UT4899DL 1963601003813

TiE-12, HE-5, A v,

W 033-2367-1077 / T4 é—i-a nsc kolkata ro@gmail.com

W.:— ToqreT — 3/ UL URLAY. - wie/2023-24,) s : 13-10-2023
=T /| NOTICE

T
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Short-term e-Tender Notice for
Supply of fresh finished product of
CS category of various variaties of

Fodder Maize, Groundnut,
Blackgram & Bengal gram seeds.

NATIOMNAL SEEDS
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W 033-2367-1077 1 74, Hﬁ nsc. knlkalﬂ,m@gmail.cum

H=EAT /| NOTICE

CORPORATION LTD.
AT

700091

/2023-24/ P : 12-10-2023

Notice imviting Short term e-Tender for
I:'BPF of fresh finlshed product of
of varlous varieties of
Greengram, B ram, Gram, Fleldpea,
Sesamum, Mustard, Lentil and
Grasspea (Lathyrus) seeds

from frrem % R, =@ o (Ffen
WPy R a1 S
www.indiaseeds.com 55 g f?rfﬂ'dT
hilLfflndluﬁneds_izmui_aﬂm 1:|'

AR 23.10-2023 F 14:30 T 7

m’fﬂ:& el R R e
T =t S W R W

Fordetails, please visit NSC's website
www.indiaseeds.com under Public
Motice (Tender [ Quotations). Online
bids for the above lerndars may be
submitied separately at NSC e-FPaortal;
https:llindiaseeds.enivida.com
latest by 14:30 Hrs. of 23-10-2023,
Corrigendurm ! addendum, If ary, shall

anly be published in MSC s website

feqa T & fo, /= g (AR

#ﬁ'-rl : .Fl-_rl"]_ I'—m il =l-'-|'-=|'l?-'-'
Eq_m?"'q_—:ﬁ% _ e T=r|11 a‘ 5 5 11—'?.!
httus Hindiaseeds.enivida.com w7

19-111 2“11 F 14:30 m“r =
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Fordetails, please visit NSC's website
AAW. mdmsu&ds com under Public
Matice (Tender / Quotations). Online
bids for the above tenders may be
submitted separately at MSC e-Poral;
hittps:lindiaseeds. enivida.com
latest by 14:30 Hrs. of 18-10-2023.
Cornigendum f addendum, if any, shall
oy be publishad in NSC s wabisite.

RELEVANT PARTICULARS

1 Mame of the sorporate deblor along Process Constnection and Technical Services
with PAMNY CIt LLP Mo, iPrivate Limited LI25113MHZ0082TC167487

2 | Address of the rmslenﬂd affice Office Mo 8,9.10,11,1" Floce, Shres
Ram&nshna Miwas CHS Lbd, Plot 45 547,

Sechr-d0. Seawoods, Memul-Wesl Maw

Murnisai, Thane, Maharashica- 400706,

3. | URL of website htlps:pctapwiltd . comy

4 | Details of place whare majority of Mavi Mumbai
fizad assats are located

5 | Instaled capacty of man products’ services | EPC Company

6. | Cuandity and vahue of man products! M

services soid in kasd inangial vear

MNumbsr of emphyyass workmen i

Furiher datails mcluding lasi available | bitps:ibblgovinenicalimsiclam:
financil statements (wih schedulas) of | process/UENTIMHZIEPTC 1654587
bwi wears, lists of creditars, refevant
dafes for subsagquant events af the
process are available at URL:

9. | Eligibiity for resalution applicants
nder seciion 26(2]h) of ike Coda
i5 availabla at UEL!

| Interested parties can ontain required
infarmation by sending email i
ip.polsEomail.oom

@ity waws, T & B, ST [ Reglonal Manager, NSC, Kolkata

£l waee, TR #rw P, ST | Regional Manager, NSC, Kolkata

MAGNUM VENTURES LIMITED

CIN: L21093DL1980PLCO010492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
Motice is hereby given that the 01/2023-24 EGM (Extra-Crdinary General Meefing) of the
Company is scheduled fo be held on Bth Movember, 2023, Wednesday at 11.00 p.m.
throwgh Video Conference, in compliance with all applicable laws and circulars issued by
the Ministry of Corporate Affairs (MCA). Government of India & Securities & Exchange

Board of India (SEBI), lo fransact the business thatwill be setfarth in the Mobice of the Mesting
As per aforesaid circulars. the Notice of EGM has to be sent only by electronic mods to thoss
Members whase E-mail |d are already registered with the Company/ Depositaries. The
Company is also praviding e-voting and remade a-voting facility io all its members sirmilar to
parliar praciices.

I yiour email D is already registerad with the Compamy’ Depositary, Nofice of EGM and login
detsils for e-voling shall be sent fo vour registered emad address. In case you have not
reqistered your email 1D with the Company/ Depositary, please follow below insiruchions to
register your email 0 for obizining Motice of EGM & login details for e-voting

Registration/updation of e-mail addresses & bank account details:

10, | Last date for '-Eu_pilc-‘ BRpreSEon 307 Cetober 2023

of Inberest

11. | Date of &msue of provisional s of 3" November 2023

praspactve resclulion applicants

12, La_sfdalr:nf-:munrmﬁsr:ﬂ-:-‘utqamms 13" November 2023

to provisional list

13. | Date of imsue of final lisi of 17" November 2023

|:-:-:|a[.'ua|..r.'.m rassiulian ap..lu:anl*.-.

14, | Date of ssue of information memorandum] 19° November 2023
evalustion matres and request for resalufion |
plans to prospecive resoiution applicants
15. | Lasl date Tor submissian of reselulion plans

16, | Proceses ema id to submit
Expression of Inferest

19" December 2023
ip.pois@gmall.com

Sdi-

CA Sunil Kumar Kabra

RP for Mis Process Construction and Technical Services Pyt Ltd.
BBl Registration No.: IBEVPA-DMIP-POIH 12017161 1662

304, 3" Floor, Reegus Business Canter, New Citdight Road,

Above Mercedes-Benz Showrgom, Bharhana-Vesu, Surat-33E007

Diate: 14" Otlobar 2023
Place: Sural

COLGATE-PALMOLIVE (INDIA) LIMITED
CIN: L24200MH1937PLC002700
Regd. Off: Colgate Research Centre, Main Street,
Hiranandani Gardens, Powai, Mumbai 400 076.
Tel: (022) 6709 5050 Fax: (022) 2570 5088
Website: www.colgatepalmolive.co.in
Email Id: investors_grievance@colpal.com

NOTICE is hereby given that pursuant to Section 124(6) of the
Companies Act, 2013 (“the Act’) read with the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive
(India) Limited (“the Company”) will transfer all equity shares in respect
of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (“IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in
In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &
Bank account details and Nomination details. Shareholders holding
shares in demat mode can register/update their bank account details
through their Depository Participants.

For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

Place : Mumbai
Date : October 13, 2023

NOTICE

| Send a request to RTA of the Company i.e, MAS Services Limiled at T-34,
| 2nd Floor, Oxhla Industna Area Phase - 1|, Mew Delhi - 110 020 in duwhy filed
| Form Mo, [5R-1, which can be downloaded from the wabsite ofthe Company
Physical | at www. magnumveniures.in under Investor Relation fab as well as RTAs
Holding | webssle i.e. www.massen.com under download 1ab. You can also send the
| Form Mo. [SR-1 with digial signature fo RTA's email id investor@masserv.com |
| under copy marked (o cormpany alcs_mvl@cissahibabad.in
Demat | Please contact your DP and register your email address and bank account
Holding | delails as perthe process advised by DP

E-voting Information: The Company will provide its sharaholders facilty of remota a-
wiing through electronic vating services arrandged by NSOL. Electronic voting shall also be
made avalable ko the shareholders participating in the EGM, Details regarding the same wil
be provided in the Motice of the EGM and will also be made available on the Company's
website viz. waw magnumveniures.in
The Molice of EGM will also be available on Company's website at
www.magnumventures.in and website of BSE Limited at www.bsesndgia.com and NSE
Limited at www nseindia. com Membars attending the maeting theowgh VC shall ba counted
far the purpose of Quarum under Section 103 of the Companses Act, 2013
For Magnum Ventures Limited
Sd/-
Pardeep Kumar Jain
{(Managing Director)

Date: 14/10/2023
Place: Ghaziabad

NATIONAL SEEDS
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Hmu-Tandar Hﬁﬂ;gu for ~
ng approx. 1, sq.
of Godown for Storage
of Seeds, within the distance of
approx. 10 KMs from

Siliguri City West Bengal.

faoge famm & fam, 5@ g (FfEs-
Frewa) w oaerm fomm oW faome
www, indinseeds.com %3 33 e
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Fordetails, pleasa vislt NSC's websita
www.indiaseeds.com under FPublic
Motice (Tender f Quotations). Online
bids for the above tender: may be
submltt&d separately at NSC e-Ponal:

E)KERALA WATER AUTHORITY CRCUEE BT

Tender No : 205/2023-24/SE/PHC/MVPA

Jal Jeevan Mission (JJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC in
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in,

www.etenders.kerala.gov.in Superintending Engineer

PH Circle
Muvattupuzha

KWA-JB-GL-6-1371-2023-24

ANNOUCEMENT IN TERMS OF REGULATION 18{5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA ([SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEOVERS) REGULATIONS, 2011, A3 AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office; Stainless Centra, 4" Floor, Plof Mo. 50, Sector 32,
Gurugram, Harvana-122001, india;
Tel No,: +91-124-4616600, +91-124-4616617; Fax No,: +99-124-4616650:
Website: www.shalimarpaints.com

latest h'j' 15:00 Hrs. nf 02-11- 29?3
ﬁi'i'l W e F ?-'f""'ﬁl Comgendum / addendum, if any, shall

v FT S S T R A only be published in NSC's website.
a?rﬁum, T &1 e, ®EEmT [ Regional Manager, NSC, Kolkata

fimras 02-11-2023 % 15:00 H W
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TELANGANA STATE POWER
N LIMITED

GENERATION CORPORATIO

VIDYLET :I'JIEHLu HYDERABAL ™

ERAHAL — 5l
T.No.e-01/CETPC/SE-VBTPS/TSGENCO/2023-24

BTPS {4x270MW) - New conveying system for diversion of raw coal from the
existing crusher house lo stock the raw coal near chain conveyors and
construction of space frame structure raw coal storage shed at Bhadradri
Thermai Power Station, Manugury, Bhadradn Kothagudem Dist, Value of the
works: T.109.43 Crs. Scheduled Open & Closing Date: 26.09.2023 at 16:00
Hrs & 08.11.2023 at 16:00 Hrs.

T.No.e-12/CE/CivilThermal TSGENCO/2023-24
KTPP - Construction of compound wall around the permanent storage
sheds of Kakatiya Thermal Power Station, Chelpur (Village), Jayashankar
Bhupalapally Dist. Value of the works: ¥.36,75,384/-. Scheduled Open &
Closing Date: 11.10.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs.

T.No.e-05/CE/OEMKTPS-V&VI Stages/SE/O&MNVITSGENCO/2023-24

KTP5-V stage — Replacement of super Heater Header £4A, 4B, 5 & B Sub-
Spoal Peices and other connected welding works in Unit-X of 250 MW of
KTPS-V Stage during Annual overhaul period for the year 2023-24 al
Paloncha, Bhadradr Kothagudem Dist, Value of the works; 7,35,32,321)-
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023
at10:30 Hrs.

T.No.e-1T1/CEIQEMKTPS-VII Stage/CHPIMM/P41TSGENCO/2023-24

KTPS-VIl Stage — Procurement of various types of Rollers for Kothagudem
Thermal Power Station Stage-VIl, Paloncha Bhadradn Kothagudem Dist,

Value of the works: ¥.19,10,000/-, Scheduled Open & Closing Date:
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs.

T.No.e-1TIHCE/OSMKTPS-VIl Stage/CHP/EM/P31TSGENCOI2023-24

KTPS-VIl Stage — Procurement of L&T make 4-pole & 3-pole ACEs for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥.27,60,510/-, Scheduled Open &
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.

T.No.e-183ICE/QEMKTPS-VII 5[ag=e."P31|'TSG ENCO/2023-24

KTPS-VIl Stage — Procurement of Empty Hydrogen Gas cylinders for
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri
Kothagudem Dist. Value of the works: ¥.15,00,000/-, Scheduled Open &
Closing Date:10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

For further Details: * www.tsgenco.co.in, hitp

s:('tender.telangana.gov.in

"IMPORTANT"
Whilst care is taken prior to acceptance of advertising

%X Karnataka Bank Ltd. @0

Regd. & Head Office: P, B. No.529, Mahavsera Circle, Kankanady, Mangaluru - 575 002
Ph: 0824-2228222, E-mail: investor. grievant |
Website: www.karnatakabank.com, CIN: umnmwmn

NOTICE OF LOSS OF SHARE CERTIFICATE

Motice is hereby given that the following share cerificatels) have been
reported as lost misplaced and upen request from the shareholderis)/legal
heir(s) the Bank will proceed to issue duplicate share certificate(s) to the
below mentioned person(s) unless a valid objecton with all supporting
documents is received by the Bank at its registered office within 15 days
from the date of publication of this notice. No claim will be enterained by the
Bank with respect to the onginal share cerfificate(s) subsequent to the issue
ofthe duplicate thersof,

S..| Falio Cert No. Dist No. No. of Name of the
|Ne|  No. From To | From To |Shares|  Share Holder
1 57000131 | SEE0G | 58813 1320747 1320465 43090 | PRAKASH A
413211 523163452 h2314328
441063 190973257 1804974397
450732 I09T02587 | 309703074
For Karnataka Bank Ltd
Place : Mangaluru Sham K
Date : 13/10/2023 Company Secretary

POWER MECH PROJECTS LIMITED

Registered& Corporate office: Plot No.77, Jubilee Enclave,
Madhapur, Hyderabad- 500 081, Telangana
Telangana, India Telephone: 040 30444418
Email : cs@powermech.net, Website: www.powermechprojects.com
CIN: L74140TG1999PLC032156

NOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s)
and held by you, will stand automatically cancelled.

2) Incase you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. It
may be noted that the concerned shareholders can claim the shares and dividend from

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

FOWTH MECH

Sd/-
Place : Hyderabad Mohith Kumar Khandelwal
Date : 13-10-2023 Company Secretary

This anmnouncemeant (“Announcement’) is being ssued by Swastika Investment Limdtad,
the manager o the Open Ofer ("Manager to the Offer” or "Manager”), for and on behal
of the Acquirer, pursuant to and in compliance with Regulation 18{5) of the Securities and
Exchange Board of India {Substantial Acguisition of Shares and Takeovers) Regulations,
211, a5 amended ("SEBI [(SAST) Regulations™) in respect of the mandatory open offer
to acquire up to 2,17,64,907 (Two Crore Seventeen Lakh Sixty Four Thousand Mine
Hundred and Seven only) fully paid up equity shares of face value of INR 2/- (lndian
Fupees Two only] each of Shalimar Paints Limited "Equity Shares™] representing
26.00% of the: Expanded Violing Share Capital from the Eligible Shareholders of Shalimar
Paintz Limied {Target Company”) by Helfa Infra Markat Private Limited (" Acquirer”)
pursuant to and in compliance with SEBI (SAST) Regulations ["Offer’"Open Difer”).
This &nnouncement should ba read in confinuation of, and in conjunction with the Public
Annauncament daled September 27, 2023 ['PA"), Detaded Public Statement which
was published on Seplember 30, 2023 ("DPS") and the Draft Letter of Offer filed with
the Securities and Exchange Board of India ("SEBI') on October 08, 2023 ("DLOF")
Capitalized terms uzed in this Announcement bul not defined shall have the same
meaning &5 assignad bo such ferms in the PA, DPS and DLOF

The Eligibée Shareholdars are requestad to taxe note of the following developmants with

respect io the Offer:

(A} Revision in Offer Price:

1. The Acquirer has acguired the following Equily Shares pursuani to SE Share
Purchase in accordance with Regulation 22{2A) of the SEBI (SAST) Regulabons

No. of Equity Shares | Awverage price Total

Date acquired by the per Equity consideration
Acquirer Share (INR) {INR)

Octabar 12, 2023 24 10,6501 168.063 40,5132 824.05

Mote: |1} Siaca tha Equly Shares heve bean acguired durng the Ofar Parfod, they' vl be pisced
i e Share Escrow i actondante milh Regquialian 22724] of the SEBT [SA5T] Regquialions, Tha
Acuirar will naf ba eafifled fo exerclse wafing rghts with raped o sich ematy sharas kepd in tha
Shars Cscrowy &5 required wnder fha Taksowar Reqwations. Such Couify Sharas shial ba ralagsed
fy Acgiaver’s sl aoidind 3nd ACquirer cE0 exerse walng mohls an such Eguly Shaves upon
the earker aft (I} axpiry of 21 [Twenty Onel Warking Dsys from the dete of the OFS, prowvided tha
maziTT consideralitn has bean doposted v cash i e Escrow Accowal; or i} expiy of tha
Crter Peaad of the Open Offer &5 defermined it accardsnes with the SEBY (5A5T] Reguations,
2. The highest prce paid by the Acquirer in relalion to the aforesaid Equity Shares is
INR 169.50/- iindian Rupses One Hundrad Sixty Nine and Fifty Paise only), which
is higher than tha Offer Prica. Therefore, in terms of Ragudation 8(8) of the SEBI
(SAST) Fegulations, the Offer Price stands revised from INE 16%/- {Indian Rupees
One Hundrad Sixty Five anly} par Equaty Share 1o MR 168,500 {Indian Rupess One
Hundrad Sidy Nine and Fifty Paise only) per Equity Share [‘Revised Offer Prica’).
Accordingly, the Revised Offer Price shall be paid to all the Eligible Shareholders
who validly tender their Equity Shares in the Open Offer, subject to the terms and
conditions sat out in the PA, OPS and the LOF that will be sent to the ERgible
Shareholders in accordance with the provisions of the SEBI [SAST) Regulations.

(B) Financial Arrangemant:

. Based on the Revised Uffer Pnce, the revised mawmum consideration payable
under the Offer (assuming full acceptance of the Offer) s INR 366 91,51, T36.50
(indian Rupees Three Hundred Sidy Eight Crora Ninety One Lakh Fifty
One Thousand Seven Hundred Thirky Six and Fifly Paise only) (“Maximum
Consideration"). In view of increéase n the Maximum Consideration, the Acguirer
has deposited addifional funds in the Escrow Account created to provide security for
performance of its obligabons wnder the SEBI (SAST) Regulabons. The additonal
arnount deposited in the Escrow Account has been confirmed by the Escrow Agent
by way of a confirmation ketter dated October 13, 2023,

Z. The Acquirer has made firm financial arrangements for fulfiling the payment
obfigations under the Offer, in terms of Requiation 25{1) of tha SEBI [(SAST)
Regulations, and the Acquirer is able fo implement this Offer. Sen and Ray,
Chartered Accountants (FRN; 03030L7E) having is office al 322, V Mall, Thakur
Comgpiex, Kandivall (E), Mumbsai 400107, Tel. Mo.: +91 76886 03760 (Rakesh
Kumar Kota, pariner, membership no.; 1223000, vide its certificate dated October
13, 2023 cerlified that the Acquirer has adequate and firm financial resowrces
through verifiabla means to fulfll its obligations under tha Offer.

3. Based on the above, the Manager is salished that firm amangemenis have been
put In place by the Acquirer 1o fulfi s obligations in relation to thes Offer through
verifiable means in aceordance with the SEBI (SAST) Regulations.

(C) Other Information:

1. Exceptas detailed in this Announcement, alf other terms, conditions and conterts of

the Open Offer and the PA, DPS, DLOF remain unchanged

The Acquirer and its directors, in their capacity as directors, accepl responsibility for

the informalion contained in thés Announcement and also for the obligations of the

Acquirer laid down in the SEBI {SAST) Regulations in respect of the Open Offer,

3. This Announcement is expected 1o be avafiable on SEBlI's websile

(W sebi.govin)

!‘\-\.\,1

Issued by the Manager

1= swastika

Swastika Investmart Limited

Registered Office: Flat Mo 18, 2™ Floor, North Wing, Madhaveshwar Co-operative
Housing Society Lid, Madhav Nagar, 11112, 5. V. Road, Andher W, Mumbai (MH) -
A00058

Merchant Banking Division: 48 Jacra Compound, MYH Road, Indare (MP) — 452001
Contact person: Mohit Goyal

Tel no.: +81 731 6644244, Fax no.: +81 731 6644300

E-mail: merchantbanking@swastixa.co.in

Investor Grievance: mbinvestorgrievance@swastka.co.n

Website: www swastika.co.in

SEBI registration: INMO00O12102

Validity period. Permanant

Registrar to the Offer

BEETAL

BEETAL Financial & Computer Services Private Limited

Address: “BEETAL HOUSE", 3rd Floor, 99, Madangir, Behind Local Shoppéng Cenlre,
Mew Dalhi-110062

Contact person: Punit Kumar Riltal

Tel. no.; 011-20861281-83, 26051061, 26051064

Fax no.: 011-20961284

Email: beetal@beetalfinancial.com, beetalta@gmail.com

Website: www beatalfinancial com

SEBI registration: INRODOOOO262

Validity period: Permanen

For and on behalf of the Acquirer
Hella Infra Market Private Limitad

Place: Thane (West)
Data: Oclober 13, 2023

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLCO034514
Registered Office : B05/806, Windsor, 8th floor, Off CST Road, Kalina, Santacruz (East), Mumbai - 400098
Tel No: 022 40542500 Fax No: 022 40542700 Website: www.hathwaybhawani.com; Emaill: investors_bhawani@hathway.net

1 EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED (Be, In Lokhs)
y Sr Standalone Consolidated
Registered Office: *UB Tower”, UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 No Particulars ll;;r:;f nus:gr ﬂu:aﬂ.rf:r Haﬂfd'll!:‘ar Ha:dﬁ:r Year ended I}uirt:r Quaﬁ:r l.'llrart:r Ha“r:dﬁ;r H:'I:d‘l’-el:r Year ended
Phone: +91-80-45655000, 22272807 Fax: +91-80-22211964 s " e S8 i =2 e o 2
Septemb hi September | September | Septembe March September ) September | September | Septembe March
CIN: L36999KA1999PLC0O25195 au.':ﬁ?z; r 30, z"aEEa ;ﬂfi:;zz ;ﬂfﬂza 3n.2m' aileucaa an.iﬂ;za EE,TETE as.ganzzt ; 30,2023 at'i,zmr 31..2!523
Website: www.unitedbreweries.com Email: ublinvestor@ubmail.com (Unaudited) | {Unaudited) |(Unaudited)| {Unaudited) | (Unaudited) | (Audited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
' 1 | Total Income from Operations 67.99 70.34 £3.93 138.33 164.00 312.32 £7.99 70.34 83.93 138.33 164.00 312.32
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Net Profit / (Loss) for the period (before |  (4.18) 0.74 18.78 (3.44) 19.31 33,65 (4.18) 0.74 18.78 (3.44) 19.31 33.65
Tax and Exceplional items)
The following share certificates of the Eﬂmpﬂﬂ}r have been reported !ﬂsb"misplaced a.n.d the holders of the 3 | Share of net Profit / {Loss) of Joint venture : E = : {1.13) (122) {3.20) (2.35) {8.06) (8.05)
said share cerfificates have requested the Company forissue of Duplicate Share Certificates. accounted lor using the equity method
Maotice is th’Eb'}." gi'l.l'Eﬁ that the Com pany will FIFDEEECE to issue D‘UpliEEtE Share Certificates to the below 4 | Met Profit / (Lass) for the penod before (4.18) 074 18.78 [3.42) 1931 33.65 9.31) 0.28) 1558 [5.79) 11.25 25.60
mentioned persons unless a valid objection is received by the Company within 15 days from the date of tax (afier Exceptional ftems)
publication of this notice, 5 | Net Profit / (Loss) for the period after tax | {3.73) 0.59 14.05 (3.14) 14.45 25,02 (4.86) (0.63) 10.85 (5.49) £.39 16.97
2 {after Exceplional tems)
i ifi Distinctive No. 6 | Total Comprehensive Income [ (Loss) for | (3.58) 0.7d 13.98 (2.84) 14.38 25.62 4.71) {0.48) 10.78 (5.19) .32 17.57
SI.[ Folio |Certificate| No. of Name of the Shareholder the Pariod (comprising Profit / (Loss)
No.| No. No. Shares| From To for the period after tax and Other
1 |uBo62688| 104511 | 660 | 1639721 | 1640380 SHAMSHA JAMAL KARIM (jiw) Comprehensive Income (after tax))
JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | 81000 | 81000 | 810.00 810.00 £10.00 £10.00 £10.00 £10.00 810.00 810.00 810.00 B810.00
2 |UB050384] 111690 | 800 [ 5303031 |5303830 | ABDUL RASHEED ABDUL ol fe0h- S
RAHIMAN (i\w 8 | Earnings Per Share - (Basic, Diluted and |  (0.05) 0.01 017 (0.04) 0.18 0.31 (0.06) {0.01) 0.13 (0.07) 0.08 021
ABDUL RA IPAAH KUNJU not annualised) (in Rs.)
3 |UB050490| 112983 | 400 5745041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-
{}"M]SHWAHAM N POOQJARY 1 The abowve 15 an extract of the detaibed format of the Financial Results tor the guarter and half year ended September 30, 2023 filed with the Stock Exchange under Regutation 33 of SEBI {Listing Cbhigations and
.&ny DEFED“(E] hauing ﬂbjii'ﬂti!}ns o the issue of the dLIl:J”EEtE ehare cerlificates should |U!IIQE histheritheir Disclosure Raguirements) Regulations, 2015, The full format of the aforesaid Financial Results is available on the Stock Exchange website (www bssindia.com) and on the Company's website
objection with all supporting documents with the Company at its Registered Office within 15 days from the (AT RNE DO L . o R
appearance of this notice failing which the Company will proceed to issue Duplicate Share Certificate(s) to 2 Theabove results have been reviewad by the Audit committee and approved by the Board of Directors in their respecive meeting on October 13, 2023
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place : Mumbai For Halhway Bhawani Cabletel & Datacom Ltd
be entertained from any person(s). Date : October 13, 2023
For UNITED BREWERIES LIMITED Sd/-
; Vatan Pathan
Place : Bengaluru AMIT KHERA Director & Chief Exacutive Olficar
Date ; 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214

financialexp.epapr.in
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SATURDAY, OCTOBER 14, 2023

PUBLIC NOTICE
INTEGRA CAPITAL LIMITED
(CIN: LT4E390L1990PLCOA004Z)
IN THE MATTER OF CHANGE OF NAME FROM
INTEGRA CAPITAL MANAGEMENT LIMITED
TO

INTEGRA CAPITAL LIMITED
Thiz & with reference o0 BBl letter PV, [NBFC-BL) Serial 541505.09.0352023-24
dated 25.7.2023 i is hereby informead that Integra Capital Managemant Limited, oniginally
incarparaled oo 0200501530 undar the companias ack, 1958 as Inlegra Capial Management
Limited has changed #s name o Integra Gapital Limited vide approval letter dated
10 2023,
Further, it is informed hat pursuesnt to rule 28 of Companies | Incorporation)| Bules, 2014, the
cormpany has been ssued 2 naw cerificata of Incomparation pursuant o change of name in
Form No. INC 25 by the BOC, NCT of Delhi avidencing the change of name.
All siaehalders are requesied to take nota of the above information

By order of the board of directors

Sdi-
Place; Delhi Tarun Viohra
Date: 13-10-2023 (Managing Director)

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

PROCESS CONSTRUCTION AND TECHNICAL SERVICES PRIVATE LIMITED

OPERATING IN EPC, OFF-SHORE CONTRACTS

i Lhnder Hegulalion 36407 ol the Insolancy and Bankrupley Board of India
iimsolwency Resclution Process for Corporate Persons) Regulaticns, 2016)

RELEVANT PARTICULARS

1. | Mame of the corproeate dabor along Process Construction and Technical S=rvices
with PAN CINFLLP No Private Limited L29113MH2006PTC61487
Address of Be registaned oflice Office No B,8,10,11,1" Floor, Shrea
Ramkrshing Mawvas CHS Lid, Flat 46 847,

Secior-dd, Seawonds, Nenal-Wesl, Ma
MMumbai, Thene, Meharashire- 400706

el

3 | URL of website hitos pctspviitd.com/

4, | Dotails of place whers masoriy ol Mavi Mumbal
fmad ausels arz localed

5. | Insialled capaity of main prducts! senices | EFC Company

L '!juanhlj.l and value of main pn:u:iutm' MNA

sarvices sol in last financal year

- |

Mumber of employess) workmen 1]

8 | Further detalls including fast avallable | hitpsaibbl.gow infendcialms/daim-
fmanca| stalaments (with schadules) of | procass/U2911 IMHZ00EGPTC1G14ET
o years, lists of creditars, relevand
dates for subsaguent evenls of he
procass are availehle a1 URL

intaresied paras can obkain required
infernalion by sanding email Lo

Eligiblity for resalisian apphcants
ureder seclion 2524h) of tha Code

3]

ry i e Ay fefaes
"% NATIONAL SEEDS CORPORATION LTD.
T TTHA—THAT T )

{ T FIRT
(& Govt. of India Undertaking-Mini Raina Company)
THITATEE THET T (CIN): UT48990L1963G0N03913
5T AT : R, we12, HEE-5, Hiv T, SEE-700091

W 033-2367-1077 | 74, 30 : nsc.kolkata ro@gmail.com

NATIONAL SEEDS

F¥ PRl
AL

T 033-2367-1077 74.f—ﬁﬂ 3 nsmmnau,m@gnuu.mm

e T A ferfes

(¥ TORTT &1 TR
(A Govt. of India Undertaking-Mini Ratna Company)

WITGTZ TEATT WA (CIN): U74899DL 1963601003913
F1T WA | WE-U, W12, H-5

CORPORATION LTD.
o1 THETAT )

, FTRE ¥, WIEERTAT-T 00091

Motice {Tender / Quotations). Onling
bids for the above tenders may be
subrmitted separately at NSC a-Portal
hitps:/lindiaseads.anivida.com
, A latest by 14:30 Hrs. of 23-10-2023.

fety = wfied ) o 9 2f8Ty ¢ | Comigendum f addendum. if any, shall
16 TR & o9EEE WA Eem e | | only be published in NSC's website

www.indigseeds.com 5561 R'Elﬁ RIGEL
¥ A W v o W e
htips:/findiaseeds.s I:'!I!II.\ ida.com T

AewTs 23-10-2023 F 14:30 =74 7%

.= IO - 3/ AT AT, o wmer/2023-24,) e o 13-10-2023 H.:— TS — 3/ TA.eE AT, wer/2023-24) TaATvw : 12-10-2023
AT / NOTICE =T / NOTIGE
W T, e, 79% o o & dra & | Short-term e-Tender Notice for m, 732, %1, Wy, fAm, o mqp o | Notice inviting Short ferm e-Tender for
Rt i 5 o don iy o | Suply o fresh finished product of 8 ) & Ay o e | AP0 ot oo
Fofi 7 1 T & LS | Fodder Maize, Groundnut, | | A1 & e fifer e s R st o s A b
3-Fafeey o w & Blackgram & Bangal gram seeds. | | SR §-FTERT ST &0 & qEAT Grasspea (Lathyruse) seeds
o FEw & e, W T l"-'ﬁlm For details, please visit NSC's websits L I e o e A { Ff=er- | For details, please visit NSC's website
Ty & werln farm W feonz | wwwindiaseeds.com under Public FEEA) % s e @ dsemge | www.indiaseeds.com under Public

www.indiaseeds.com =5 | = i
e unel wears forn i 8-
hllg s:ifindiaseeds. enivida.com 7T

sfeam 19-10-2023 % 14:30 %5 7%

fed o w5 o yfamE
T 1 ST 1 B Wi S |

Maotica (Tender | Quatations), Online
bids for the above fenders may be
submilted separately at NSC e-Portal:
hitps:l/indiaseeds. enivida,com
latest by 14:30 Hrs. of 19-10-2023.
Corrigendum f adgdendum, i any, shall
arly be publishadin NSC's wabsite,

ﬂ:'ﬂ'ﬂ' TR, !ﬂﬂhﬁ'ﬂl‘, TR TFTIRTAT | Regional Manager, NSC. Kolkata

& WA, e S Fe, s | Regional Manager, NSC. Kolkata

MAGNUM VENTURES LIMITED

CIN: LZ1093DL1980PLCD10492
Regd. Office: HNO-MNO1, Hub and Oak, E-14,

Lower Ground Floor, Defence Colony, New Delhi-110024
Tel: +91-11-42420015 | E-mail: info@magnumventures.in
Website: www.magnumventures.in

NOTICE TO THE MEMBERS FOR UPDATE OF
E-MAIL ADDRESS AND OTHER INFORMATION
MNobice is hereby gven thal the 01/2023-24 EGM [Exira-Crdinary General Meeling) of the
Comgany is scheduled bo be held on Bth November, 2023, Wednesday af 01.00 p.m
thraugh Video Cenference, in comphance with all agplicable lws and dreutars issued by
the Ministry of Corporate Affairs (MCA), Govemment of India & Securities & Exchange
Board of Inda |SEB), ko Iransact the business thatwill be set forthin the Notica of the Masting,

Az per aforesaid circulars, the Notice of EGM has to be sentanly by electronic mode to those
Members whose E-mad |d are already regislared with the Company' Depositanas, The
Comgany is akso providing e-voding and remote e-woding facility 1o all its members simdar to
earkar prachcss,

I your email 10 is-afready regstared with the Company! Depositary, Notice of EGM and login
details for e~voting shall be senl to your registered email addrass, In case you have not
registerad your emad 10 with the Company! Depositary, please follow beiow insuctions to
regisier your email 10 for obtaining Motica of EGM & login details for e-voling

evaluation maln and request for resolulion
plans io prospective rasoiutian applicants

15, | Last dale i::r-s:.ur.mls.sk:n af regolufion plars | 197 December 2023

16, | Process emal i So submil
Euprassion of Interast

. petaiagral com

Sl
CA& Sunil Kumar Kabra

AP for Mis Process Consfruction and Technical Services Pt Ltd
188l Registration No. IBEIIPA-DOVIP-POIOTVEDT7- 1811662

301, 5 Fioor, Reegus Busness Cenier, New Cindight Road

Abtve Marcedes-Benz Showroom, Bhasthana-Vesy, Sural-395007

Date: 14" October 2023
Place: Suwral

COLGATE-PALMOLIVE (INDIA) LIMITED
CIN: L24200MH1937PLC002700
Regd. Off: Colgate Research Centre, Main Street,
Hiranandani Gardens, Powai, Mumbai 400 076.
Tel: (022) 6709 5050 Fax: (022) 2570 5088
Website: www.colgatepalmolive.co.in
Email Id: investors_grievance@colpal.com

NOTICE is hereby given that pursuant to Section 124(6) of the
Companies Act, 2013 (“the Act”) read with the Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 (‘the Rules”) as amended to date, Colgate-Palmolive
(India) Limited (“the Company”) will transfer all equity shares in respect
of which the dividend has not been paid or claimed by the Shareholders
for seven consecutive years or more in the name of Investor Education
and Protection Fund (‘IEPF”) Authority.

The Company has communicated individually to the concerned
shareholders to claim their unpaid/ unclaimed Second interim dividend
amount(s) for financial year 2016-17 and failure to claim the same
would lead to their equity shares being transferred to the IEPF Authority
without any further notice.

The details of members whose dividends have remained
unclaimed/unpaid for seven consecutive years have been hosted
on the website of the Company. Shareholders are requested to
refer “investor” section on the website of the Company web-link
http://lwww.colgateinvestors.co.in/shareholder-information to
verify the details of unclaimed dividends and the shares liable to be
transferred to the IEPF Authority.

The concerned Shareholders may note that upon transfer of such
equity shares to the IEPF Authority, no claim shall lie against the
Company in respect of unpaid/ unclaimed dividend amounts and the
equity shares transferred to IEPF Authority. Shareholders may further
note that both, the unclaimed dividends and corresponding shares
including all benefits accruing on such shares, if any, once transferred
to the IEPF Authority can be claimed back from the IEPF Authority for
which details are available at www.iepf.gov.in

In case of any clarification/ assistance in this regard, the concerned
shareholder can write to Company’s Registrar and Share Transfer
Agent- Link Intime India Private Limited, C-101, 247 Park, L.B.S.
Marg, Vikhroli West, Mumbai 400 083 email to iepf.shares@linkintime.co.in
All the shareholders holding shares in physical form may note that as
per SEBI Circular No. SEBI/HO/MIRSD/MIRSD _RTAMB/P/CIR/2021/
655 dated 03.11.2021 it is compulsory to furnish/update PAN, KYC &
Bank account details and Nomination details. Shareholders holding
shares in demat mode can register/update their bank account details
through their Depository Participants.

For Colgate-Palmolive (India) Limited

Surender Sharma
Whole-time Director - Legal
& Company Secretary
(DIN: 02731373)

Place : Mumbai
Date : October 13, 2023

is gvailable at URL ip.pets@gmal com Rng]str‘allannfupdaﬂnn of e=mail addresses & bank accmn:dﬂmls
10, | Last date for recaipt of expression 307 Ociober 223 Send 2 recjuast o RTA of the I:u::mpmw 2. MAS Sarvices Limited at T- 34,
af intarest 2nd Floor, Okhia Industrial Area Phase - (1, New Dedhi - 110 020 in duly filled
t1. | Date of issue of provisional ligt of 8" Movember 2023 Form No. 5R-1, which can ba downéoaded from the wabsite of the Company
progpective resolition applicants Physical | al www magnumventures.in undar Invasior Relation tab as well as RTA's|
12 | Last cate for £ubmisshon -:nruh;muns " 19* Novermber 2073 Holding |website i www.massen: com under download tab, You can also send tha
io provisional list Form Mo, 138-1 with digital signature io RTA's email id imveston@masseny.com
13 Eale"uh'ssué o firal st of 17 Novermber 2023 under copy marked o company atcs_mvkicissahibabad.in
prospective resalution applicants Demat | Please contact your DP and register your amad sddress and bank account
14, | Date of issue of information memorandum] 18" November 2023 Holding | details as per the procass advised by DP,

E-voting Information: The Company will provide ils shareholders facility of remote e-
voting through edactronic voling services amanged by NSDL. Elactronic voting shall also be
made available to the shareholders participating in the EGM. Details regarding the same will
be provided in the Nobce of the EGM and will also be made available on the Company’s
wabsite vz, Waw magnumven|ures.in

The MNotice of EGM will alse be available on Company's websile at
s magnurrveniures.in and websits of BSE Limied al wenvbzaindia.com: and NSE
Limited al www nzeindia.com Members altending the meeting throwgh VT shall be counied
for the purpose of Quorum under Section 103 of the Companies Act, 2013
For Magnum Ventures Limited
Sd/-
Pardeep Kumar Jain
(Managing Director)

Date: 14/10/2023
Place: Ghaziabad

NATIONAL SEEDS

..~ TATET ~ 14,/ vmE A
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(& Govi. of India Undertaking-Mini Ratna Company)

THITTIE TEETT HEAT (CIN): UT4899DL1963G0I003913
ST TR | WU, WiE-12, He-5, WiRE ¥, SIPTA-T00091
T 033-2367-1077 1 74, i—'ﬂ'ﬁr nsc.kolkata.ro@gmail.com
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H=AT / NOTICE

St e & w40 Feet e

¥ T & wuEmm ¥ Ee

1,300 fehTe = ey oftar femr
W T ¥ §-Ffeer e

e-Tender Motice for

Hiring approx. 1 ﬂﬂﬂmn
of oW
of Seeds, within tlu dlll'.lnﬁ of
approx. 10 KMs from
Siliguri City West Bengal.

L s i T S
FEFH) ® AW M # e
www.indisseeds.com 57 | =9 Tl
1 e A wera g o3 wde
hitps:findiaseeds.enivida.com 77

aﬁmﬂﬂili,nz‘-ﬂ?lnmﬁw

For details, please visit NSC's wabsite
www.indiaseeds.com under Public
Mafice (Tender [ Quotations). Online
bids for the abowve tenders may be
submitted separatefy al NSC e-Portal:
hitps:llindiaseeds enlvida.com
latest by 15:00 Hrs, of 02-11-2023.

:mﬂm WA Ay w6 i Caorfgendum faddendum, if any, shall
fomo #t e el T A | anly be publishad in N&C's wabsite,

&5t waws, T G B, S [ Regional Manager, NSC. Kolkata

Bank Ltd. |@0

Waur Famiy Bank, Acrcas |ndia

£3 Karnataka

Regd. & Head Office: P. B. No.539, Mahaveera Circle, Kankanady, Mangaluru - 575 002
Ph: 0824-2228222, E-mail: investor.grievanca@hikbank.com
Website: www karnatakabank.com, CIN; LBS110KA1824PLCO01128

NOTICE OF LOSS OF SHARE CERTIFICATE

Motice is hereby given that the following share cerificate{s) have been
reparted as lost/ misplaced and upan request fram the shareholder{s)legal
hair(s) the Bank will proceed o issue duplicate share certificatels) to the
below mentioned person(s) unless a vald objection with all supporting
documents s received by the Bank at its registered office within 15 days
from the date of publication of this notice. No claim will be enlertained by the
Bank with respect to the orginal share cedificateds) subsaguent to the issue
of the duplicate theraof,

VIDYUT SOUDHA - HYDERABAD -
T.No.e-01/CETPC/SE-/BTPS/TSGENCO/2023-24
BTPS (4x270MW) —New conveying system for diversion of raw coal from the |
existing crusher house 1o stock the raw coal near chain conveyors and |
construction of space frame structure raw coal storage shed at Bhadradri |
Thermal Power Siation, Manuguru, Bhadradri Kothagudem Dist, Value of the |
warks: T.109.43 Crs. Schedulad Open & Closing Date: 26.09.2023 at 16:00 |
Hrs & 08.11.2023 at 16:00 Hrs.
T.No.e-12/CE/CivillThermal TSGENC0/2023-24
KTPP - Construction of compound wall around the permanent storage |
sheds of Kakatiya Thermal Power Station, Chedpur (Village), Jayashankar |
Ehupatapally Dist. Value of the works: .36,75,384/-. Scheduled Open & |
Chosing Date: 11.10,.2023 at 17:00 Hrs & 26.10.2023 at 17:00 Hrs.
T.No.e-05/CE/O&M/IKTPS-V&VI Stages/SE/OAM/VITSGENCQ/2023-24
KTPS-\ Stage - Replacement of Super Heater Header 44, 48, 5 & 8 Sub- |
Spool Peices and other connected welding works in Unit-X of 250 MW of .
KTPS-V Stage during Annual overhaul period for the year 2023-24 at |
Paloncha, Bhadradr Kothagudem Dist. Value of the works: T.35,32,321)- |
Scheduled Open & Closing Date: 05.10.2023 at 18:30 Hrs & 01.11.2023 |
at10:30 Hrs. :
T.No.e-171/CE/OEM/KTPS-VIl Stage/CHP/MM/P41/TSGENCO/2023-24
KTP3-VIl Stage - Procurement of various types of Rollers for Kothagudem |
Thermal Power Station Stage-VIl, Paloncha Bhadradri Kothagudem Dist, |
Value of the works: ¥.19,10,0000-, Scheduled Open & Closing Da!e
06.10.2023 at 11:00 Hrs & 31.10.2023 at 15:30 Hrs. ,
1.No.e-173/CEIOEMRK TPS-VII Stage/CHPIEM/PI TSGENCOI2023-24
KTPS-VIl Stage - Procurement of L&T make 4-pofe & I-pole ACBs for |
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri |
Kothagudem DisL. Value of the works: $.27,60,510/-, Scheduled Open .E'- -
Closing Date: 07.10.2023 at 16:00 Hrs & 30.10.2023 at 15:30 Hrs.
T.No.e-183CE/O&M/KTPS-VII Stage/P31/TSGENCO/2023-24

KTPS-VIl Stage — Procurement of Empty Hydrogen Gas cylinders for |
Kothagudem Thermal Power Station Stage-VIl, Paloncha Bhadradri|
Kothagudem Dist. Value of the works: ¥,15,00,000/-, Scheduled Cpen Eu
Chosing Date: 10.10.2023 at 11:00 Hrs & 01.11.2023 at 15:30 Hrs.

For further Details:

" wwrw Isgenco,co.in, hitps./tender telangana.gov.in

5| Folio Cert No. Dist No. No. of Mame of the
No No, From To | From To |Shares|  Share Holder
1 |3700NET | SH800 - LBE1E 1320047 ‘HEEIEEIZ-'F! A28 | PRAKASH A

413211 a2d16382 Grd16328)

441085 180973257 1EIIZ-EI.-4E,‘J.

450732 09702587 306703y FE=

For Karnataka Bank Ltd

Place : Mangaluru Sham K
Date : 13M10/2023 Company Secretary

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian

POWER MECH PROJECTS LIMITED

(e Registered& Corporate office: Plot No.77, Jubilee Enclave,

K (,._) . Madhapur, Hyderabad- 500 081, Telangana
}\ r'_:‘( Telangana, India Telephone: 040 30444418
W, Email : cs@powermech.net, Website: www.powermechprojects.com
_ -y CIN: L74140TG1999PLC032156
NOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Shareholders are hereby informed that pursuant to the provisions of Investor Education

and protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Interim Dividend declared for the financial year 2015-16,

which remained unclaimed for a period of seven years has been credited to the IEPF on

08" June, 2023. The corresponding shares on which dividends were unclaimed for seven

consecutive years will also be transferred as per the procedure set out in the Rules.

In compliance with the Rules, Individual notices are being sent to all the concerned

shareholders whose shares are liable to be transferred to IEPF as per the aforesaid

Rules, the full details of such shareholders is made available on the Company’s Website:

In this connection, please note the following:

1) Incase you hold shares in physical form: Duplicate share certificate(s) will be issued
and transferred to IEPF. The original share certificate(s) registered in your name(s)
and held by you, will stand automatically cancelled.

2) In case you hold shares in electronic form: Your demat account will be debited for the
shares liable for transfer to the IEPF.

In the event valid claim is not received on or before 12 January 2024, the Company will

proceed to transfer the liable dividend and Equity shares in favor of IEPF authority without

any further notice. Please note that no claim shall lie against the Company in respect Of
unclaimed dividend amount and shares transferred to IEPF pursuant to the said rules. It
may be noted that the concerned shareholders can claim the shares and dividend from

IEPF authority by making an application in the prescribed Form IEPF-5 online after

obtaining Entitlement letter from the Company.

For any queries on the above matter, shareholders are requested to contact the Company’s

Registrar and Share Transfer Agents, M/s. KFin Technologies Limited, Selenium Tower

B, Plot Nos. 31-32, Financial District, Nanakramguda, Serilingampally Mandal,

Hyderabad-500032. Tel: +9140-67162222 email ID: einward.ris@kfintech.com.

For Power Mech Projects Limited

FLIT = R

Sd/-
Place : Hyderabad Mohith Kumar Khandelwal
Date : 13-10-2023 Company Secretary

@ KERALA WATER AUTHORITY CRCIGERTE

Tender No : 205/2023-24/SE/PHC/MVPA
Jal Jeevan Mission (JUJM)- 2021-2022- Elappara Grama Panchayath: Providing
FHTC in Rural House Holds in Elappara Grama Panchayath Providing FHTC in
Rural House Holds in Elappara Grama Panchayath- General Civil Work. EMD :

Rs. 500000, Tender fee : Rs. 16540, Last Date for submitting Tender : 27-10-2023
04:00:pm Phone 04852835637, Website www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in

Superintending Engineer
PH Circle
Muvattupuzha

KWA-JB-GL-6-1371-2023-24

ANNOUCEMENT IN TERMS OF REGULATION 18(5) OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF

SHARES AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED, TO THE
ELIGIBLE SHAREHOLDERS OF

SHALIMAR PAINTS LIMITED

Registered Office: Slainless Centre, 47 Floor, Piod No, 50, Seclor 32,
Gurugram, Haryana-122001, India;
Tel No.: +91-124-45180800, +91-124-4616617; Fax Mo.; #91-124-451 6655
Website: wanw, shabmarpainis.com

This announcement (*Announcement’) is being issued by Swaslika Investment Limited,
the manager to the Open Cfter "Manager to the Difer” or "Manager’). for and on behalf
of the Acquirer, pursuant to and in comgliance with Regulation 158(5) of the Securities and
Exchange Board of India (Substantial Acquisition of Sharas and Takaovers) Requlations
211, as amended ("SEBI {SAST) Regulations”) in respect of the mandstory open offer
o acquire up to 2,17.64 907 [Two Crore Seventeen Lakh Sidy Four Thousand Nine
Hundred and Seven only) fully paid up equity shares of face vaiue of INR 25~ {indian
FRupess Two only) esch of Shalimar Paints Limited ["Equity Shares’) representing
26.007% of the Expanded Voting Share Capital from the Eligible Shareholders of Shalimar
Palnts Lirmited ("Target Company”™} by Haita Infra Marke! Private Limded ("Acquirer”)
pursiant io and in compliance with SEBI {SAST) Reguiations {"Offer’” Open Offer’).
This Announcement should be read in confinuation of, and in conunction with the Fublic
Announcement dated September 27, 2023 ("PA"), Deiailed FPublic Statement which
was published on Seplamber 30, 2023 ("DPS”) and the Draft Letter of Offer Bed with
the Secuities and Exchange Board of India ["SEBI} on Oclober 09, 2023 (*DLOF")
Capilalized terms wsed in this Announcement but not defined shall have the same
meaning as assigned o such terms in the PA DPS and DLCFE

The Eligible Sharehoiders ara raquasiad o lake nobe of the folfowing developrments with

respect to the Offer

{A) Revision in Offer Price:

1. The Acquirer has acgueed the following Equity Shares. pursuant to SE Share
Purchase in accordance with Regulation 22{24) of the SEBI [SA5T) Reguiations

Mo. of Equity Shares | Average price Total
Date acquired by the per Equity consideration
Acguirar Share [INR) (IR}
| Ochober 12, 2023 _24.10,601" 1648.063 40,51.32.824.05

Mabe: (1] Since the Equily Shaves eve bean acquived durvag the Offer Perod, ey wil be placed
i1 [ St Escraw i acoordance with Reguialion Z2724) of the SEBI (SAST) Requiations, The
Acguimar wall rod e srifled bo Gxercise woding r)lgzl.‘ with IEISFEE’I‘DELEI"‘ aquity sharmz kapl in fha
Ehave Csorow 8 rRaurd wndar the Tabaguer \ationg. Such Equiy Shares shal be ralsased
T Acquarar's dema acoourd an Acguimer can enirsse valing nighls on such Eqraty Shanes upon
Iz earker of (i} sepiny of 21 (Twanty Onsl Warkng Osys fom the date of lie DPS, provided e
manimem cansidaralon has been depastad in cash in e Eacrow Accowat ar (1) expiy of e
Offer Pariod of the Open Offer, a8 defermared i secordimee sl e SEE] (545 T Regulatiang
2 The highest price paid by the Acguirer in relation o the aforesaid Equity Shares is
IMNR 168,500 {Indizn Fupess One Hundrad Sixty Nine and Fifty Paise only), which
iz higher than the Offer Prica. Therafore, in ferms of Requlation B[8) of the SEBI
[SAST) Regulations, the Offer Price stands revisad from INR 165/ (indian Rupeas
Dre Hundred Sidy Five only) per Equity Share fo INR 168.500- {Indian Rupees Cne
Hundred Sixly Nine and Fifty Paise only) par Equity Share "Revised Offer Price).
Acoordingly, the Revised Offer Price shall be paid 1o all the Eligitée Shareholders
who vaSdly tender their Equity Shares in the Open Ofer, subject 1o the ferms and
conditions sat oul in the PA, DPS and the LOF thal will be sent to the Eligible
Sharehoiders in accordance with the provisions of tha SEB! (SAST) Ragulabons,
{8) Financial Arrangement:

1. Basad on the Revissd Offer Prica, the revised maximum consideration payabs
urider the Ofer (assuming full acceptance of the Offer) is INF-368,91,51,736.50
(Indian Rupees Three Hundred Sidy Eighl Crora Ninely Ome Lakh Fifty
One Thousand Seven Hundred Thirty Sk and Fifty Paise only) (“Maximum
Consideration"). In view of increase in the Maxmum Consideration, the Acguires
has deposied additional funds in the Escrow Account created o provide security fior
parfarmance of its obligations under the SEBI [SAST) Requlatons. The additional
amount deposited in the Escrow Accound has been confirmed by the Escrow Agent
by way of a condirmation latter daied October 13. 2023.

2. The Acquirer has made firm financial arrangemants for fulfiling the payment
obligations under the Offer, in terms of Regulation 25(1) of the SEBI (SAST)
Hegulah-:ns and the Acouerer is able to implement this Offer. Sen and Ray,
Chartered Accountanis (FRM: 0303047E) having its office at 322, V Mall, Thakur
Complex, Kandivall (E), Mumbal 400101, Tal. No. +91 78686 03760 (Rakesh
Kumar Kots, partner, membership no.: 122300), vide its cedtificate dated October
13, 2023 cerified that the Acquirer has adequate and firm financial resources
thraugh verifiable means to fulfil its obligations under the Offar.

3. Basad on the above, the Manager i satisfied that firm amangements have baen
pul in place by the Acquersr 1o fuiill its obligabons in relation to this Offer Through
varifizbie means in accordance with the SEBI (SAST) Regulations.

(G} Other Information:

1. Exceptas defailed in this Annduncement, all other terms, condlions and contents of
the Open Offer and the PA, DPS, DLOF remain unchanged,

2. The Acquirer and its directars, In their capacity as directors, acoept responsibility for

the information contained in this Announcement and also for the obiigafions of the

Acquirer Baid down in the SEBI {SAST) Reguiations in respect of the Open COffar.

This Anmouncarman! = expecied 10 be available on SEBl's - website

[ VW SETEOMEIN),

(]

Issued by the Manager

(=l swastika

Swastika Investmart Limited

Registered Office: Fial No. 18, 2™ Floor, North Wing. Madhaveshwar Co-operative
Housing Sociaty Lid, Madhay Magar, 11112, §. V. Road, Andheri W, Murmbai (MH) -
4000543

Merchant Banking Division: 48 Jaora Compound, MYH Road, Indore (MP) — 452001
Contact person; Mohit Goyal

Tel no. =31 721 6644244, Fax no.; +81 731 6644300

E-mail: merchantbanking@swastka.co.in

Investor Grievance: mb.investorgrievance@swastka.coin

Website: waw swasiika.coin

SEBI registration: INMO00012102

Validity period: Permanani

BEETAL
BEETAL Financial & Computer Services Private Limited

Address: "BEETAL HOUSE", 3rd Floge, 99, Madangs, Behind Local Shopping Cenire,
Wenw Dalhi-110062

Contact person: Punit Kumar Mitial

Tel. no.: 011-29961.231-83, 28051061, 260571064

Fax mo.: 011-29961284

Email: beelal@bestalfinancial.com, beetalriz@gmail.com
Website: www. beetalfinancial.com

SEBI registration: INROOO000262

Validity period; Permaneni

For and on bahalf of the Acgquirer

Hella Infra Market Private Limited

Place: Thane (West)
Data: Oclober 13, 2023

Registrar to the Offer

Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HATHWAY BHAWANI CABLETEL & DATACOM LIMITED

CIN: L65910MH1984PLC034514
Registered Office : 805/806, Windsor, 8th floor, Off C5T Road, Kalina, Santacruz (East), Mumbai -

Tel No: 022 40542500 Fax No: 022 40542700 Website: www hathwaybhawani.com;, Email: investors. bhawani@hathway.nel

400098

financialexp.epapr.in

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
UNITED BREWERIES LIMITED Be.to Lakhs)
: , . Standalone Consalidated
Registered Office: "UB Tower”, UB City, # 24, Vittal Mallya Road, Bengaluru - 560 001 No Particulars mr lln.:::r q::mf Hamm Half;h:r Year ended qmﬁ:ﬁ qnﬁ q::dﬂ:. "mﬂ“:' Ha.':;':' Year ended
Phone: +91-B0-45655000, 22272807 Fax: +91-80-22211964 el e : e s L . s e ,
! Septembe Jun September | September | Septembe March Septemb ) September | Soptember | Septembe March
CIN: L36999KA1999PLC025195 302023 | 30,2023 | 302022 | 30,2023 | 30,2022 | 312023 | 30,2023 | 30,2023 | 30,2022 | 302023 | 30,2023 | 31,2028
Website: www.unitedbreweries.com Email: ublinvestor@ubmail.com L e ) L ) ety | v
1 | Total income from Operations B7.35 7034 8393 136.33 164.00 ate.a2 6799 7034 83.93 138.33 16400 312.32
NOTICE FOR LOSS OF SHARE CERTIFICATE 2 | Net Profit/ (Loss) for the period (before | (4.18) 074 | 1878 (3,44 19,31 3365 (4,18 0.74 18.78 3.44) 1931 33.65
Tax and Exceptional items)
The following share certificates of the Company have been reported lost/misplaced and the holders of the 3 | Share of nel Profit/ {Less) of Joint venture S (1.13) (1.22) 13.20) 12.35) (5.06) (8.05)
said share certificates have requested the Company forissue of Duplicate Share Certificates. accounted for using the equity method
Notice is hereby given that the Company will proceed to issue Duplicate Share Certificates to the below 4 | Net Profit/ (Loss) for the period before (4.18) 0.74 18.78 (3.44) 19.51 33,65 (5.31) {0.48) 15.58 (5.79) 11.25 25.60
mentioned persons unless a valid abjection is received by the Company within 15 days from the date of S ARTIEE ERoHINT HEmS) .
publication of this notice. 6 | Mat Profit/ {Loss) for the period afler tax | (3.73) 0.59 14,05 (3.14) 14.45 2502 (4.86) {0.63) 10.85 {5.49) 6,39 16.97
' {after Exceptional tams)
: : Distinctive No. B | Total Comprehansive Income / {Loss) far | {3.58) 0.74 13,98 (2.84) 14,38 2562 (4.7 {0.48) 10.78 {5.19) 6.32 17.57
Sl.[ Folio ) Certificate| No. of Name of the Shareholder the Period {comprising Prafit / {Loss)
No.| No. No. Shares| From To for the period after tax and Other
1 |UBOG2688] 104511 660 1639721 | 1640380 SHAMSHA JAMAL KARIM (jiw) Comprahansive Income {atter tax})
JAMAL KARIM M 7 | Paid up Equity Share Capital (Face value | B10.00 | B810.00 | 810.00 £10.00 810.00 810.00 210.00 510.00 810.00 £10.00 £10.00 B10.00
2 |UB050384] 111690 | 800 | 5303031 |5303830 | ABDUL RASHEED ABDUL OF 6,10 i) _
RAHIMAN (jw) 8 | Eamings Per Share - (Basic, Diluted and | {0.05) 0.01 017 (0.04) 0.18 0,31 (0.06) {0.01) 0.13 {0.07) 0.08 0.21
ABDUL RAHIMAN KUNJU not annualised) (in As.]
3 |UB050490f 112983 400 5745041 | 5745440 INDIRA SHIVARAM POOJARY Notes:-
{i'l-w:IEHl"il"AFthM N POOJARY 1 The above is an extract of the datailed format of the Financial Results for the quarter and halt year ended Septamber 30, 2023 filed with the Stock Exchange under Regulation 33 of SEBI (Listing Obligations and
Any person(s) having {IDJEEIIGHS o the issue of the duplicate share cerlificates should Endge histhertheir Disclosure Requirements) Regulations, 2015, The full format of the aforesaid Financial Resulis is availzble on the Stock Exchange websie [www. bseindia.com) and on the Company's. websita
{www hafhwaybhawani.com).
:E]; Eﬂ';%?;gﬁﬂi“ﬁﬁ;g El?n?migt?hg@ Dtr:?:lacnuyﬁ:ﬁﬁlg? al ’tsﬁg?ﬁliﬁéﬁﬁﬁg&t&%tﬂg E1 ggﬁﬁ“ C]:;:;T ;he 2 Theabove resuits have been reviewed by the Audit committes and approved by the Beard of Directors in thair respective meating on October 13, 2023
the persons mentioned above and thereafter no objection to the issue of duplicate share Certificates will Place - Mumbai For Hathway Bhawani Cabletel & Datacom Lid
be entertained from any person(s). Date : October 13, 2023
For UNITED BREWERIES LIMITED - ﬁdﬁ
- atan Fathan
Place Eﬂngﬂlum AMIT KHERA Director & Chief Executive Officer
Date : 13.10.2023 COMPANY SECRETARY & COMPLIANCE OFFICER DIN: 07468214

Pune
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PROCESS CONSTRUCTION AND TEC
OPERATING IN EPC, 0

REPUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

HNICAL SERVICES PRIVATE LIMITED
F-SHORE CONTRACTS

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT P.

ARTICULARS

1. | Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Process Construction and Technical Services
Private Limited U29113MH2006PTC161487

2. | Address of the registered office

Office No 8,9,10,11,1" Floor, Shree
Ramkrishna Niwas CHS Ltd, Plot 46 &47,
Sector-40, Seawoods, Nerul-West, Navi
Mumbai, Thane, Maharashtra- 400706.

3. | URL of website https://pctspvtitd.com/
4. | Details of place where majority of Navi Mumbai
fixed assets are located
5. | Installed capacity of main products/ services | EPC Company
6. | Quantity and value of main products/ NA
services sold in last financial year
7. | Number of employees/ workmen 0

8. | Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at URL:

https://ibbi.gov.infen/claims/claim-
process/U29113MH2006PTC 161487

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

Interested parties can obtain required
information by sending email to:
ip.pcts@gmail.com

10. | Last date for receipt of expression 30" October 2023
of interest

11. | Date of issue of provisional list of 8" November 2023
prospective resolution applicants

12. | Last date for submission of objections | 13"November 2023
to provisional list

13. | Date of issue of final list of 17" November 2023
prospective resolution applicants

14. | Date of issue of information memorandum, 19" November 2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans | 19" December 2023

T WETHTRUTIeTeRT
yrege Srferrar fasm
ey geqse T
FferaT o . U /SR /6437 /T.3h. 24]/30u8 /3033 famieR: 3/%0 /3033

ST, U HETTRUTIOTeRT AT THg ShTATRAT T+ STeehtd faumT, Wgrrg she"
Hrefes iRt faumT, TERTy Sitem TR, frgewt el v /fm smEeRE (Central
Government/State Government/Government undertaking) fI¥TTTa @Tefter SHTHTETST UTH 313913%

FheNTehEA o1 -2 F1a fga X usediqan Ffeer geat gedare arfae sirgd.

A.w. | fFfrErs. HET T Ffe wewn .
(Without GST)
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MIRAE ASSET

Mutual Fund

Fake website link of Mirae Asset Mutual Fund

It has been observed that one fake website link is created under the name of Mirae Asset Mutual Fund and
appeared to be formed by the link — https://m.mir t-wealth.com/index.html.

We would like to inform the public in general that Mirae Asset Mutual Fund and Mirae Asset Investment
Managers (India) Private Limited are in no way associated with this fake link and shall not be held liable
for any losses whatsoever; and we condemn this act of defrauding investors. We advise the investors to
not fall prey to these fake link and stay vigilant of such scams.

We urge the investors to visit Mirae Asset Mutual Fund website https://www.miraeassetmf.co.in/ or contact
Mirae Asset Investment Managers (India) Private Limited officials for any information on our products and
services.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
(Asset Management Company for Mirae Asset Mutual Fund)

Place : Mumbai Sd/-
Date : October 13, 2023 AUTHORISED SIGNATORY

MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: U65990MH2019PTC324625).

Registered & Corporate Office: 606, Windsor, Off CST Road, Kalina, Santacruz (E), Mumbai - 400098.
& 1800 2090 777 (Toll free), B4 customercare@miraeasset.com (2} www.miraeassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.
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16. | Process email id to submit
Expression of Interest

ip.pcts@gmail.com

Date: 14" October 2023
Place: Surat

RP for M/s Process Construction and Technical Services Pvt Ltd.
IBBI Registration No.: IBBI/IPA-001/IP-P01011/2017-18/11662

301, 3° Floor, Reegus Business Center, New Citylight Road,

Above Mercedes-Benz Showroom, Bharthana-Vesu, Surat-395007

Sd/-
CA Sunil Kumar Kabra
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INVITATION TO THE REMAINING PUBLIC SHAREHOLDERS TO AVAIL THE EXIT OPPORTUNITY UNDER EXIT OFFER

22 TCl DEVELOPERS LIMITED

Corporate Identification Number (CIN): L70102TG2008PLC059173

Registered Office: Flat No. 306-307, 1-8-271 to 273, 3rd Floor, Ashoka Bhoopal Chambers, S. P. Road,
Secunderabad, Telangana, 500003 | Tel. No.: +91- 40-27840104 | Fax. No.: +91- 40-27840163
Contact Person: Ms. Saloni Gupta, Company Secretary & Compliance Officer
Email id: secretarial@tcidevelopers.com | Website: www.tcidevelopers.com

Dear Residual Public Shareholder,

(This public invitation shall be read in continuation of and read in conjunction with and all capitalized terms used in this public
invitation shall have the same meaning as ascribed to it in Detailed Public Announcement dated September 02, 2022 published
on September 05, 2022 (“DPA”), the Letter of Offer dated September 05, 2022 (“LOF”), Post Offer PA dated September 21,
2022 (“Post Offer PA”), Exit Offer Public Announcement dated November 03, 2022 (“Exit Offer PA”) and Exit Letter of Offer
dated November 11, 2022 (“ELOF”).

This invitation of the Company is being issued for and on behalf of TDL Real Estate Holdings Limited (“Promoter Acquirer”),
and other members of promoter and promoter group of TCI Developers Limited to the remaining Public Shareholders
(“Residual Public Shareholders™) of TCI Developers Limited (the “Company”) in adherence with Regulation 27(1)(a) and all
other applicable regulations of the Delisting Regulations.

This is to inform to all Residual Public Shareholders that the Equity Shares of the Company have been delisted and trading
in the Equity Shares of the Company has been discontinued trading w.e.f. November 11, 2022 (“BSE and NSE Date of
Discontinuance of Trading”) and the above referred security symbol will be delisted from BSE and NSE with effect from
November 18, 2022 (“BSE and NSE Date of Delisting”).

In terms of Regulation 27(1)(a) read with Regulation 26 and all other applicable Regulations of the Delisting Regulations, the
Promoter Acquirer is inviting the Remaining Public Shareholders to avail the exit opportunity during the one-year exit window
after delisting of Equity Shares.

The Residual Public Shareholders who have still not tendered their Equity Shares, can tender their Equity Shares to the
Promoter Acquirer at the Exit Price of 400/- (Indian Rupees Four Hundred Only) during the period from November 18, 2022
till November 17, 2023 (both days inclusive) (the “Exit Window”) subject to the terms and conditions provided in ELOF.

The Residual Public Shareholders are required to ensure that their Exit Application Form, together with the necessary
enclosures, as per ELOF, is received by the Registrar to the Exit Offer on or before November 17, 2023.

In case of non-receipt of said Exit Application Form / ELOF or if the same has been misplaced, the Residual Public Shareholders
may obtain a copy of the same by writing to the Registrar to the Exit Offer. Copy of the ELOF can also be downloaded from the
websites of the BSE at www.bseindia.com, NSE at www.nseindia.com and Company at www.tcidevelopers.com.

A follow-up email for the quarter ended September 2023, has been sent to all the remaining Residual Public Shareholders in
compliance with Regulation 27(1)(b) of the Delisting Regulations.

The Promoter Acquirer will make the payment by way of electronic credit to Residual Public Shareholders who have validly
tendered their Equity Shares in Exit Offer following the receipt and verification of duly filled Exit Applications Form(s) (together
with necessary enclosures, if any and receipt of the Equity Share(s) in the Special Depository Account / receipt of physical
share certificate(s) (along with duly filled in transfer deed(s) as applicable) by the Registrar to the Exit Offer.

Any Residual Public Shareholders seeking any other assistance in connection with their shareholding like issue of duplicate
share certificate, rectification of name, transmission of shares, deletion of name of a shareholder in case of joint shareholding,
etc. may contact the Registrar to the Exit Offer.

The Promoter Acquirer accept full responsibility for the information contained in this Public Invitation and confirms that
such information is true, fair and adequate in all material aspects.

MANAGER TO THE OFFER

SAFFRON

e o o o o energising ideas
SAFFRON CAPITAL ADVISORS PRIVATE LIMITED
605, 6th floor, Centre Point, Andheri Kurla Road, J.B. Nagar,
Andheri (East) Mumbai - 400 059, Maharashtra, India.
Telephone: +91 22 4973 0394 | Fax: NA
E-mail: delistings@saffronadvisor.com
Website: www.saffronadvisor.com
Investor grievance: investorgrievance@saffronadvisor.com
SEBI Registration Number: INM 000011211
Validity of Registration: Permanent
Contact Person: Amit Wagle/ Gaurav Khandelwal

REGISTRAR TO THE EXIT OFFER

KFIN TECHNOLOGIES LIMITED

Selenium Tower — B, Plot 31 & 32, Gachibowli,
Financial District, Nanakramguda, Serilingampally,
Hyderabad 500 032, Telangana, India.

Telephone: +91 40 6716 2222/ / +91 40 7961 1000
Toll Free No: 1-800-3094-001 | Fax: + 91 40-23001153
Email: {ci.delistingoffer@kfintech.com

Website: www.kfintech.com

Investor Grievance Email: einward.ris@kfintech.com
Contact Person: Mr. Murali Krishna M

SEBI Registration Number: INR000000221

For and on behalf of the Board of Directors of TDL Real Estate Holdings Limited (the Promoter Acquirer)
Sd/- Sd/- Sd/-
Urmila Agarwal Karanijit Singh Ishwar Singh Sigar
Place: Gurugram
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